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LEGISLATIVE ~  
Tuesday, 16th Notie,mb6r, 1948. 

The Assembly met in the Assembly Chamber of the Council House at Eleyen 
'Of the Cloc,k; Mr. President (The Ronoura.l¥6,Sir ~  Rahim) in the Chair. 

. MEMBER SWORN, .' 
Mr. Yeshwant Narayan Sukhthankar, C.l.E., M.L.A. (Government of India: 

Nominated Official): . ,. 

STARRED QUESTIONS AND ANSWERS. 
, (a) ORAL ANSWERS 

~  ISSUED FROM DELHI FOB Dm.m.AMBALA. SBOTION RAILWAY STATIONS. 
198. -Mr. Lalchand Bavilral.: (a) Will the Honourable Member for Uailwuys ' 

, bd plt·used to state if it is 11 fset that the number of tickets issued from Delhi 
fOl. stations situated on the main line towards ~  ,are more tha.n the 

~ accommodation in such trains, especially the Third, Inter, Ilnd Second 
classes? .1£ Lot, what are the average figures for the months of JU!l.e !Slag 
and ~ 1943? ' 

(b) Is ;t a fact thU't owing t.o lack of sitting accolIlIUodation pSi-sengers 
hilvo to stand in the compartment and outside? . . . 

(c) Ravp allY passengers been injured or killed by falling down from the 
~~ trains in India during the period from 1st July, 1942 to the 30th June, 

Hi43? If so, what are the figures for individual Railways? 
(d) HilS uny compensation been paid to the relatives of the victims ~  

to in (c) above? If not, why not? 
The Honourable Sir Edward Benthlill: (u) I am flwal'e that there is over-

crowding in certain trains. 'rhe information asked for as regards the number 
of tickets issued and the Reating accommodation 'provided .for Btatio;s situated 
on the main line towards Ambala is not readily a.vailable. 

(b) No. It is open to passengers, who have taken' tickets at a station, but 
who for want of room in the train cannot commence thp,ir journey, to-apply to 
the Station Muster who will refund the fare in full, provided tho ticket is given 
up, within 3 hours after the departure of the train. !teference is invited·in this 
conncctio'n to rule 57 1 (i) 0: the Indian Railway COJ'lference Association Coach-
ing Tariff, No. 14, which is in the library of 'the House. . 

'(c) Cases have been reported of passengers being injured or ktilled by falling 
down from the running trllins during recent months. Railways keep a regular 
record of ull accidents d\lc to passengers falling or jumping out of carriages 
during the running of trains. The st,atement for the year 1942-48 will be 
short;ly nVIlHa:ble and this will be placed on the table of the House. 

(d) No compensation is Pflyahle by Railways to the ~  of ~  killed 
or injured unless such accidents Are the direct result of ~  on the part 
of Railways. Travelling outside carriages is an 'unauthorised formo! travel 
lind those who insist On adopting that form of travel must be preps.. .. ·ed to tn'e 
t,he consequences. I would refer the Honourable MemJier, in this connection, 
to my answer t.o question No. 191 in the Legislative Assembly on 4th AllmlEit 
INa. ' ., 0" 

Xr .. Lalchami :Navalrai: M~  I know if there iR ~  on almost, all 
the trams or only on a few trams, as ,the Honoura.ble Member thinks? ' 

The Honourable Sir Bdward B&nthall: It varies considerably. i 

Mr .. Lalchand :Navalra1: May I also know that 'it is the ~ .  servants and 
,the pohcemen who travel, on the footboards and it is they who set the example 
to others ~  thltt they should be stopped first from tra.velling on the foothoards? 

The ~ ~  Sir Bdward ~  The Honourable ,Member has 'ex-
pressed an,oplDlon., I . 

S,.ATION8 ON NORTH WESTEl\N RAn,WAY HAVING EUROPEAN INsTITuTEs ]rOR 
EMPLOYEES. 

197. *.r. LalChand BavaIral: (a) Will the Honourable Member for Rail-' 
way, be . pleaeed to state the namell of ;the stations on the North' 

( ~ ) A 
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Weskr/l Hailway where there are European Institutes for employees' with t,he 
numbP.r of Members on the tolls of each of them on the 31st March, 1943? 
(b) Is it a fact that the European Instillute at Jind had only four members 

on it3 rolls on the 30th June last? .. If so, why is an Institute allowed to be 
. maintained for such a small number of ~ 

(c) What is theDminimum membe"hip which entitles &D. Institute to func-
tion ~ such?' If no such limit hafl been fixed, ia it proposed t6 fix aome? If 
not, wh'l 'lot? ; 
(J) What mon'etary and other aid by way of the rental value of the free 

housiug accommodation, etc., was given by the North ~  Railway A,dmi-
nistratioll during the financial year 194243 to (i) the ~ Institutes, and 
'(ii) tho Indian Institutes? 
(e) Is the aid given to the Railway Employees Institutes.on racial con-

siderations? If not, what are the other considerations? 

(f) Ie: it proposed to give aid to the various Institutes on the numbE'r of 
Il'Elmbers or to apportion the same in proportion to the number of the European 
and Indian employees on the .Railway? If not, why uot? I". 
'!'he Honourable Sir Edward. Bentb.lll: (a) I lay a statement on the table of 

the House. 
(b) No, the number was" six. The question of C!08ing this Institute ~  

. has been in existence for many years is under consideration. 
(c). No limit of membership has been laid down. It is not proposed to lay 

down any limit but each case will be considered on its merits. 
td) (i). The rental value of European Institutes was during 1942-48 nearly 

Rs. 42,000., 
(n) The rental value of Indian Institutes was during 1942-48 nearly 

Rs. 17,000. and a grant of Rs.l,920 was made for meeting the rent of ope nOD-
railway, building used al1 an IDstitute. . 
(e) No; the requirements of each Institute for performing their functions 

al'e the only consideration. . 
(f) Ott the North Western Railway the Headquarters Staff Benefit Fund 

Committee allots funds to the Divisional Committees on a per capita basis and 
the latter distribute the funds according to the needs of each institute. It ill 
uot ~ to make any change in this procedure; , 

Name of·the European 
Inatitute. : 

Delhi • 
J"md. . 
Sahanmpur . 
Ambala CaDtt; 
Kalka . 
Gbaziabad • 
Bbatinda. • 
l'eroz4!P1U Cantt. 
Baba"'faIDagar 
Karachi Cautt. 
Kotr.i • 
Rohri • 

I 

No. of mtlmbers on 
·the roDe of each 
Institute on 31st 
March. 1943. 
62 
6 
64 
28 
17 
16 

•  • 27 
28 
. 10 
97 
36 
38 

Name of the Europeao No. of members 00 
Institute. the rolls of -eh 

'Sutkur . 
Burt (Labore) 
Quetta 
Sibi • 
:Mach • 
KbaDewal • 
Multan Cautt. 
Rawalpindi • 
Peshawar Cantt. 
Malakwal 
Moghalpura 

• 

Ioatitute on 3let 
Maroh. 1943. 

27 
226 
46 
17 
7 
22 
18 
66 
1/;' 
13 
155-

Kr. Lalchalld. lIavalral: In 'view of the fact that Indians a.nd Europeans sit 
at table together nowadays, why should there be separate institutes for Ind'ians 
and Europeans and why should Government spend -money on these separate 

~ 

'!'be Honol11'&ble Sir Edward Bent.h&ll: The answer to that is found in the • 
reply to part (£). ' 
• Kr.)1'. M. oToab1: May I ask in view of the fact that in course of time cir-
. numlrioances have changed and the Deed for separate European inst.it.utes is fiow 
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disappearing, will the ,Honourable M~  institute an inquiry and find out • 
whether these separate institutes are, necessary and if a.t least some of them 
can now be converted jnto joint instUiutes? . 
The Honourable Sir Edwa.rd Benthall: I think I am correct ~  saying that 

such inquiries are taking place constantly on the. ~  railways, 

HARASSMENT OF RAII.WAY STAFF BY POLIOE. 

198.*Mr. Lalch&lLd lfavalra1: Has the attention of the Honourable ~ ~  

for Railways been drawn to articles appearing in the Railway Herald of 
Karachi, dated the 30th August and 6th September,' 1948, regarding ~
ment of railway staff by police? If so, does he propose to mRke a statt'mtJni> 
on. the various incidents quoted therein stating what steps Government Pl'\)-
pose tCI take to relieve the railway staff from the police harassment and mal· 
practices? If not, why not? . 

The Honourable Sir Edward Benthall: The answer to the first part, of the 
question is in the affirmative. The answer to the second part is in the negative-
but the matter is under ~  investigation. ' 

" . 
EQUALISJNG OF SOALES OF PAY OF GRADE V, EAST INDIAN RAILWAY. 

199. ·Qazl Muhammad Ahmad Xumi:' (a) Will the Honourable Member 
for Railways please state if it is or it is not a ~  that the scale of pay of 
grade V, East Indian Railway, prior to 1928 was Rs. 33-4-87, and that ;the 
new scales of pay were introduced in' 1928 and 1934, which were Rs. 28--3-52 
and Rs. 30-3--45/5-::-60, respectively? 

(b) Ii it or is, it not a. fact that ~  new rates were introduced on. tbe 
ground of ~ of commodities 'and for reducing operating ~  

(c) Is it or is it not a fact; that for the last four years there has-been 8 
~ increase in the Railway earnings and in the prices of commodities 

&nd the new scales of pay are not s.ufficient for thE' ~  

(d) lR it or is it not ft fa.ct that the entrants in service after 1934, are , 
little better off. than their seniors who entered service after 1928? 

(e) IQ view of 'the pre.sent conditions Bnd unequal treatment to the btati 
servmg in the saIne grade, do Government propose to consider the advisability 
of . ~  ~ old scale of pay and making it the same for all the staff? 

The Honourable Sir Bdward Benth&ll: (a) and (b). Yes, 
(c) The answer to the first part is in the affirma.tive. Aif regards "the second 

part, the inadequacy under present conditions of the wages of certain cll1.8tles of 
Rnilway employees has been recognized and is the reason for the grant of a.' 
dearness Illlowance, 
(d) Yes. , 
(e) Government have at present no intention of reducing old scales of pay-., 

TON'GA STAND AT ROOBKEE RAILWAY STATION. 

SOO. ·Qui Kuhammad Ahmad Xum1: (a) Will the Honoul'able Member for 
Railways please state if it is or it is not a fQct that there was n Tonga Stand 
at the Roorkee Railway Station prior to 1924? , 
(b) Is it or is it not a fact that, in 1924 it was converted into a Third Clau 

Waiting Shed, and that the Railway authorities held out a promise to con,truct; 
a new Tonga Stand in 1926? If not, what are the real facts? ' 

(c) Is it or is it II:0t a fact that ever since then great inconvenience hn 
been felt by the' pubhc f6r want of a Tonga' Stand. specially m /View of the' 
incr:ease in tram,c, due to Roork?e, being ~  of the Sub-Division ana 
a!l Important mIlitary centre Wltb the elVlI EngIneering College, United Pro-
Vmces Government Workshop, Offices of tho Hydro-electric Department and' 
~  offices, and being the Railway Station of Piran Kalyar M ela -uld L'epreseD-
tatlOns for a Tonga Stand have been made to the authoritiel't by the public ?' 
(d) In view of these considerations, do Government pro ose t  . 

advisability of constructing 8 Tonga Stand, and removingP this 0 c?nslder the-
the public? _ p1'levance of 

A2 
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The Honourable Sir Edward .~  la), (b) a.nd lC). rrhe illforml;l.tion 

Illliked fOi' is not readily available and its collectibn would inv?lve an amount of 
time nnd lubour that would not be ·justifiable in war time. 

(d) As ~~  Administrations are 'cQIlIpetent to deal with such ~ . 
11. copy of the Honourable M ~ ~  will be sent to the ~  
Manager, Es.st Indiali Railway, for CoDsideration. . 

YUGOSLAV DIB-CASTING E:x.PBJlT lIIMPLOYBD AT KANO.a:B.U'AlU. WOBXSB:OP. . . , . 
iOl. *lIr. AnaDga Koh&D Dam: Will the Honourable Member for llaHway. be pleased to state: '. 

, (8) for how mllny months the Yugoslav Die-casting Expert was employed in the Kanchrapara Shops; 
(b) whether that. expert has made fllly dies for die-casting, if so, for rib •• 

items; and: , 
(c) if the answer to (b) be in the negative, why this ma.n was- employed 

at all? • . 
The Honouraae Sir Bdw&rd Benthall: (u) For less thall It month. 
(b) No, but he was consulted from time ,to time on dieocasting. 
(c) He was emplo)ed on ~ preparation of jigs 'and fixtures, 

CUINESB WOBXMlilN IN KANCBBAPARA. WORKSHOP. , 

202. *Kt. uanga Ko..1a.u Dam: Will the Honourable Member Tor Ilailwa,. 
be pleased to state: ., . 

(a) the number of Chinese worltmen in the Kanchrapara Workshop; 
(b) whether these Chinese workmen enjoy a. higher 'rate of wages and get 

a special train to convey them from Calcutta to Kanchrapara; and 
(I.) whether the period of the up and down journeys is counted 8S .overtime 

in their case? ' 
.'!'he Honourable Sir Edward Benthall: (a) 704. 
(b) Yes. 

II (c) .No. " 
AsSISTANT OF TO POLITICAL DEPARTMENT APPOINTED AS ASSISTANT SECRBTABY IN 

THE DIBECTORATB GENERAL OF SUPPLY. 

203. *JIr. H. K. Abdul1&h: Will ~ Honourable Member for the Supply 
Department ~  st_: . . 

(8) if it is a fact that an Assistant of the Politieal Department with a 
pay of Rs. 350,. was appointed as Assistant Secretary in the Directorate 
General of ~  in 1941; . 

(b) if it is a faqt that he was reverted to his substantive appointment for 
delaying many important cases involving loss to Government; Rnd 
. (c) if it is proposed to re'-employ him in the Salvage nirectorate 1lI 

Assistant Director on Rs. 1,000; if 80, wllV"! 
The Honourable !)ewan'Bahadur str A. Ramaswaml Kudaliar: (n) Ap-

pllrently the Honourable Memher is referring to the . appointment of M':', S, 
N arayallswami. who was previously elllplo;ved in the Politico lDepartment. He 
was officiating os a Superintendeut in his parent Department. nnd WAR em-
ployeil ItS a Superintendent in the Eadern Group Supply Council on II snl01·." of . 
Rs. 720 per month, just, before his appointment as Assistnnt Secretory in the 

. Directorate General of Supply. '. 
(b) Orders for his reversion to his substAntive appdintm£'nt were' pnssed for 

delaying B nilmber of cases. These delays did not involve Bny loss to .Goyern-
ment.· . . 

~  Hp, has heen nppointed as. ABsistant Director; S!\lvlllr;t'1", at Bomhay on a 
salary of Rs .. 8OO per month. It was decided after full consideration of the C8sA 
that it was not t!ecesRary to revert him to his parent-Department. 
B,IINGALI AND 'MADRASBI OJ'FJ01!lR.S IN THE RAILWAY RATlllB 1.':aYBUNAL OFll'ICE, 

• CALatr:rrA. AND ASSAMERB AN.D BENGALI OFFIOER.S TN THE MADRAS AND 
SOUT'RERN.MAmu.TTA AND SOUTH INDIAN RAILWAYS . 

. 904. *1&. ADanga Kohan D&m: Will the' Honourable the RailWay Member 
be,' pleased to state the ~ of BeDg&li and Madrasi officers in tlie Railway 



STARRBD QUESTIONS AND ANSWERS. , 3149 
Rates Tribunal Office, Calcutta, and ~ number of AS88mese and Ben'gali 
officers in tlie Madras anc\. Southern Mahi'atta and South Indian . ~  

The BollOura.ble Sir :Edward B8I1t.hall: 'l'he information asked for IS not· 
'availablE: and I regret that 1 cannot undertake to compile it. 
TBrAL OF TICKETLlIlSS TRAVELLERS BY A RETtREDMAGIBTBATE IN TBJi: MIND AREA or 

" NORTH WESTEJlN RAILWAY. ' 

2b6. -llr. Whand Ravalra1: (a) Wili the ±Ionourable Member for Rnil-' 
ways be pleased to state if ,it is. a fact that a retired M ~ .  l\d.s recently 
been appointed in the Sind Area of the North Western Hallway; .. h'Y ~  
of people on the spot, who are alleged to have been found travelling wi.thout 
ticket? ' , 

(b)' Is it a fact that none' of such persons has been dealt' with under 
section 113 of ~ Indian Hailways f\ct, but all of them are challnned under . 
sectipn 112. and is it the Magistrate'8 conception that. all persolls l.aving no 
ticket come under section 11M? ., ' 

(c) If the reply to part (b) above be in the negative, does the Honourable 
Member propose to lay a statement on the table of the House showiiig the 
numbel;' of p,ssengers dealt with under sections 112 and 118. separately, since 
t,he appointment of the Magistrate? 

(d) Is this Magistrate paid by the Hai1wny or the Provineial Government 
of Sind? . 

(0) Is it a fact that, the fines inflicted by the Magistrate r.w too henvy? 
(f) Do Government propose to issue instructions to the Railw'1yMngistr:l.te 

pointing out the difference betweE!Il sections 112 Bnd 118, and !lsking him to 
recMd his reasons for the differences? If not. why, not,? 

(g) Will the Honourable Member ~  refer to the ~  Sir Andrew' 
~ speech in the final stage on t.ht! Indian Railways ~ Bill. 

published on page lOq9 of the Legislative Assembly Debate' 'f01' Wednesday, 
the 5t.h March, Hl41 , wherein an assurance was given that the adt:linistrative 

'machinery wou1d be improved so that there was little possibility of nbu!1e to 
the public? What improvements have been achieved in this direction? 

(h) Is it a fact that, the passengers elliperience much inconvenience 'in 
obtaining tickets owing to late opening of ticket windows at ~  and 
guards refusing to issue certificates to truvellers who are unable to obtain tic1lets 
in time? What steps do Government propose to take to enquire ,hit.:> and 
to remedy this state of affairs? . 

The Honourable Sir ,Edward Benthall: (r.) Yes. . , 
(b) tRnd (c). Information is not available. nor do I IlropoEe to "1l11 for it. 

Framing of chal'l!'<'s nnder the nppl'o)l11ute section of t,he Indian Railwnys Act is 
U ,matter for the MngiRt.rnt.eR concerned aud not for lltiilwnvs. 

(d) The ~  involved is horne by the Provincial ~  of Sind. 
, (e) I am not prepRred to pass Rn opinion on the judicinl findings of a Magis-' 

trllte. , 
(1) No, it is not for the Railway Department to issl.1e instructit)ns t.o ~

trfltes. ' 
~  By Railwnys securing the agreement, of Provincia1 Governments td the 

.appointment of Spedal I Magistratf's, an improvement of t.he administrative 
machinerv is Recnred. The early ~  of baMs of ticketless travel, mode 
possible hy tmeRTlpointment of Special Magistr.att)s, causes as litt.lc inconven-
ience as practicable to the public, and ensures an increased measure of ~
tion ~  ticketless travel., ' 

(hiI ~  ~  to ~  Honourable, Mem her to bring up specific instances 
0'1 late opemng of tIcket wmdows, and the fanure of the R'unrdFi to issne certifi-
cates to the notice of the Local Advisory Committee for Karachi of which the 
Honourable Member is a member. 'I should, however, add that the increase in 
the number ~ 'p8ssengers and the' reduction in the nnmber of t.rains, Ilnfortnn-
~  necessarv, has necese'itated a l'El/lulation in the hours of openinR' of ~  

wlDdowli and has ~  ~  the -guards of trains from complying, with 
tho'! request for the JPsue of certdioates to the ful\' extent of the' demnnd by 
passengers. ' 
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1Ir. Lalch&lld lfavalr&i.: Has the railway any control over these magistrate.,.? 
The HOD.Ourable Sir Edward Benthall: No. 
lIlr. Laloh&Dd ~  May 1 also know if the" Honourable Menlber will 

give the policy of the railway, which was announced in the House by tht: 
Honourable Member's predeCtH!tlOl' to the effect that magistrates will be asked 
to act ~ to. certwn policies and not according to their own inclinations'? 

The Honourable Sir ~  Benthall: r ,,01 not aware wh&.t policy ihe 
Honourable Member refers to.· . 

Kr. Lalchand. lfavalral: I have mentioned in mv question what the polir.y 
is: will the Honourable Member send him a copy of the debate in this Housc 
in which that policy was laid down, that there will be a great distinction bet-
ween 112 and 113, which he is discarding altogether? 
· The Honourable Sir Edward Bentball: No; I am not prepared to give altY 
such undertaking without further consideration. 
· Jlr. Lalchand lfavalrai: . MIlY I kMW if the Honourable M~  want", 
that he should nct nutocratieally as he likes to the detriment of the public? 

Tho' ~ -Sir Edward Benthall:. I have no doubt he is doing hi!; 
duty.. ' . 

MALTREATMENT OF CERTAIN M'UCcaaam8 AT QUETTA STATION BY ANTI-CORRUPTION 
DEPARTMENT. ' 

206. *Kr. Lalchand lIavalral: (a) Will the Honourable Member for Rail-
ways be pleased to state if certain Mucc'adamB working on the Quetta. Station 
were mnltrea ted and beaten during the recent inve8tigation by the Eeople of· 
the _-\nti-corruption Department?· . 

(b) What steps have Government taken in that connection? If none, why? 
'!'he Honourable Sir Edward Bnthall: (a) The ihformationr available' itl 

Government is that no MucnadamB working at Quetta were maltreated during 
'the investigation b:v the anti-corrUption staff. 

(b) Does not arise. 
JIr. Lalchan.d Xav&lrai.: Were any muccadam8 examined by the Anti-

C<lrruption Committee? . 
The Honourable Sir Edw&rd Banthall: I have not the file with me. I 

'fhink the" were, hilt there was no maltrentment. 
· FACILITIES FOR PILGRIMAGE TO ARABIA BY LAND ROUTES. 

207. * Jlr. H .• : Abdl1llah: Will t.he Leader of the ~  kindly "tate 
what kinds of facilities have been provided for Indian pilgrimI'! who hRve been 
denied the use of pilgrim ships but· are keen to go to holy places in Hedjaz by 
land route;;? 

The Honourable Sir Sult.a.n Ahmed: The attention of the Honcmrable 
M ~ is invited to tile PTeR8 Comm1lnique issued by Government on the 
9th Septf'mber, Hl43, a copy of which is IElid on the ~ . 

• Pre8H Communique. 
The novl'rnJTlent of lntiin ~  on ~  the 11th that bwing to the dano:Pl' to 

~  l'ilJl'rim ship" and thl'ir ~  would be exposed by enemy action.· no arran:!e· 
menta could be mllne for the 'Raj pilgrimaa'p this year bv sell. Go,'-crnment. ha.ve ('onsE" 
quently been investigating the possibility of pilgrims prO<'l'l'ding by land ~  These 
ll!av I,,, deserihed ~ follow8 : 

'(i) l'j" Irno . 
. (;i) TOja K1Iwait and Bahrain. 

rliil Via Iran. 
2. ~ ~ . two rontes in\'olv", a ~  sell iourney from Inrlia un the Persian Gnlf, 

nnd nrl' thprpfore. or"n to the ~  objP!'!.ion ns thE' ro"t", 1!1a .T"tldl\. 
!llorl'o,',," thE' Government of India have leamed from His MII.iesty's Representatives in 
hao and the Persian Gulf that npither Itt Ra.,!hdarl nnd 7.ubair nor at. 'Rllhmin nnd Kllwnit 
~ there any motor transport ~  for nilgrims. Thus I'vl'n if ~  renchI'd !.hpoe 

n1oC'l'. ""hel'f' thev would not he welC'ome ~~ they hTou,.ht their own food. it is ('en.n.in 
that they wonln not. hI' able to nroceed further by car. Nor can ~ t,hird route via Iran 
be rpf'ommpnden. PlJhli" motor transport 8I'rvi(,P8' liTe no 10n!l,'I'T available in that ~  
&n,l food i8" expensive and not always easjly obtainablll.' 

3 .• .(ny who contemplate travelling in their own carll via Iran are l'pminden that the.,. 
t:lt1st "ht.ain ~  exnort. Iicen('r from the Directornt.1) General of Supplv. New Delhi and 
tha.t it i. impolllihie to pnT('hose either "pare parts OT tvrel in anv countrv. on 'the rout.fl 
to tlit' Holy places. It follow,,; that the smallest breakdown ~.  ~  in their bein!t· ., ' 
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uuable to complete their journey. The roads a.re reported to be very rought and .the 
likelihood ofbreakdoWDa occurring ia very great. 

4. The Saudi Arabian Government, woo have been consulteu in the matter, decline all 
relponsibility with regard to transport for pilgrims travelling overland and will not be 
able to spare ..any cars to assist bverland pilgrims in case of ~  on the long and 
di1licult. journey acro.. Arabia., 

5. In publiAhing this. ~~  the ~ ~  ~  ~ are actuated only by. a 
delire to enable intA\ndlng pIlgnml to aVOid fruitless eJlpendlture and unneceuarydlS· 
appointment. . 

NI<", DJ:LHI; 1. S. GONSALVES, 
f'Ae atl, September, ~~ • .'h'tt. Secy. 'to the (Jovt. at India, flztemal ARmTl Departmen'. 

f 

1Ir. lIuhammad Azhar Ali: Is it possible for us to "know whether any 
.arrangement is possible and by what time it will be completed? 

The Honourable Sir Sultan Ahmed: It is not possible. 

IMPOBT OF AMEBIOAN PLANTS FOB MANUFA:Cl'UBING SULPHUBIO AOID. 

208. *1Ir. H. II.' Abdullah: Will the Honourable the ,Supply Member 
please state: , '  - ' 
(aY if it is a fact that four plants are being imported from the United States 

of America Under the Lease-Lend arrangement for the manufacture of suI. 
phuric acid; ~ 

, (b) the names of the firma on whose behalf the plants are being imported; 
and _ I. 

(c) how much adyance money has been paid by those firms? 

The Honourable Dewan Bahadur Sir "A. Bamaawaml lIud&llar: (a) Govern.', 
ment have asked for 4 contact type sulphuric acid plants on Lease-Lend. The' 
demand has not yet been agreed to by Lease-Lend authorities in ~  United 
States of America. . , 

(b) These plants are not being sought On behalf of tmy ~  firm. 
There are numerous applicants. Allocation would be considered if and when 
~  is known that plants will be rE'ceived. 
(c) This question does not arise. 
lIr. Jluhammad Azbar All: May I know from the B:onourable Member 

'wben these' plants are arriving and when the ~  arrangement will be 
complete?' 

The Honourable Dewan Bahadur Sir A. Ramaswaml lIudaliar: I do not 
1mow whether the plants are arriving at all. We have not yet received t.he 
approval 'of the Lease-Lend authorities for the suppl'y of these plants. 
][a.ulvl'lIuh&mmacl Abdul Ghani: Will the Honourable Member consider 

the claims of Muslim firms, if any? 
The HOIlourable DewUl Bahadur Sir A. It.&mUWaml lIudall&r: Thev will 

not only be pleased but they will have to ,consider the claims of every one. . 

METEOROLOGICAL COMMITTEE. 

209. ":Kh&n B&h&dur Shaikh ~  Pir&cha: Will the Secretary for 
Posts and Air please state: 

(a) the functions, constitution and the personnel of the Meteorological 
Committee; and 
(b) the time when the tei:m of office of its present members expires? 

Sir Gurunath BeWlOOll': (a) and (h). The Honourable Member is apparently 
referring to the Meteorological Co-ordination Committee. This is 'an inter-
Departmental Committee constituted informally for the purpose of securing 
oo-ordination hdween ,the Air Force Meteorological Organisation and the. Civil 
Meteorological OrganisAtion and facilitate quick decisions. The Director 
<leneral . of Observatories is the, Chairman, and the members are-the·. Chic! 
Meteorological Officer, Air Headquarters, the Superintending Meteorologist, 
and tbeMeteorologist actiug as, Liaison Officer . the last 'named being the 
'Secretary of tlte Committee. Representatives of the Army,the Navy and the 
United 'States of America Air Force are invited to attend the CommittE'e as 

• • 
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~ when uecessary •. according to the subjects discussed. There is no term of 
office prescribed for' the members. 

MoroB VEBICftB8 SUl'l'LIBD TO, THB TRADE FOB SALE TO PuBLIO. 

~ . ·Kr. T. T. Krilbnamachari: Will the Honourable Memb¥ tor WBI" 
'franspprt please state: r  . 
• (a) whether th,e motor vehicles supplied to the Trade for sale to the mem-
bers of the public "who satisiy the test of essentiality are supplied ,at cost; and 
(b) the percentage of profit tbet is allowed to the Trade on such transactions? 
The lIonourable Dewan B&hadur Sir A. Bamaawa.mJ.. Kudali&r: (Il) Chussis 

for transport. vehicles are delivered ·to dealers at approximately cost price, plu. 
Q. small remuneratiOn to distributors; . . 
(b) The .denler receives a commission at a flat rate of Rs. 300 per ~  

over the price fixed for the chassis. 
Mr. T.  T. Krishnamachar1: May I ask if any departmental costs ore added 

in aniving at· the cost? . , . . 
The Honourable Dewan Bahadur Sir A. Bamaawaml Mud&liar: Not, so fat 

8S I am E\ware. . ", 

COMPENSATION FOR . ~  SETS REQUI!JITIONED FROM PRIVATE OWNERS. 
o ,. 

211 •• J[r. T. T. ~  Will the Honourable the SupplI Member 
please state ~ . 
(a) the policy of Govemment in connection with payment of compensation 

for air-conditioning sets requisitioned from private owners; 
~  whether the' price is based on replacement value or on the original' 

value; ~  . 
(c) whether there is any variation in regard to ~  of value of such· 

sets from the practice followed by Government when sets are purchased or 
acquired from the trade? ' . 
The Bonourable Dewan Bahadur Sir A. Ramaswaml KudaUa.r: (8) and (b). 

The policy' of Government in fixing compensation iR based on the principle that 
~  shall not indude any appreciation in value due to war conditions. 
'fhe intention is that no one Rhould bent>fit at the expense of the public from 
restrictions ~ owing to the ", .. ar. The nmount of eompen!lation must also· 
depenil on the actual condition of the article, i.r .• allowab(',e must be made for 
depreciation and wear and tear. Compensation for air-conditioning sets requisi-
tioneq by Government ill therefore based oh the original CORt plUR repair charges, 
if any, le88 depreciation at 10 per cent. per annum. plus installation and resto-
.ration charges. . 
(c) No. 

o Mr. T.  T. KrilhnamacJla,ri: May I ask the Honourable'Member if· his atten-
tiQn has been dra.wn to a leading article in the Statesman about the 20th Octo-
ber last, entitled "requisitioning", wherein it was mentioned that tm officer of 
Government had.obtained n set through the Government which he advertised for" 
sale ata price in the Statesman which was 'nearly twioe the price hlj paid for' 
~  .  . 
The Bonouable :aewim Bahadur Sir A. Bamaswami . ~ My 

attention has not been drawn to that. I do not know what, I 8m expected 
to do even if my attention had been drawn to it, unless precise particulars are 
furnished. ,  . 
..... "1'. T. ltriahnamachari: If the Honourable .Member will make enquiries 

he will know what he should do .  .  .  . ' .  . 
The Bonourable Dewan Bahadur Sir A. lbmuwaml Mudallar: I will look 

into 1t. .  . I 

Sir Oowaajee Jehangir: Will the Honourable Member st.ate whether ant 
,of these sets have been resold by Government? • 
The Honourable Dewan Bahadur Sir A." Ramuwaml Jludaliar: Not to my 

knowledge. • 

ali OOwuJee ,JebanC1r: HilS the ~ Member got 8 list of the distri-
bution of ~  sets-who has got these sets and how they are being used no .. " 
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'!'he HoDOUl'8ble Dewan Bahadur Sir A. BamaswamJ MudaUar: I have Rot 

, got it but I am certa,in somebody ,'in ~  Supply nl:lpartmcllt has got the figUres. 
Sir OOWIS!.. . ~  Will the Honourable Member see that these are 

being used f9r propE'r purposes tlince they have been takete? 
. 'i'hllIouourable Dewan Bahadur Sir A. Bamaswami JludaUar: I shall look 
mto it. '. , 

Mr. O. P. x..wson: I quite appreciate his floint ~ del'reciation but. 
may I ask the Honourable Member whether his depe.rtmeut has taken into 
acc'ount the norma-I advance in the price d all comm<Y.lities and all machines, 
of this kind ,before making compensation 'I . 

The Bonou.rable Dewan Bahadur Sir A. Bamanrami .udallar: If my Hon-
ourable fripnd means by 'normal adva,nce'. repl,llcement. (;oIt of Hw article .at 
t,qc present moment J venture to stnte that ~ .  cost .cannot be :J test 
where· there is' no. replacement ~  now or. as long as .one can look ahead. 
If we were in not-mal days this might be taken into consideration, but in times 
like these when nouir conditioning plant is 'now coming through t,he tracle 
channel and if it; can come lit all it can come ~ .  on tense-Lf'nd, thE} ~  of 
replacement cost or what my Honourltblc friendsll,vs, normal advance in, prices 
eannot he g [aetor t,o be taken into account. ' 

• Mr. O. P. Lawaon: J quite nppreciat.e thatreplaccmcllteost cannot,· pos-
sibly ('orne into this., hut does the Honournhle Member not. thinlc ,that if rel1lnce-
ment cost is impossible nnd unfair, the pre-war cost or invoice cost less (lepre-
l'iation i!'. equally unfair? . I 

Th, Bonourable Dewan Bahadour Sir A. RamuWaml Kudaliar: The polit'y 
hns heen setHed in consultation with the Finance Department who have ~  
largest Ra\' in the matter. I shall endeavour to have this question retcxamined 
in ronsultation with the Fimince Department if necessary. 

Sir Oowasjee .Jehangir: Is the Honourable Member aware that there are 
sets for !'.nle (It prnfiteering prices? 

The Honourable Dewan Bahadur Sir A. ]tamaswamJ J[udal1ar: We would 
like to know ·where.they are. We would like to requisition tnem. 

Sir Oowasjee . leungit': That is exactly the point. If t,he Honourable 
Mem ber ,,,ill mnke enquiries he will find that. 8l'tS are for lUlIe, while private 
individuals, have heen made 'to give up their sets? .• 

The Honourable Dewan Bahadur Sir A. :lb.maswaml J[udaliar: If thr Hon-
ourable Ml'mber has got any information, I shall be grateful to him if. he 
can furnish it to me. I . 

Sir aow .. jee l&hangir: The Honourable Member's depRrtment has only 
got. .to make enquiries in thr city of Delhi. . 

Mr. E. L. O. GwUt: May I' ask the Honou!'able Member whethet he is 
, prl'pnred to issue R statement of the number of air-conditioning lets that have 

bef'n ~  and ha,:,,· ~  hllnded _ye.r t.:> hospitnls and thosE:' that hine 
been handed over to department!.'! of Government? 

The Honourable Dewan Bahadur. 'ir A. Ramaawaml MudaDar: If the Hon-
ouro.ble Memher will please put down I.l qUf1stion to that effect he will get the 
imorn1ation at -the next seasion. 
MUSLIMS RECRUITED TO OERTAIN POSTS IN GUN A.ND SHELL FA.CTORY, COSSIPORB'; 

212 •• Sir Abdul JIa11m ~  Will the Honourable the Supply Mem-
ber please state: . 

(n' how many Muslims have been recruited t!> the,following posts in the Gun 
. and Shell Factory. ~  including the Dum Dum Branch: 

'(i) Officers (Gazetted). 
(iil Fo.reman, 
(iii) Assistant Foreman, 
(iv) St,ore-holder. and 
(v) Assistant Store-holder; and 
{b) how many new posts have been creafled in the above Factor:v#lince the 

war. started, and 'what the proportion is of Muslims in. comparison with Hindu. 
and. ~  in the above category of post,,? . 
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. The Honourable Dewan. B&hadur Sir A. Bamaawamt Kudali&r.: (a) One as 

A8Bist&nt Foreman .. 
(b) 81 posts. I ~  a statemeni on the -t,a.ble of the House . 

. . i ~  . . > . . , I cO 1J , J'-

~ 

f 
• I'"'S i • I .f f Category or Poats.: f i i10 

~ 
~~ i I ~  ~ J .,; a ,S ~ ~.  

.~ . t ::II Pol IZI Pol r"'l .., Pol. I 1--':" .. - --.- ----, 
(l) Olloera (Gazet;· Ni Nil 2 16'6 ; Nil Nil 10 83'3 Nil N'd 
, ted), I - -- ----'- I - .- -- ------ -"-.' ---- --

\ 

(ii) Foremen ; . Nil Nil 3 20 3 20 9' 60 Nil Nil 
-.-- ----- ----. ---- -- --

(iii) ABllistant. Fore- 1 2'63 14: 36:8\ i4: 36'84: 8 21'06 1 2'61 
mal 

--. - ---- -- -- -- .. _-- - -.---
(iv) Storeholders . Nil Nil i 1 100 Nil Nil N'd Nil Nil Nil 

i -- --,---- -- .. ---- . -- -- -- ---
I . ·Nil. ~  Store- Nil Nil 2 60 1 26 1 26 Nil 

holdera.. , , 
• i 

RAILWA.Y Bo..um RULBS re SELBc'-rION BoARDS FOB PROMOTION '1:0 SELECTION 
POSTS, 

213. -J[r. B. K. Abdullah': Will the Honourable Member for Railway. 
please state:' - • . . 

(a) whether the rules regarding the constitution of Selection Boards for 
promotion to selection posts have been revised by the Railway Board rece!ltly i 

.' if so, if the HODourable Member proposes to place 0. copy of the instructions 
.issued in thi, connection in the Library of the Central Le4islature ~ 

(b) whether the Selection Boards are constituted to make a definite _ act of 
selection, and whe.ther. they are directed to fix the order of merit 0: the Clmdi· 
dates so selected; and _ . 

(c) whether or not appeals against the decisions of the- Selection Boards are 
permi'iBible, and whether tJ:le order of merit fixed by a Selection Board is liable 
to revIsion by aD authority other than the Selection Board? 

~ BoDour&ble Sir Edward BenCball: (a) The revision of thE: rules in ques-
tion is under active consideration .. 

(b) and (c). Do not arise. 
PROMOTION OF SUBORDINATES TO LOWER· GAZETTED SERVICE IN TRAFFIC 

DEPARTMENT, NOBTH WESTERN RAILWAY. 
21'. -.1. B. II. Abdullah: (a) Will the Honourable Member for Railways 

please state the criteria for the promotion of subordinates. to the Lower 
-Gazetted Service in the Traffic Department of the Operating and Commercial 
.Branches of the North Western Railway? 

(b) Is it a fact that some years ago all' such promotions were. given, as a 
general rule, to Traffic Inspectors and station staff? _ 

(c) If the reply to (b) above is in,the affirma.tive, when and why wall thi. 
practice stopped? . ' 

(d) Is it a fact that Superintendents and Head Clerks are promoted to the 
posts. in the Lower Gazetted Service in the CorpmerciBl Branch now-a.days? 

(e) How many Head Clerki! have been promoted as officers in the lAw-er 
Ga,etted· Service, and- how many o.f these appeared before a. duly constituted 
'Selection Board and were not selected for the post of Office SuperintendeDfI? 
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The Honourable Sir :ldward Benthall: (a)' While the ctiteria canllot be pre-

cisely defined the qualities wt.ich ate required of an officer are well understood 
by the competent authorities. . • 

(b) No, ~  were not confined to such staff.: 
(c) Does not arise. e • . 

I Cd) Yes, they an' eonsidered fof sur h ~  alo.ug· with other staff 8llq 
. are promote,d if considered. suitable.. '. .' 

(e) The Honourable Member has not specified ,the period to whieh he refers. 
Therf' are at present four Head Clerks who are officiatiqg in t·he LowElr Gazt:tted 
Service in the Transportation (Traffic) arid Commercial Departments and all 
of them are borne on the list of clerks approved for posts of ,office ,Superin-
tendents. /I' 

Kaulvi Muhammad Abdul <Ghani: Ma v I. know whether the crit;e.ria for 
promotion of subordinate offipers on the ·N. W. R. are different from, other 

~  .' 
The Honourable Sir Edvlard Benthall: Mv answer was that the criteria. 

cannot. be precisely defined. The qualities which are required of an oft\cer 
are' well Qnderstood by the competent authorities. . 

. CoMMUNAL CoMPOSITIQN OF SUPERINTENDENTS AND HEAD CLBBxs . 
. (ESTABLISHMENT) ON NORTH WESTERN RAILWAY. 

t216. eJlr. H ••• AbdUllah: Will the Honourable Member for Railways 
please state the com!"unal composition. ~  Superintendents and Hea.d Cletks, 
Establishment, on the North Western RaIlway on the 1st October, 1943? 

The Honourable Sir Bdward' Benthall: The statement which I lay on tpe 
table gives the information readily available. 

---... .!.. ~ • 
SIGtc!Ment ahowing commtlftal compoailion. oj SupmntendenU aftd Head Olerb, IClllabZwA"";"', 

'on. the N. W. Rail1DGfl on. 1&1 October. 1948.. 
. Hindu MWllim Sikh. Total. 

Superintendent, Elltablishment, Headquarters 
OfIloe • • • . • . • 1 

Alliatan" Superintendent. Elltablishment. Head· 
quarters Office . .' 1 1 

Bead Establishment Clerke 10 4. 1 

REl"OB'l' OF THE COMMONWEALTH Am. FORCE CONFERENCE, LoNDON. 
216. *Mr. T. T. Krishn&machari: Will the Secretary for Post·s and Air please 

oIItate: 
(a) whether the Government of Indio. have received the' plan which is re-

ported to have been evolved at the Commonwealth Air. ConferencE:l held' in 
London rc-celltly; if so, if it is proposed to place a copy of the same on the table; 

(h) the views expressed by the representatives of Government who were 
delegated to the Commonwealth Air Conference ; and . .. 

(c) whether the Government of India have takeri any decisions on Ule plan ~ 
or report; if so, what they' are? . . 

Sir Gurunath Bewoor: The Honour.ablc Member is referrerl to the replies 
given by me to starred ~  No. 16 put by Mr. K. n. Nt.ogy and starred 
question No. 21 put by Mr. ~  V. Deshmukh on 8th November, 1943. 

POST·WAR DEVELOPMENT OF CIvIL AVIATION IN INDIA. 

217. *!tIr. T. T. ltrishnamicharl: Will the Secretary for Post.s nnd Air pleaso 
state if the Government of India have any comprehensive plan for the post-war 
development of civil aviution on the ~ 011 which various other Dominions as 
well ns foreign Governments are reported to have? If so, do Government prO'-
pose to publish this plan for the informution of the public so as to allow full 
'opportunity to the pliblic to address itself to ~ problem and make its viewlil. 
known to Government? . . . , . 

t Alllwer to thil ~  laid on the table, the queltioner having' exhausted Iiia quota. 
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Sir GurUDatb. B.woor: Thf' Honournhle M ~  is referred to the rp.pJy 

given ·to part (c) of Mr. Govihd V. Deshmukh's starreq .question No. 21 in 
this Ho'!,se ()n the 8th November ~ . 

REPORT OF mlJ COMMONWEALTH Am. FOROE ~  LoNDON. 

218. -Jlr. T. T. KriBhIl&macllarlr Will 'the Se(JretBry for Posts and Air 
please infomi the House: . ' ,. 

(a) if before committing themsehtcs' to ~  plan that might have beem agreed i 
upon 'at the Commonwealth Air Con ferenClf!, the Government of Illdiu will 
consult the Legislatures as wen 3S ~  commercial interests; 

(b) if the Government of .. India intend llot to countenance any proposals 
. whidb are not in the interests of Indian national so Bnd whicH in the internutional 
sphere djscriininate between IndilUl interest8 on the' one' hand and British and' 
foreign interests on, the other;' ' 

, (c)if'Go\'ernmcnt of Indin' will Setl to it t,hat no . ~  are 
sHowed to acquire ownflrship land control of civil flil· lines in the country, and 
that fullel'.lt. opportunity and assistance is gi,,'(m to Indion national interests· to 
run air lines in the country; 

(d) if in IIny plan that ~  he formuluted either hel·e in Indill or anywhere 
else in regard t.o c.:!vil Ilviation, accredited representatives of Indian public 
opinion und ~  community will be ~  with ,the delegation that 
mignt rt:pI"(opcnt India on such Coriferences; and 
, (e) if wit.hout effective consulta.tion with such representatives on all vital 
matters cOl}nected with the development of civil Ilvintion, Government propoBes 
to enter int.o any commitments wit,h" nny other Government? ' 

Iff Qu.runa.tb Bewoor: (tI) AF. I have n(ready stated in repl.v to cerlain pre· 
vious questions in this Homle, the Air Conff'rt'JlC'e held recently in London 
was for the oral ~  of views nnd Hie 'discussions were of 'un jnfofmal 
and exploratory character. The conclusions ~ ani,.' provi.:iolllli and thp.re 

"is no question 'of Government committing thC'lDselves to any plan at this st,age. 
(b) The Government of India con never have anv such intent:on. On the 

ot.her hand, they are confident· that th"" development of Iridian A'ir Services 
will have full S('ope for development as a result of uny agreements thllt. they 

. ,may ~  into. 
,(c) I would refer the Hon(,urable Member to tIw reply I gnvp. to ~ (a) 

find (b) of Mr. K. C. ~  ~  question No. 247 ~ ,th(" Oth 'of August, 
1943. . 

,(d) ThiR \\'ould depend 1>11 the character of the Conferen(le on. which India 
iii representpd Ilnd representatives would 'he selected I\ccordingly. 
, (e) Government are always prepared, to receive representations and views 

• from all persons interested in the, development of civila,·iation and would 
give their careful consi4eration to them but consultation with any pBrticulf" 
interests would depend upon the circumJltanct'a of each CRRe. 

SUB.DIvlmON OF CO:NTJU.CfS ON ColllMUlUL,BASIS ON RAILWAY8., 
: ., 

219. -Jlr. Amarendra lfat.h OhattopadllJaya: Will the Honourahle Member 
for Ruilway.s please refer to ~ policy laid down' ill ,the Railway Board's letter 
No. 857·T, dated the 25th Ma.y 1940, regarding the sub·division of Clontracts OD 

'a communal basis, viM., "That it hae come to the Board's notice that R Rail· 
way has recently divided long ,standIng Hindu Fruit Contracts at certain stations 
into SAnnrate centractR for Hindus and Mohammadans. The BORrd consider 
that the decision to divide contracts on a communal bUls would not accord with 

• the int,ention of the principle laid down in paragraph 2 (a) of the Board '8 letter, 
No. 857·T, , dated the 11th ,May 1940. I am, accordingly, to state that. the 
Railway ,Board desire that, as far as praCticable yo.u should refrain from sub· 
dividing' existing contracts on communal ba'&.iB ... , and state if ~~  policy or 
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prio(;il'le is carried· out by thc North, Western Railway at Delhi, Lahore, 
Amritsar an,d other important stationy.on that Railway? If not, what are the 

~  therefor? i· 
De Honourable Sir :ldward Benthall: Yesjand I haw, no reason to suppose 

thut this policy Mill not been followed by ~  N·. W. Railway ever-
since'the issue of the ~  ~ to qt .the ,Hollourable M&nber. 

. . . . . , 
Two DEAD BODIES FOUND ,NEAB RA:tLW AY LINES BETWEEN DALPATPl1R AND MUNDA 

PANDEY RAILWAY STATIONS. 

220. ·Xl. Amarenclra ,Bath Ohattopadhpya: Will ~ Hfnourable 'Member 
for Railways please state: ' 

(u) if it is Qr it is not a fact th{,t on or. about ~  11th or. 12th July, '1948, 
two persons were 'found dead near the RIl1lwllY Ulnas between Dalpatpur and' 
Mundu J.>nndey Railway Htatioos (Mol"lldabad-Bnreilly Section) ~ the East 
Indian Railway; • , 

(b) th'e cmise 'of their death,' whether they were thrown down by the rUllninl! 
train or otherwise; nnd 

'(c) the verdict of the enquiry? , 
The Honoura.ble Sir Edward Benthall: (a), (b) and (c). No, but I,under-

stand that on the 13th ;Ju!\- one ·persoll was. rUll ~  and killed while trespassing 
on the traek between Dalpatpur alld Munda llande.' The Police report ShOW9 
that the incident waR not dut" to the fault of tbe Hailwnv Administration or 
their ·servants. ' . ~  • 

. . , 
SlJIIU>LUS WAGONS-AT DEPOTS IN COALFIELDS OF BENGAL AND BIlIA1t' AND BAlSING 

, • 'OF COAL OUTPUT. ' 

221. *lIIr. It. O •• eogy: (a) Will the Honourable Member for Railways be 
pleased to state whether it is a fact that ill ~  weeks Il very large number 
of surplus wagons have been lying idle in the ·different Depot stations in the 
coal fields of Bengal and Bihar for '\-'nnt of sufficient indents from the ,collieries 
due to shortage of coal? If so', what is the ,Dumber of such wagons week by 
week? 

(b) III it a fact that, of late Goiemment have been considering the questio..l 
of increasing the output of eoal? , • 

(c) Is it n fnct that the potential capacity of the AmaHer collieries to increase' 
their output is greater than that of the bigger collieriQ.8? . Have Goverll.1\lent 
an.)' proposal under consideration for giving any special facilities by way of nD 
enlarged public supply of wagons to the smaller collieries with a view to help-
ing the incrt-ase of the output of coni? 

(d) Does the Honourable Member propose to place on the table a statement 
of the suggestions, if any, mnde by the different trade orgaoisaotions and other 
it.dividual members of the trade for increasing the output of coal, 'as well 'O.s the 
opinions of the technical experts of the Government of India on the relevant 
points in so far as .they mny'concern t.he Honourable M ~  departments? .-

The Honourabre Sir Edward Benthall: (a) Since the resumption of tro.ffie 
on the E. 1. Railway main line, coal loading ill the ~  and Bihar fields 
has not been up to the level of -wagou!'! available and thl' balance of Wo.cyonR 
left over after ull nHotment!'l had heeli mllde was on the incren!'le. Tlie ~  
~  for are not rendily ~ . 

(b) Yep.. 
(c) No, Sir. 'fhe ~  'of trnllsport is due to ~ serious drop in the 

raisings, of conI. This again is primarily. due to 0. shortage of labour, which 
affects all collieries, big and small, alike. In order to make the most effective 
use ~ the wagons 8vailable,val.i9U!; inducements 'were given to all collieria"; •. 
!ror example. the 6ssociations of the cool trade were asked to give Soures 
of any atocksof coal of low grad'e lying at any colliery so that ~  
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could be made to move that coal, special wagon supplies vlere allotted to indus-
tries that could t!ecure cool, consumers were permitted to draw supplies of 

,flool from whichever 'source available, Hnd the IOll.dillg of hard I!oke produced 
by the non-bye-product plalltl! wus permftted. Unfortullately, some of the 
steps taken produced (a detrimental effect on the equitable distribution of coal 
and were discontinued. The re-introduc,tion of the' old "public" supply system 
of allotment was considered iu eonsultation with the coal trade associa.tions 
and it, was agrl"ed that this would be extremelv harmful as it would allow 
large quantities of ?oal to go into the bla.ck marfcet. ' 

(d) No, Sir. The suggestions received' from associations relate mainly' to 
matters which do not affect the departments under my control. but I sha)l 
be preflared to give information on allY specific points 'affecting my depart-
ments, which the 'Honourable Member may have in mind.' A printed pamphlet, 
has also been received frOm one individual member of the coal trade and t,his 
is doubtless in the hands of·the Honourable Member. 

UN STARRED QUESTIONS AND ANSWERS. 
NON-INCLUSION IN ST.A.TE R.uLWAY ESTABLISHMENT CODE OJ' PRoVISIONS OJ' RULE 7 

OJ' RAILWAY SBlLVIOBS ~  CoNTROL AND .APPEAL) ;RULES., 

12. JIr. LIlchaDd. •• yalr&l: (a) Will ~ Honourable Member for Railway. 
be pleased t-o state whether the provisions of rule 7 of the Secretary of State 
for India, Railway Services (Classification, Control and Appeal) Rules ensuring 
that nothing in the said rules 'or any rule framed thereunder shall opel'ate to 
deprive any Wlrson of any rigbt or privilege to whiohhe is ent!,tled: • 

(i) by or under any law,' or 
(ii) by the terms of any contract or ~  .subsisting between such 

person and Government on the date these rules. came mto force" 
have been embodied in the State Railway Establishm.ent Code or any other 
Code framed and issued by the Governor ~ in Council under SectiOI,l 
241(2) oi the Government of India Act 1935? , 

(L) If the reply to (a) above be in t1l:e, affirmative, will the Honourable 
Member please refer to the specific provision of the rules on tlk point? 
" (c) If the J'eply to (a) above he in the negative, why has not ~  an 

important provision been included in the Railway rules? Is it ~ . to 
dn to now? If not, why not? 

'!'he BIDDourable Sir Edward Benthall: (a) No, the proVisions of rule 7 of 
the Railway Services (Classification, Control and Appeal) Rules have not been 
included in any of the Codes ii'sued by the Governor General in Council under 
Se!ltion 241 (2) of' the Government of India Act, 1985. 

(b) Does not arisE:. ... 
(c) Because the inclusion of provision in this seuse was nQt felt to be neces-

sary. 

EXTENSIONS OJ' SERVIOE TO STATE RAILWAY 'GAZETTED OJ'J'IOEB8. 

!Ia. Ill. Lalchand :ilavalral: (a) Will the Honourable Member for Railways 
be pleased to state the number of gazetted officers, separately, in each State-
managed Railway, (i) who are on extension of BElrvice ,on the 1st September, 
1943, and (ii) who were due to retire after the '1st September, 1948, but have 
been given extension of BlU'Vice to commence from \he date of their retirement? 

(b) How many officers from each Railway have been lent for service with 
the Defence crother Departments in connection with the war? 
. ,(c) If the number of ~ ~ ?n deputation in connection with the ~  i. 

less than. those on extenSIon, IS It proposed to reduce the number of oftbel1l 
.on exterulolon to enable the lower grade officers to get their du£l. promotions? 
If not, why not? ' 



UNSTABBBb QUBSTION8 AMD ANSWBBB. 

'The JloDOUl'ab1e Sir J:dward Bent.lLall: (a) and. (b). 
ment gives the required inform&liion. 
(c) Does not arise. 

B.&A. .' 
B. B.&C. I. 
E.I. 
0.1. P. 
N.W •• 
O.&T •• 

Total 

Stat.ment .• 
- 01ftQ4VS due to retire 

. No. of Oftlcera OD after 1"9-43, whose 
utenBion of Ienioe services have been 

on 1.9·43' extilDded. 

10 1 
17 ! 
29 '6 
19 , 
18 , 
2 1 

96 17 

MOTION FOR ADJOURNMENT. 

1· .. 36g 

'l;'he attached state-" 
• 

• 

• 
OftloenJenttotbe 
Defence and other 
. ~  
COnnectIon with the war. 
Position 9D 1-9-43. 

23 
31 
42 I 

Zl 
37._ 
18 

167 

FAILUnB TO IMPLEMENT THEIR GUARANTEE OF INDEPENDENCE TO LEDANON BY TUB 

. BRITISH GOVERNMENT. 

Ki'. President (The Honourable Sir Abdur Rahim): I have received noMce 
of a motion for the aqjournment of the business of the House from Sir Abdul 
Halim Ghuznavi. He wants to discuss 0. definite matter of urgent public im-
portance, namel" the failure of the Government of India to persuade His 
Majesty's Govemment to implement their guarantee of Independence to 
Lebanon and to restrain t\le French Committee from acting in a tytannTcal and 
oppressive munner which is so pre3udicial to the progress of the war and thE' 
solidarity of the United Nations. . 
Is ·tho.t thf,l responsibility of the GovemD:lent of India? 
Sir AbdUl. BiJim GhulDavl.(Dacca cum Mymensingh: Muhammadan Rural): 
~ ~  '. 
Mr. Prea'ident (The Honourable Sir Abdur Rahim): I hold it is not. The 

motion is out of order. . 

RECONSTI'TUTION OF THE HOUSE COMMITTEE. 

111'. President (The Honourable Sir Abdur Rahim): t have to inf6rm Honour-
able Members that I have decided to re·constitute the House Committee whicl: 
was set up by me in' February 1935. I accordingly nominate the following 
memhers to Lhe Committee: . 

(1) Mr.' A. C. Datta (Chairman), 
{2) Sir F. E. James, 
(3) Dr. Sir Ziauddin Ahmad, 
(4) :Mr. N. M. Joshi, 
(5) Mr. Jamnadas M. Mehta, 
(6) Mr. Hooseinbhoy A. Lalljee, 
(7) Sir Muhammad Yamin Khan, 
(8) Pandit Lakshmi Kanta Maitra, 
(9) Mr. G. V. Deshmukh, 
(10) Mr. H. A. Sathnr If. Essak Sait, 
(11) Sardar Sant Singh, 
(12) Sardar Mangal Singh. 

MOTION RE THE FOOD BITUATION.-conld. 
JIr. PreI1dent (The Honourable Sir Abdur Rahim): Before the House pro-

ceeds with the debate on the motion regarding the fOQdsituation in India I 
should like to know whether it is agreed that there shall be a time limit' on 
IJpeechell tods.;'Y? . 
Dr. P .•. BaaerJea (Calcutta Suburbs: M ~  Urban): Before 
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I speak on that. 1 should lilwto inform you that the Honourable the Leader uf 
tbe Housie and the Horiourable the Food MembeJ:' have Ilgreed that the ~  
· on ~ food problem will be continued on Thursday, provided that official business 
is fini.!;hed on WednesdOJ'. If neqessary, the closure will be moved at the end 
~ the day and ~ Party Lenders .M·ill support this closure motion. . 
JIr. President (The !Honourable Sir Abdur Rahim): H thfl business is not 1 

finillhed 1  .  .  .  . 
. Dr. P. N. Banerjea: In case the business is not finished, then t};le cbs\lrfl 
Will be moved hut we are !ill hoping that it will he. , . 
Mr. ~ .  (The Honourab,le Sir Abdur Rahim): ClostirEj cnn only be 

moved with respect t,o a debate that is going on on a motion. If there bas been 
sufficient debate. then the House will accept the closure. Otherwise not. 
~  ~  be a closure that' there should be no business op any particular 
date or particular hour. . 
fte HODDUr&ble Sir'Sultan Ahmed (Lender of ~ H<;mse):The position 1s 

~  we are prepared to allot, Thursday for the continuation of this debnec, pro-
~  we nrc guaranteed. that our ~  b)lsiness will ~ finished tomorrow. 

ThiS ~  only be done If the House, us a whole, will agree to the President 
appl,Ymg closure to t.he motion, wben the lust Bill mav be under, discussrm. 
We may be safe in assuming that the ofl]cial business wiIi be finished tomorrow . 
. 1Ir. PresideDt (The Honourable Sir Abdur Rahim): The 'best thing wOJlld 

be for the Lender of the House and t.he Leaders of Parties to consider the 
mntttlr today .and 'let me know at the end of the day the decision arrived at. 
~  ~  mmmtime, I should like to know whether there is going to be a time 
1.lmlt for the speeches today . 
. Dr. P. :N. Banerjea: I. suggest 20 minutes for -ordinary jlpeakers and 30 
mlllute\ for Leaders of :parties. That is my personal opinion . 
. Kr. President (The ~  Sir Abdur Rahim): Docs the whole House 

agreE" to that? 
Sir Henry ~  (Nominated Non-Official): May I suggestthnt. what 

· the Leader of the House has said creates II. rather impoRsible positibn for the 
· Leaders, because although it is'evident t.hll.t, ~  How:;e does want another dllY, 
who can guarantee that a spark on the Hindll Code Bill, in the course of a ten 
minutes speech, may not set alight a bonfire', in the flames, of which the chanGeS 
of onr ~  11n rmnortullity to voice our views on ~ food situation n'18Y bt: 
ab:mlutely extill!(uiRhed. Therefore r do .. suggest thl\t the Government should 
make up its mind and jf the HouRe ~  dpsireR another day; it should be. don.t: 
un.::c,nditionnllv. '{.at us have the-food debate tomorrow. I.iet \I'; fimsh It 
tomorrow ::tnd' if the Lflader of the House is so sure th"t the GO\'enmlent bl\si-
ness will U.:! finished in nday, it can he taken up on Thlll.,,;day. 
The Honourable Sir Sultan Ahmed: I regret that the Govet:nment ill not in 

a position. to accept th11t suggestion. We must finish the LegislAtivE" busi1l6SP. 
b£'fore tht pnd of the Rcssion. For thnt purpose, we wunt the eo-opemtion of 
the ~ .  ~ ~  arid TlOt onlv the Party Leaders .. I said that the Housc 8B 'l 
wilol(·· ~  1I!!l'ee to t.his ait'ln!!'emmlt.··. . 
Sll HeDlJ Richardson: Therc nrc gentlemen :who are not, members of Bny 

Pftrly. ' 
The Honourable Sir Sultan Ahmed: That is why I said 'the whole Rouse'. 
Boltourable Members: We nre 811 agreed. 
The Honourable Sir Sultan Ahmed:. I ask the House to.}lgree to t.he closure 

beill!! applied hy ~ President at the timl1 of the ~  . motion. . 
,Mr. PreSident (The Honourable Sir Abdur nahim): The ~  cann')t 

Rpply t.he' clO!'mrc if there has not been sufficient debate. Thut is why I "l!ggflst. 
·ed that the matter &hould be considered and 11 statement made at the end ,,'If ~  

dQ. . 
:Mr. If. :M. Joeht (NomiDllted ~  If the 'debate is to rlos8 today, 
~ of the T .. enders may have to speak and the Government. ",ill have to reply. 

'J;hercfore the Honse and the Leaders will have to make up their minds earlier. ; 
" Dr. G. V. Deshmukb. (Bombay City: Non-Muhammadau Ul·b".n)! Is the 
Govt'mment bnRiness ,more ~ than the food situation? 
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'K!'. President (The Honourable Sir Abdur Rahim): That is not !he issue flt 

.all. I hope th", food situation will improve as a result of this debate. I ~  
like to know if thet:e is going to be any time 1hnit. .. 

Hawablada Muhammad Llaquat Ali Dw (Rohilkund aed' Kumaon Divi-
·siOJH;: Muhammadan Rural): I suggest 40 minutes for Leaders I\nd 20 minutes 
for otherS. ' • . 

.,. If. II. Joahi: I do ~  think the Leaders Hhould have more than 30 
minutes. . 

IIr. President (The Honourable Sir Abdur Ra.him);, I want the position ~ 
be mode clear. 
, Kawabzada lIullammad Liaquat Ali Khan: Sir, t1;J.e position as fur as t.he-
Leaders of })!ll't,ieR Hre ·concerne'd and as far as the organised Parties are ('oncerned 
is that they are agreeable to your fixing the time-limit at 40 minutes for t;b,e 
Leaders of PartieH and 20 minutes for others. As far as the unattached Mem-
bers are concerned, I do not Imow whut ,objection they cl.ln have to this urrange-
nlent. '. '.. 

Mr. If. II. J'osJIt: The objpction is that we want to get a chance 0, speaking. 
IIr. President ('rhe Honourable Sir AbdUl' Rahim): I cnnnot malee riby 

-distinction bet,ween the Leaders of Parties !lnd the ot,her Members .. It ill for 
ilhe Members to come to an agreement among themselves. If ~  come to ~  
agreement, I shall be very glad to enforce it. But if there is no agre,ement, 
then, of course, there sball be no time-limit because I have not got ~ power 
mYl!cJf to fix a time-limit. , 

Kr. If. II. Joshi: I ,visll to make an offer, to the organised Parties. If only 
the Lpaders of P::.rties'speak hereafter, then we are prepared ,to give them 40 
minutes, provided their fonowers do not speak. • 

Mr. Pres1clent (The Honoura.ble Sir Abdur Rahim): May I take it that, ~ 
:any rate, the time-limit cif 20 minutes for Members generally is agreed to. 

~ Kembarl: Yes, yes. 
Mr •• ~ M • .J0Ih1: Sir, r wish to make it quite clear that other party Members • 

will not <;pp,ak herenfter. . 
Dr. Q. V. Deshmukh: Does that mean, -Bir, that after this only the Party 

Lel\ders will speak and their followers will not speak? 
1Ir. Prealdent (The Honourable Sir Abdur Rahim): That depends entirely 

UPOll the Chair. Mr. AI{bil ChAndra Datta. 
IIr. Akh11 ObaDdra Datta (Chitt.agong and Rajl;hahi Divisions: Non-Muham-

madan . Rural) : Sir, it is not just three 1l10nthEl wllJ!1l we have hud a fnll-dress 
<lebate on the food queEltion. The situation at that time ... : .. 

Mr. K. II. JOIhl: On n poin.t. of order, Sir. May I ask whether the ~  
of Parties will now get the same time as the other Members and nothing more 
than that because the Honourable the peputy PreRident is not 11 Leader of u. 
Pnrty and he is going to speak now? I take it ~  there is no agreement I'egord-
ing the 40 minutes to be given to the Leaders of Parties. 
. :Mr. President (The Honourable Sir Abdur Rahim): I understood that !lO far 

;as t.he Melllbp.l's generally are concerned, 20 minutes' ,time-limit is agreed to . 
.Honourable Memben: Yes, yes. ' . 
~. Prealdent (The &nourable Sir Abdul' Rahim):' .very well. ~ . Dntt,u. 
lIr. Akhll Ohandra Datta: I was saying, Sir, that it is now just thrae months 

-that we hl\d a full-dress Ilebe:te ,on this food questioJ2 in the last Autumn Session. 
The <;ituution that. existed at that, time was fully disctlssed. Therefore, 1 should 
think that it-is not quite necessary to re-open the whole question from the very , 
beginning. We Bre concerned at the present moment in this debate with the' 
~  as it has aeveloped after the last Session, that is, during the last three, 
~ . Therefore, I sllnIl confine my remarks to, the period lifter the \ Inst 

Sessi,ln. 
Now, Hir, we are told that during the last three. months many ships havEJ 

arrived with grains and fhey have Leen unloaded and that a very large quantit .. 
1ni.B been sent'to (JaJcutta ,and other cUstricts. That 'is all right. ~ .  hve 
been given to prove ·the increasing supply and better distribution. But what. 

• 
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is the actual position now in spit.e of all these imports a.nd distribution? Has the 
position irupro\led or has it deteriol'ated since tlMlp as a result of the efforts of 
'Government? I ao not want to give my own vet$ion .. We have had fr()Jll the-
·Bonourable the Food Mt'mber himself a ~ whic'h he issued in the shape 
of a White Paper. He has told us in that st.ate]pent that the position, so far aa. 
Bengal is concerned, has deteriorated. Be has also told us that during the last 
three months the position has become more serious. He also sa;vs that rice 
iR not available in a number of district.s and where\'er it is available the black 
market ~ of Rs. 40 to Rs. 60 per maund is beyond the means of even the· 
well-to-do classes. I do not know how to empha,sise these two short statements . 
. ,hi the first place, he ~  that rice is not available in a number of districts in' 
Bengal. His second statement is that wherever it is available, the price is be-· 
,bnd the means not only of the poor people but even of the ~  classes, 
Those are the statements made by the Honourable the Rood Member in t,he' 
" ~ Paper which he has issued. These two 'Verv short state'ments give us 8 

~  :gioture of the magnitu'lie of the fnmine in· Bengal. So, there has been 
~  during the last three months but there has been a steady and' 

serious deterioration. Then the questiOn is wlutt will happen now:) We hnve-
been told by the Honourable the Food Member that' the next 2;\ months is ~ 
. critic81 lind we have beeh given the assurance that the Government of India i':' 
making every effort to tide over ·tlle difficulty. But he says that the success of" 
~  ~ will depend upon the possibility of importing substantial quantity 

of food durmg these 2* months, " 
No\v, let us examine this question of imports. We know that in Mriy iast, 

when tht! pOsition of the'country was desperate, an offer of Australia was partly 
refused by the Government at Home with the full concurrence of the Govern-
rqent of ~ on the ground that there was no need for it and that there was 
a good prospect of a good harvest in the Punjab. On that ground tpe ir'oport 
wah rt1fused. That was in May 1943, Let us come to the present time whC'n 
according to the Food Member the position has become still more serioos and 
still more critical. Now, .Sir, at the present ,moment we have been told that a 
very generous I)ffer of Canada. has been refused by the Government of India. 
The Honourable Sir lwala Prasad Srivaat&va (Food Member): It has )lot 

been refused. . 
111'. Akhil (Jh&ndra Datta: It has been refused. That is the statement made 

in the Honse of Commons and ~ is the statement made on the floor of this 
House, ,I am sure about that position. It has been refused Rnd the ~  

given is not that shipping" is impossible 01' difficult but on the !,'1'ound of m.ere 
economy of Rhipping. That is. the ground given for refusing 'supplies from" 
abroad when thousands and thousands are dying for want of food. 

Kr. B. B.lIutchiDga (Secretary, FoodDepartment): The Honourable Mem-
ber is mistaken. That has not· been refused either by the Government of Jndi&' 
or by His Majesty's Government. 
Mr. AkhU Ohandra Datta: . t am not drElaming. I am speaking on the basis" 

of the statements made on the floor of the House and in the House of Commons 
by Mr. Amery.'fhat, Sir, is the position with regard to the imports .. Although 
we are told that large quantities have been imported ~ do not. know whel'e they 
have gone. We demand a clear statement from the ~  about this .. 
• We.have demanded many times information on this point in the pless and,on the 
platform "and wedeniarid again on the floor of the House a clear statement from 
the Government as to" where and to whom this imported fltock, has gone. ao 
much about the imports. Whal ~  exports? Export. are continuing in gpite" 
of the .recommenda.tions of the Gregory Committee. Exports are continuing 
under one pretext or another, Recommendation ,of the committee has been 
accepted but not without ~. "These exceptions are only the thin end 
of.the ~ . The,·Press Gommunique of JuJy 1948 said that "ip view of the 
gravity of rice position in India, the. Centra.l Government ~ it impossible to 

~~  . until further notice, further exports of rice from India", But again 
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we have beeD told in this White Papet: issued on 11th N:ovember. that the expOl't 
quota ba!¥s to Ceylon has been restored. . '. • 

JIr. B. E. Eu\ch1Dp.: la, ~~ 'Honourable Member referring to rice or 
pulses? .:- • ..' 

Kr. AJdlIl 0hIzldra Datta: I am referring t<> pulses. Pulses are also food-
grains. It does not make any ~  ,whether it i8 rice or .pu!8e8. The 
export quota which was cancelled in July has now been re8tored. I do not 
think the Honourable Member 'wjll challenge the statement which is contained 
in the White Paper. A monthly quota. has been' granted. My 
case is. that export was never stopped. I shall give a very interest-
ing piece of information. In Calcutta, I was ~  by a. respectable 

~  source of his information was no other than an Agent of 
Isphani &' Co.-that at dead of nighli, after one o'clock every night cart loads 
of rice were, taken in bullock carts to the docks. They" were ~  at night 
to escape the notice ~  the people. My friend told me that he got curious 
a.nd so one day he 'kept awake and with his own eyes saw cart loads of rice being 
remo'\"ed. Thus he verified the statement.' I sent this statement to' the 
Press, but it was not allowed to be published. It was not challenged but only 
withheld. Even full story of death is not allowed to be published. That is 
the position about exports. That disposes of the first promise of import for 
the next 21 months. The second 'hQpe is given on the basis of aman crop, the-
winter crop. The Food Member Rays that there will be improvement in pro-
curement and distribution. What do you mean by improvement in procurement 
of aman crop? Purchase of crops on the ipot? We know one thing. that the' 

GUB crop' wag purchased by the Govemmerlt, we also know what was {,he fate 
of the aUB crop purchased by Go'vernment. The crop purchased by Government 
disappeared mysteriously and did npt give the slightest relief. No. reply, was 
given t.o repeated enquiries as to disposal and destination of that crop. That' 
ill the experience of the ~  of aUB crop. That is the ~  ~ . 
The past experience has made people apprehensive about the purchase of aman 
crop. That would give no more relief than the purchase of aUB crop. TIle 
thoughtless and reckless poHcy of purchase by Government in a haphazard 
manner is pne of the reasons for the famine in my Pr9vince. ~ even 
nbove the control price, It is a matter of' common knowledge that District, 
officers openly advised their agents to "purchase any quantity at any price". 

'That is one of the main reasons why there is SO much distress in Ben,gal. At-
the present moment, even no\v we are receiving reports that Government agents. 
are busy making' purchases, and wherevl'!r there is purchase by Government 
Agents, the prices at onae go up. 

Well, Sir, about distribution: respoilsible oflicet:s of the, Food Departmeot 
have complained to me bitterly that there is absolutely no arrangement for 
distribution. We de;rnand the immediate formulation of a scheme which will 
minimise .delay in grain going from the main grain centres to different local 
centres. The essence of the whole matter is quick action in view of the nature 
of the calamity. There must be a scheme for cJJeating local stores fOr a group 
of villages and for every town so that there may be physical demonstration of 
the stock and that will inspire confidence in ,the measures taken 
by, the Government. At, present there is no, organisation, there ~  
no machinery, there is no agency, there is no staff for distribution., 
The poor district officers are handicapped and helpless and cannot' 
cope with the work. As to military help recently requisitioned I b,ave nO' 
remarks to make because I have not yet been: able. to form any opinion 88 to. 
what tbey are doing, and what they will be able to do. ~ 

We have been told by the Food Member that an important announceinellt 
of policy as a resurt ,of the . recommendations of the Gregory Committee is 
collaboration and ~  of people, WIthout which he feels and aclmits it is 
impossibJe to solve this food problem. I ask the Government to be honest with 
regard to this policy. ReleBsetheCongressmen. They will be the most suit., 
able agency to help you in ~ matter of distribution of foodstuffs to people. 
Rightly or wrongly, the peopl'e have no ~  m: Government measures_ 

, B2 
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Whenever a. Q-o\'ernment agent appoors, people immediately lose coniidence. 
They ~ shy ... .~ keep ~ . 1 ~  :think· ~ the moment you 
relealie the Congressmen-you cannot dispute at all events that they are lovers 
of t.be country-the moment the Congressmen take up this task of distribution 
~ ~ ~  it will inspire confidence in the minds of the people. As regards 
distrlbutlOn, I have got olle specific ~  I\s regaJ:ds Greater Calcutta. If, 
must be fed 'by import from "abroad and ,not by diversion from the districts. 
_;\s regards rationing, 1 reserve my reDllu'ks us the scheme and its details are 
still under consideration. 
, The Food Metnber's critical period is advancing Imd still there is preparation 
.and consideration. They would never come to a decision. This is about the 
next ~ months. I have discussed the first three months and I have discusstld 
the next 21 months. Now what after the next ~ ~  There will be 
:temporary relief from the aman crop. But what is the piqgramme after antan 
crop? I gil'e' ~  warning that ~ ~ a?d ~  must .be continued until 
the causes whIch buve operated III bnngmgabout th18 calamity have ceased Lo 
exist. There. is just the danger of GoveQlment feeling a falsI:! sense of securit;v 
and they will.again be caught riapping. It is this non-realisation' at the proper 
~  of the difficulties and realities of the situation that is responsible lor 
this famine in Bengal:' .' • 
There is one other most important watter which, it appears to· me, has not 

TeCeived proper attention-i.e., the question of post-fam:ne rehabilitation and 
reconstruction. It, wiD not do merely to feed them at the present moment. 
Nbt mer!:,ly for the present should the wolf be kept from the door but some 
ilteps must be taken ~ r!habilitaoo and to reconstruct, The surviving dis.tressed 
.st be restored to their pre-famine condition: and must be put on their fect 
'and given a fresh start. I have no time to elaborate it, but that is a most· 
Jmpolltant question. . 
-That is about food. As' regards cloth, winter has come and cloth is as 

-essential for the preservation of life as food. I invite the attention of Govern-
ment to this question of standard cloth: The quantity allotted by the Govern-
ment of India to Benga) has not been sent; their promise has not been imple-
mt'nted. And I am told that as many as three ~  came with standard' 
-cloth from Ahmedabad to Calcutta, but only O1\e has been unloaded and the--other 
two still remain waitinlt to he unloaded. Another complaint' about sto.ndard 
-cloth is the fluctuation· in prices. 
Ifr. President (The Hon'ournble Sir Abdur Rahim): Standard cloth is not 

under discussion now; it is the food situation which is being considered by the 
lIouse. ' 
Mr • .&khtl Ohaclrt. Datta: That was mentioned only incidentally. 
On this food .questiolT oureaSf! is' that it is a man-mnde famine, as B resuU 

'Of the war. The responsibility must be fixed. Who is that man or tlult group 
-of 1m en who are responsible for this famine? 
Pandit Sh&mbhudayal lDIra' (Central Provinces Hindi Divisions: Non-

Muhammadan): I named t,pem. . 
. JIr • .&kbJl Ohaudra Datta: Everyon'e is giving those nAmes, but there must 

be someauthoritati-ve finding. The law has provided the extreme  penal punish-
ment-a life sentence-for a man who is responsible for tlie ae&ih of one single 
human being. What should be the penalty for those people who are responsible 
for the slow and prolonged ~  of murder of thousands. of human livE's? 
'They shoutd be publicly tried. I do not know if th(},e is still a Case of over-
-dramatisation. It i$. a pity that that responsible officer who spoke of ~

llramatisation is still in·.His Majesty's service. , 
JIr. Pruldll1t (The Honourable Sir Abdur Rahim): The Honourable Mem-

ber's time is up. . . 
.. Before I call on the next speaker, Mr. RaUash Bihari Lalt wants to know 
whether he will be anowed to make a speech on an amendment of wliieh he 
'has /tiven notice. It has belm repeatedly laid down by the Chair that no· 
Member, by simply giving notice of aD amendment, acquires any priority or a 
right to be called on to speak. He has got to take his turn with' ~. 
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1Ir. B. B. ButchiDgs: Sir, ill my speech this morning I shall not ~  

to cover the whole of the grou'1d traversed in this debate. There are certam 

questions -which I know the Honourable Member would desire to spf\ak • all 
himself, ~  as Central control, the questian of imports, special measures for 
nutrition and rehabilitation of the population, and also the amendments which 

ask \for different forms of inquiry. These I shall not touan. I have" I am 

afraid; neither the wit nor ~  eloquence ~  might, commend me to thie 
nouse. I am tHlversed in Parliamentary graces, and I am quite prepared to; 

be described as just another sun·dried or perhaps, to use a more technical tern. 
that, is common in my department, a "dehydrated" bureaucrat. But, Sir, I 

can offer you, if I may say so, a sincere expression of my feeling of sympathy 

for the people who are suffering, particularly in:, Bengal, the province where-
I have had the privilege to serve off and on for 28 years and where I have-
received much kindness and hospitality from the people. But I am ~  

that expressiolls of horror and distress will not _ satisfy ~  House; they will 

want to know wbat I propose to do to secure for the people of Bengal RIl(T 

the people of this country the food which is their property and which is their 

right.. I should like to stress· that word "property", because I regard now 
the food of India, wberever it comes from, as common property. We haye 

got to get away from the idea and the conception of food as _private or provinciar 
property from which capital, whether it iR political or whether it is financial, 
can be made. For, unless we ea.n bring the whole resources of India to 

account and make them available for distribution to hungry people, no help 

that I can hring from outside can secure. us agamv, local distress and ~  

famine. It is no longer a question of it being 0. matter of grace or of chanty 

or of congratulation that 'S*J>lus areas should !lend what they know they can 
easily spare to deficit areas: It is an inescapable duty which must be scr.upu-

,lously performed, whatevElr may appeal:: to be the needs of elocal of sectIOnal 
interests. . 

That,' Sir, is the problem which we in the Food Department have to fao('. 
It has been ~  in slightly different terms in' the report of the Foodgraiul> 
Policy Ccmmittee, where it is said: 

":rhe pr?curement probleD! .is not primarily an issue of moving supplies from surplus t() 

defiCit provmces but of acqulrmg from the cultivator the maximum amount to be ht· d 
from every part of India." • 0 amp 

. This debate has certainly Rot. been without constructive su ~  . Jf 
WhICh I have made a very careful note. In particular esterd gg . '. 

some very constructi"e. suggestions from ~ ~  ~~ ~ ~ ~~~ .... 
~  of these suggestIOns ~  been of great value and interest, but I .think 

t ~ many ~ t?em a1s? will be found to reappear in Government's own 
policy.. And.if m the tune at my disposal' today I do Dot deal with each of 
them 10 detail I trust that· the House will not deem it a di t T 
will not b b h d -d' scour esv. ~  

, .. e ~  e . aSI e nOr will they be forgotten. Many of ~ indeed 
are famIllSr frIends .to officers of my department nnd of other departments of th 
Government of ~  who have b.een discussing and working on' this probleJ: 

for ~ . .And It. has been of. mtense interest to me to hear from different 
sections of thiS House the same Ideas the same points of view ft d' t . 
cally p ed t h tb . h ' , 0 en lame n-

. op as. 0 eac 0 e.r . Wit .regard to almost every aspect of the problem 
~  we ht ave ~  ~. On procurement we have been tOld, 

ou mus go s ~  ,0 t e cultIvator", and again, "It is fatal to cut out 
the ~ ~  Y?,U WIll ~ Ilucceed unless you make use of the existing trade 
orgaDlsatlOns . As to prIces we are" told on the one hand that the e b 

~ .statl!-tory control .of foodgrains I:rices, and on the other that w: ~  b; 
~  m our ~  If we do not ImPQse '''"the most rigid control. In fixiu 

prices first of all we have been' told that we should consider the interest 61 
12 NOON. the producer,then We are told that we mU!lt put the interests of 

. ~  consumer first. We nr!l ;blamed because we failed to ensure 
the oontmUlty of food supply by provldmg reserves in timf'. Then again we 
are ~  that -for Government Or thp,. Armv or the essent·inl services to hQY(;' 

reserves is to starve the.'general ~ . Not lOD'g' ago, it WRS the army thaf 
was supposed to be takmg the gram -out of Bengalnnd starving the people. 
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Now, Sir, the House r:ealizes that it is I the Army that; is feeding and saving 
the people. , 

PaDdlt LaJadaml Kanta Kalwa (Presidency Division: Non-Ml}hQ.llUlladQ!l 
Rural): ~  where are tney feeding? .Are they 'feeding you? They' are 
not feeding our rilen. , ' . 

1Ir. B. B. ButclllllP': The,. are feeding no less ~ '! districtB. I am now 
able to tell that in the last two days we have sent out from Calcuttn..2,000 tons 
of food 8 day to these districts. If the Honourable Member would like to have 

,4 list of the amounts, I will give it to him.' . 
PaDcllt Llbbmi Kana JIlin: Since the food debat.e started. 
1Ir. B. B. ButchlDgl: I do not mentiQn this diversity of views wh1ch haR' 

been offered to us in order to pour ridicule on our critics. On the contrary, the 
eeurse of the debate is merely an illuB'ration of the fact that whenever earnest 
and thoughtful men come to conmder and apply their minds to this food problem, 
they find that there are uSually at least two answers to every question-some-
times four or five-of which only one can be the right one; and generally the 
same ansWer is not applicable all over India. That we have made experiments 
in the past, that we have made mistakes, that we have l)ad to change our policy 
from time to ,time, is adm'itf;ed. But,' Sir, -is it really to be wondered at if even 
nolV and in ~  House tltere are so many different opinions on the same problem: 

Dr. P. B. BUlM'jea: You want to take advantage of that. 
1Ir. Bi' B. Bateb'n.: I venture to suggest that it is not surprising that the 

Governm.ent of India and the Food Department did not at once foresee every pos-
sible ~  and provide automatically the appropriate remedy. 

The fact is, Sir, that no bright ideas or inspirati6ns or sudden stroke of genius 
are gaing, to settle the Indian food problem. It is in eSsence an extremely simple 
one.. We all know that we want to achieve. we all know the results that we would 
lib to see. But when we come to WOl"k it out in detail, it is clear that we are up 
against a very big Rdministrative problem, which is n()t only new to the ad-
m'inisttations which haTe to deal with it but for which in many casee., entirely 
new staff and' entirely new machinery which does not exist. at present, ~ to 
b6 constructed in order to carry out tpe work. The prime need, as I see it, is 
not to continue arguing about what should be done and what ,should not 'be 
,done, but to loy down broad principles, to agree upon a coherent policy, which 
-w;1I make allowance for special conditions or special emergencies, and apply 
t.hat policy consistently throughout the whole of India. I ~  ~ that 
that is the position and the aim of the' Food Department today. 

After n senes of crises and expedients, tlle Foodgrains Policy Committee 
was ,appointed and it made its report. The Fourth FOQd Conference was held 
and it was ~  to ascertain in the quickest manner possible .from the Ad-
ministrations, who would have to carry the pelicy into execution, what were 
their opinions on its general proposals. Those opinions were expresspd and 
decisions were come to. 'fhose decisions have been announced both by the 
Honourable Member and myself at the conclusion of the Conference, and I do 
not propOSfl to repeat them here. In some cases we have had to accept 'the-
principle as an ideal, and decide, either for administrative reasons or because 
of emergent conditions, in a particular area, that we would work towards that 
ideal by. ~  ~ rather than attempt a doctrinaire solution of prob-
lem!! which reqUired elastic treatment. The pol'icy, however, hos been settled 
find announced,.' Let nobody have any doubt that we intend to f5ee it through, 
llnd itt seeing it through I woulc1 ask for the whole-hearted support of this House. 

What then are the prospects? .... Clearly the most important factors in the 
1"ituation are now psychological. We 'have got somehow to'restore confidence 
both among the producer and the consumer. I shall be told perhaps that i,here 
'is little in tile past, history of this subject. Bnd our treatment of it, to inspire 
confidence, hut I think that the situation ~ is different from' what it was n. 
year ago. Far be it from me to hold out any false hopes ot an easy solution 
or,to say that now we have got imports, India ~  perfectly al1 right. I do' not 
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:say that." ~  do I believe that our troubles will end,with the han:esting of the 
next rice crop, bountiful though I hope it will be. When' I say that conditiOjls 
-are differ£:bt, I mean this· and nothing more that imperfeet 88 our sto..istical 
information and imperfect as our knowled.ge still i& we have now got 11 policy 
whicp we had not got before. Administrations are far more alive to their 
duties and responsibilities. The public itself is beginning to 1ealise that food is 
'no longers subject which can be made the oeport for all political ambition or 
financial ingenuity. The connected ,problems of the control and supp1y of 
other commodities· are receiving, increased, and increa9ing, attention. At least 
one High, Court has called for records aDd pronollnced a salutary judgment on 
.food offences for which it ha, prescribed greatly enhanced sentences. The 
House will ~  see, I hope, other measures which we have in preparation to 
teach the same lesson. ' 
. What are the most impoltant things that we must strive for? I have said 

'that the problem is 'in essence now an admini$trative prClblem. Food must 
become the first priori.ty ~ ~  for. the time being'of all . ~ . . The 
whole resourcee of those admmlstratIons must be focussed upon It 1n all Its dlffer-, 
,ent and connected aspects. One of the most important points is ,an effective 
-application of the Foodgrains Control Order. Hard-pressed diatrict ~ .  I 
know, will say ,that for this they need more staff. Very well, that must be 
faced. It has been said more than once that the ~  no ~  to eon-
trol the hoarding of stocks. But the Foodgrains Control prder was issued all 
, 101lg ago as May 1942. Like many such measures it was by DO means perfect 
'in its original form. .  .  . -
Dr. P. 5. Bul11ea: What has your office been doing aU along? / 
Kr. B. H. Hutch1Dg8: The adtxlinistration, of the Foodgrains Control is 

naturally a matter for the provinces and I am pointedly drawing attentien to the 
-duty of the provinces to adm§nister the order .. 

Dr. :r. 5. BlmerJea: You are now drawing attention and you stqp there? 
111'. B. H. HutchlDp: Well, the order is still open to amendment;and if the 

Honourable Member has any -am!'lndments which he would like to propose in 
that order, I shall be the first to welcome his, Iftlggestions. .  .  . 
Dr. ,P.· 5. BantrJea: We do not want amendments: we want that the desti-

tutes should live. . 

JIr. Pruldent.(The Honourable Sir Abdur Rahim): The HOD6urabie Member 
will have his own tum. ' .. 

JIr. B. H. Hutch1np: This order provides that persons engaged in any under-
taking which invol,ves the purchase, sale or stor.age of foodgrains in any quan. 
tities exceeding 20 maunds shall take out a license from the Provincial Govern-
ment. The order also provides that such licensee has got to declare his stocks 
and he must make true returns of his stocks to the Provinoial Government. In 
other words the order gives you the basis on which you can assess and locate the 
iltocks within your pronnce. That, it seems to me, must form the basis of any 
sound fooa administration. Secondly, we believe that prices must at least be 
kept ~  control. We have accepte'd that statutory price ~ the ideal 
to be !lImed at all over India. J:t is perfectly clear ·that it is anomalous that a 
particular commodity produced in one province lItouldhave a price there which 
bears ~  relation whatever to the same commodity elsewhere. We must fil'Rt (If 
all RtrlVe to reduce those immense ~  of prices which" are the result Qf 
~  ~  ~  and. which. in their ~  give rise to heart-burning and 
JealOUSies vyhlch, \ve find, senously mterfere With procuremettt and di!;tribution. 
It ifo1 perhaps a truism to say that where  ideal conditions exist for price control 
then there, is no need for it. But I for one do not see how we arfl to ~ 
the present price chaos 'in India to anything approaching order unless there is 
·control. How that control is to be exercised in dHfere1lt areas bv what sta,ges 
an,d. ·'in ~  re/.!i?ns ,!,e. should establish parity, whether a ~  system of 
ceilmg .prlces whICh IS ID operation should ,be allowed to continue or not, ~  
these are questions which must under existing .conditions be answered with 
reference. to the actual fncts of the ~  in different ,localities. But ,price 
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control must, we believe, not only be supported by oontrol of other commodities" 
&nil the attempt, oo.supply consumer goods, but it must be accepted tthroughout\ 
ludia in principle, and ~  neglect nothing to make it effective .... 
Dr. P ••• Bearjta: Have you succeeded in Dlaking lit effective at any 

place? .' 
¥t. B.. B. Butcb1Dp: You have heard Mr. Kirby sreak on rationing, and I 

do not propose to repeat any of. the grounds which he covered; but I would l*e 
just to ~  two points about rationing. In India, as in the rest of the world, 
I believe-in fact I know-that experience has shown that wh",rever ratiofing 
has 'been 'introduced it has been successful, and it has been welcomed i.'y the, 
great majority of the people. Its essential attraction from the point, of ~ of 
tl,te eonsumer is its· fairness, and from the point of view of the' Government its at· 
traction is that it establishes bevond doubt what is the ~  need of t,he urban 
population. The more that dOlibt can be replaced by certaInty, the greater .are 
the chances of successful planning. and from that successful planning Will flow 
the re·establishment of ,public confidence .• I know that ~  is the aJ:gument 
that in surplus areas the demands of urban areas in the ratloning scheme may 
seem on paper to be larger than under normal conditions ... ' 
Ill. Preald8llt (The Honourable Sir Abdur Rahim): ~  Honourable Mem-

ber's time is up. 
Ill. B.. B. ButcidD .. : May I ha\"e a few minutes more? 
Ill. Prelidat (The Honourable Sir Abdur Rahim): Yes. . 
Mr. B.. ~ .utchiDp: But I would say that experieJ;l.ce again has shown that 

the oft.take in 8 rationing scheme is seldam more than 80 per cent. of the nume· 
ricsl deIlland. .. 
I have finished except for making one point and it is this: that I believe that 

in'this problem that we are facing today' in India. the psychological or if you 
like to call it, the spiritual factor is of vital limportance. At ~ ~  }!'ood ~ . 
ference. " remark was made by a great Indian leader and admlDlstrator. Sll' C. 
P. Ramaswami Aiyar; he was speaking on price control and, he made a rather 
astomshing ~ .  he said "'i>rice control is a spiritual matter". I thought 
over what it was that he was trying to convey; and I think what he meant was 
t.hat in food control and iri price control. success depended on an element of co-
operation and sacrifice Imch as perhaps is not too common' in the world today. 
WP. in India. I feel, are suftering now from the effects .of exactly the same thing" 

... that created the war in Europe-those motives of fear and of greed which have 
.!lade international'co·operation and friendship impossible. I would like, if I 
may, to recall to you, the terms of s letter which was ~  two thousand 
years ago by 1\ man called·Saul of Tarsus to the people of Ephesus. He had 
been, discussing With them the aifficult condi1lions under which they lived and 
, what. it was they bad to face up to; and this is what he said. if I can recall it to. 
you ... 

Paadit LaJaIbmi Kana JbHra: Keep it for Sunday service, 
Ill. B. B. EatcJdll .. : I thought the words are worth recording; he said: 
"St.and then with your loins girt. about with truth and having on ,the breast.plate of 

righteoulneu and your feet wit.h the. prtlparation of the gOlpel of ~  
Above aU taking the shield of faith." 
What did he mean bv that? Confidence and tl:U8t, •  . 
Dr. P. 11'. Banerjea:"In ~ I 

Mr. B.. 'B. BlltchmglJ: If we can re·establish that, feelini' 
UnterruptiollS.) , 

IIr. Preatdant (The Honourable Sir Abdur Rahim): 1 must ask the Honour· 
II,ble Member to conclude his speech now. 

Kr. BOOHlDbhOJ A •• Lalllee {Bombay Central' Division: Muhammadan 
:Rural): This  is It most, vital and important question that we are' discllssing. 
but before I come to it, ,1 ought' to place before the House fnch relnting to' 

~ ~ of the Committees that are being appointed by the' Hom.e. 
'because it hQ.s been said in this Bouse that the attendance of M,cmbers of this 
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~  at ~  Committees has not been what is desired. 'fhis Food Com-

mittee was appointed about nine months back and the first meetill" was' called 
by wire on the 7th November, and I find that no less than four ;';enibers out 
of the five were present. And still it is said that we are not present II.t tbe 
meetings! Again, several conferences aud committees were beir'g held. a big 
report has been broqght out, but to none of 'these conference' or committees dili 
the Government ever think it ,fit' to call, a sipgle Member of this House. .nd 
still We hear from the Govel1iment that the Members of this HOURe do not 
a,ttE:lld. committee meetings! So far fiS the Supply Committee al.d the, Defence· 

~  a;6 concemed,both of the war-I can say that go. ppr cent. .. and' 
sometimes <9" per cent. of Members have been ~ , 

Now coming to the main question; there are certain tbings that huve been 
~  established, established beyond doubt. The ~  is that there is .famine 
prevalent ·not only in Bengal but there was a famine, before that in Bijaphr, 
'that .the 'conditions in Orissu, Travancore and Cochin ~  almost ott the vl'rge· 
of taminl3, that the condition in Malabar, itt parts of Madras, and if J may sr.y' 
1:'10, if!. Bombay, is very severe. It has also been admitted, !l.nd rightly too, . 
Ilnd it is for my purpose a very strong point, that no less, a persoll than ~ . 

Amery has, after all, agreeq that for the IS8t 30 years the people of this l,ountry 
have not had sufficient food to eat. In fact, he has admitted that, ~  to-
day the position in the country is that a greatel' portion of the people are not-
bping fed as they ought to be and·as are fed in all other parts of the world. 'l'his 
is! our prosperity, or poverty which I leave to those, people who claim to be of 
t-he great civilised nations to judge, and who at times pride theme;efves on 
theil' great successful administration of colonies and countries tbllt are ruled' 
by them and call themselves trustees, guardians and what. not. 

Mr. AkhU OhaD4re. Datta: Why quote Amery? . .-
Mr. HOO8eiDbhoy A. Lalljee: Because he is the last man to admit true f .. cts, 

about us. Another important fact has been established beyond doubt, and ,that 
is, up to this day we have no reliable statistics of the food pronuc!:'d in this" 
('ountry. Even after four years of this great war, and after the last war lind 
during, a.1l this period the administration has not got any i'eIiuhl? ~ ~  
to go upon. This proves beyond"' doubt the kind of great int.erest that is 
claimed to have been taken or is being taken f<l' better administt'lltioll, which 
imdudes law and order, peace anq prosperity of the people of this ('(>untr:v. 
'l'o-day again we have met here to consider figures that have.been placed before'. 
us. Three months back certain ~  were placed before us. DefOl'e that 
some time bock certain figures were placed before the conferences ann ('ommit· ... 

.~ . What do we find, I osk mv Honourable friend, the Secretarv of the }'ood 
Df'partment? The first paragraph of the Food' Committee retiort says that 
reliable statistics are not yet available. And not n single Member of this. 
HOllse has been invited to-any' conference or committee or anywhere else: 
Although this condition is prevalent a policy has been laid'down, f;ettled and' 
announced. This is the great regard for the people of this countr,v. The other' 
day the :aonourable the Food Member said, you are a supreme body. TO-day 
we hear that policies have been settled and announced: Some time r.ack the, 

~ the ~  of the House said we have got very .. great l'("gard for' 
the House. And the ~  is this, that "·e are nowhere caned up' till now, 
when for some time f1 groot, portion of the country is' starving or on the vt'rge· 
of starvation. Who can deny that? Up to now not a single Member of this 
House has been taken in the conferences or committees, and not q, sing]e piece' 
of reliable statistios has been placed before this House. But we ~ told a 
policy has heen settled and announced and therefore, Sir. we are here on-lv for' 
tha purpose of hearing the word 'regards' from the lips of lU'· Honourable 
friends on the Treasury Benches. ' 
Mr. Abdul Qaiyum ~  Frontier P!ovince: Gerierlll): ... , I.llld 

lectures from ,foreign experts I  ' 
,,' Dr. Sil' Zla Uddin Ahmad (United Provinces' Southern Divisions: Muham· 
madsn Rural): This is only a schoof debate.', • 

M ~ ~  A .. Lalliee: The policy has been announced. Then why 
do you ~ us? What have you placed before us? This scrap of paper ., ... 
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. The Honourable Sir oJwala Pralad Srivutava: This White Pa.per. 
Dr. G. V. J)eBbmukh: But the print on it is black. . 

'Jlrr' JlOOHinbbqy .A.. Lalllee: While I feel ,'ery glad that the Honourable 
'the Food Member is taking it so nicely, I must admit that for my pert I 
feel very much. However, thank you very much. Further if I may say so, 
.you conveyed to us the ?ther day ,that you have. got supreme regard for t.his 
-House. • , 

The 1IoIlourable Sir .Twala Prasad Srivastava: That I have. 
lIr. ~  A. Lalllee: Let us live in that hope. I .livf\ ~ ~  you 

'live in hope, everybody else lives in hope. J:iope neve!. dies. ~  18, tho 
~  of this House. We have been told 10 the British Pa.rllament that 

·they were responsible s? long as Indians had not got self-govemment to l<?Ok ... 
~  the affairs of InGla. When we read ~ . we thought that homethmg 
W8S going to be done. There are, many people in Gieat nritain whQ Ilre very 
eympathetic towards humanitarian objects, if not for anything ~. We find 
'When food discussion took place there in the House of Commons cut. of abouti 
.fiO() members the maximum attendance was between 35 to 58, ~  we. find 
that in that debate neither the Pr4ne Minister, nor the Dep1,liy Prime Minister, 
Mr. Attlee, the greater Labour leOOer-l do not find just now flither our 11huur 
leader, Mr. Joshi here, or Mr. Jamnooas Mehta, or I am sure they would 
feel very sorry ... We do not firld there any of those who had been in India, like 
Sir George Schuster, or Sir Stanley Reed, and lastly we do not find Il word 
"being said by Sir Stafford Cripps. That was the state of affairs during the debate 
that hlld gone on in the .House of Commons, -but one ~  has ~  from 
·it and that is this, That the Secretarv of State has admltted the dire poverty 

. -of India Rnd that the Chancellor of the'Exchequer. Sir J. Anderson, has agreed 
·that there is inflation in this country. . 

Now, \ve have got very recently the Food Committee's report, and in that 
iJ:eport we have not been supplied, nor has finy committee or conference asked 
what are the 'figures of all exports of foodstuffs during 1938 to 1943. This is very 
important to know true position. Is it that you cannot find that figure? A 
·country to find out its true position has to rely upon export figure!! as D.uchas 
011 figures of production and consumption, Will that be denied? But not nnv-
wherE- Jo I find that the great committee of 25 gentlemen that WR& selected 
~  insisted for that. There are ·no export. figures from 1939 to 1943. We 
have only got the figure for the army consumption and we knew that that 
figure was not very great. However, we a. thankful that that fi[!ure atleo.st 

.... has been given and I must admit that it hM removed a lot of mi'sunderstand. 
ing. So far 80 good, ~ what about the total export figures? I demand that. 
It l.as been alleged agamst the G<wernment that large exports h,we bt'en 
goillg on, Why don't you give those figures? Have you not got your records 
and records of the custom houses? Have the CUfltom Houses administrations 
Riso gone- or have they also become just in the same position liS the ,1epart-

. ments of the Government of Bengal? The Government of Bengal cannot give 
us death figures or rates. The portfolio of local Self-Government may therefor(l 
be taken as gone. It is good for nothing. Ta.ke the caso of law and order, if we 
·do not know deatb figures we do not know how many people have committed 
f;uicide and how \nany have been murdered. Is it that Bengal Police does ndt 
"truly know? This is the sample of how local Self-Government and the Police 
in Bengal work: and ,may we take it thRt it is why the Government of Bengal 

~ unable to give the figures of d,eaths for ds:v& together· that ~  taking place 
in the various districts of Bengal and in Calcutta, or else why do they not (:oJne 
'forward and give us the figures of the deaths?' Many people have committed 
-suicide, or have attempted suicide. . Why has no action been taken? 

.An Honourable Member: The figures are sun-dried and de'·h"drateo, . 
Mr. lI008elnbhoy A.. :I;.&111e8: Now, Sir, since the war started, a very Jorge 

number of our countrymen have un grudgingly helped the war'€:ffort'lJ, I am 
. -very glad that our present Viceroy has bien one of the ioremost in declaring 
·the great services rendered by the· people of this country and by ilhe Forces . 
. Since Hl39 we have supplied so many things including ~  (lunntities of food· 
·stuffs not for our military only but also for the people of Iraq, Iran nnd for 
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the people of Russia. If thai is SO, why 'the ~  of . ~  sJpplies 
have not been mentioned anywhere? Today ~  I am 111 (l, positIOn to state 
that a part, a "Sma.ll part it may 'be, of the provisions that we are s(\nding- to 
the Middle East for our own soldiers is going to the civil population. I -do Dot 

,pudge that. It is, essentia'!. Why is there no mention of ,that.? 'fhere is an: 
.object in what I say. We are very mucq. grateful to Auat.ralla ~  Canada. 
for 'offering WI 100 thousand tons of wheat. We ought to accept tt. Thanks 
ho.vebeen already conveyed. Has anybody 'ever thanked us for ~ foodstuff 
that we sent in 1939 1940 1941 and 1942? We do not know, At. lea.st, 
this side doea not ~  .. The people do not know whether you "lE"nt one ton 
or one hunn,red thousand tons tp various com;ttries. Is there any ~  of 
thanks from them? Can this Government enhghten us whether ~  18 ally 
-:gratitude- expressed to us? Neither figures nor thanks have we got but we are 
all eager to send out our thanks. Certainly we are a courteous pE"ople. We 
claim we are more civilised people. We send out thanks for anything that 
is offered to us but in this case.it may be the fault of the Government who 
wiRh to keep us ignorant of the quantities that have been sent by them that' 
''they do not say anything. I wish that the Government would place before £be 
country the quantities they have sent and also letters of thanks or MknoW-
ledgment. Have we received thanks from Russia, if not mlly 1 a,sk, fmIDe 
anywhere else? (An 'Hon.ourable Member; "We do not want thanks. We want 
our food back. ") We were told a little time ago-in bne Committee that we were 
going to get some foodstuffs from the United Nations on certain conditions, If 
ruhose conditions were not set out, I should certainly have !lppreGiated- that 
offer very much and would have thanked those . people who had offered them. 
I never knew till recently that the United NFl.tions had representatives in thi\J 
House, representing their views and laying down conditions for the food that 
'is likely to come. I find that my friend, Mr. Gwilt, the other day,. said, 'If 
,you don't have rationing and if you do not conserve well your own foodstuffs, 
it iF impossible for you to get supplies from the United Nations '. [ngrp-e, Sir, 
that. we should conserve our foodstuffs but I never expected tho g't'nLleman 
representing the United Nations 'in this House, which includes China and 
Russia, to lay down any condition. When the question of equality or Mome 
status or position is concerned, the Asiatics fire treated 'by them ~ different' 
from the Europeans. We are nobody there. I ask, is it ~  or fair 
that we should be told like that? Is this the kind. of lever to he. applied? 
Hl1ve we not sent food,st.llffs and so many other things to them for solid four 
.vears? Foodstuffs and many other things have gone from India to ~  Britain. 
for all these four years., We never put any such condition. ~  th'e"'" 

~ Committee report. we have been, asking only for 250 million ~  from 
outSIde to make a reserve of 150 million for distribution find 50 ~  .... 

The BODourable Sir Jwala Prasad Srivastava: You are wrong a.bout your 
.tigures. It is a million and a half altogether and five hundred thousand for 
~ ~ reserve. 

lttr. BOO8elDbhoy A. Lall1ee: Thank you. I wanted that figure: .For that 
we want tonnage and we are unable to get· tonnage. Only half a dozen ships 
have brought some cargoes and for that ~  a dozen messages of thanks 'have 
been c01:lveyed .to His Majesty's Government, as if we have no right on our 
mercantllemarm'e. We are told that"His Majesty's Govenmwn(. have been 
~  ~ .  to supply ~ by the end of the -year, sufficlcnt to hring 
m bome quantItIes and we have aJ.ready expressed our gratefulness to 'His 
MajC'sty'a Govern!llent. We have our own a number of steam3J'S on the Indian 
legister belonging to Indian companies. Almost all of those ships Ilre for now 
four years bein:g utilised by the British Government for war purposes. Where 
.are those ships, may I ask? When Japan declared war, Australia 
and New Zealand wanted eveu one of their soldiers on the bat tle-
field to come back to their own country but, it is ree1'ettable we cannot 
.flak for some of your own. ships when ~  are. starving 1;0 come' to your a:d. '. 
~ have got about 40 ShIpS on the IndIan regtster, which have .been SQl'ving 

nil'! Majesty's Government for four solid years and yet you cannot ru;k for half 

• 
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.. dozen oi those ships for conveying foodstuffs to vou when hundt'eds and 
'thousands of our people are dying in our country·, and when a couple of 
ships are given our G()vernment expresses our' gratefulness for them and asks 
.us to be grateful. Sir, when a; couple of ships were recently sent our Gover.u-
ment was eager··.and anxious to send your grateful thanks to ~  and told 
us we cannot expect unless they were able to spare for us, tl.S if we were 
no one. ' 

Mr. Prellda.t (The Honourable Sir Abdur Rahim): Houourabltl Member's 
time is up. . ' 

JIr. Boci.mblloy A. WI": Am I not, 'Sir, entitled to 40 r.linutes? 
Mr. PreIIdmt (The Honourable· Sir Abdur Rahim): That was ~ agreed to. 

. JIr. BOOHID.bhoy A. Lalli": Very well, Sir. The onty thing that I. want 
toO ask the Government is that they have been sending' out ship!; for various. 
purposes and they 'must now demand them back at once' for food: Then, there 
has been a shortage of river ~  i. Bengal. which is 8,Qadmitt.p.d fnct, Ilud 
80mething must. be done. We have long neglected this traDilporli although famine' 
hal' been raging. . 

~  Sir, I w.ant to ~  to my people who are &lways considering them-
selves to be the surplus provisions that they also depend upon other parts of 
India for mariy things and specially for their cloth, tea, sugar, ~  watches 
and for so many other things. Controls have been put and we are, they must 
remember, selling them ~ confrolled prices. It is not fair at least for Sind to 
J,lIske profits from Bombay, a province with which she WBS so much attached 
DIlt'long ago and to which the- Bombay province made a subsid;\' of OQ to 80 
lakhR ~  without ~ ~  that a day might come when the Sind 
people Will forget all those obligatIons and would want some ~ from us. 
I am sorry, Sir, I have very little time I agree generally with the remarks of 
Honourable Member and ,with thE: .Honourable the ~ of the F \locI j)epart-
ment that so far as food is concerned, it must be considered to be the property 
of all the people of 'Indin and that no one has got a ~  to cltlim it as his 
own. The ImrpluR prm'inces must be prepared to give to the defidt' provinces. 
I also flgree with him that ~ ~ should be reserves, price control and rationing. 
Furthermore, we must acknowledge that had it not heen fot" the great help that 
tbp. military has rendered just now at, the instance of the Viceroy to Bengal 
the position would bSve 'heen still worse and we are very much thankful to both 

'Bif;Excellency the Viceroy· and Coin-C. for having done that. But I ask 
in aIJ humility why this was not asked for at least during last few months? 

Kr. PrealdeD' ~ Honourable Sir Abdur Rahim): 'rhe .~ Member 
mUllt C'.onclude his speech. . 

PaIldit . ~  J)u (Orissa Division; Non-Muhammadan):' Sil', the 
famine that is raging in Bengal has been ~  as a mall-made famine, 
but it has been forced upon the province from which I come. There have been 
demands from all sides 'Of the' HouEle to fix the responsibility for the famine. 
It is quite natural lor those who have seen the, famine area and the way in 
which things nre being managed or mismanaged there to make this demand. 
But I should-like to say thAt we Jlt9.y wait a Uttle for fixing this responsibility 
if it is at all necl!ssary. The present is not exactly the time for fixing the 
responsibility either b:v means of a no'al Commission or even by public trial. 
Then, again, the fixing of the responsibility is not a very difficult matter. Such 
of the provinces I1S are functioning today under the provincial. autonomy have 

• to labour' under various handicaps, safeguards snd special powers. and they 
'are being made th.e sCHpegouts, In season Bnd ~  of. season Mr. Amery has 
inside and outside the House 40f Commons trotted out the ground that it is 
the fault. of the provinces whirh are autonomous.. Even just now Mr. Hutchings 

. was asked: 'Why do you not do this and that' ~ He blamed the provinces. 
Mr. Amery does it for the consumption of Allies and the U. S. A. But there is 
no reason on earth wh" the game thing should be said here intbis Hous£:? Of 
coqrse, during the war tho?" Oentre has been made a very weak, disunited 'and 
disQrganised body ~ They cannot handle ~ surceRsfuUy. When the war 
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gegan, it was the duty of the ~  GOVt!mment to ~  up a strong c;entte 
with an org.mised unity vf ~  somdthing like the joint responsi-
il>ility of cabinet!; to make all India ono ilOlid unit. There is, provision in the 
Constitution Act to that t:!ffect and that provisioh has also !leen strengthened 
later on by amending Parli.unent.ary enac·tment.,;. There was no difficulty to 
ioUow them. But. it was not ~. As IJJ.Y Honourable friend Mr. Neogy 
.remarked yesterday, it was 110t done in order to show to the workl that Indians 
,cannot manage their own affairs even in Autonomy. Although the primary 
responsibility for aU this ana the main responsibility for things like famme 
and food distress nre in the White Hall, my frhmds on the Treasury Benches 
-cannot be, ab!!olved. Entirely. 'lUboI'diuate to the White Hall as ~  are: it 
is their direct charge to ex(orcise that responsibility. 

'Without going ipto details, I ~  like to illustrate things by what is 
happening in my own provill,cl' of Orissa. 'fhere the famine ~ been forced 
; by the Central G1>vemment on account of :its weakness, want of foresight and 
.dlsorganised activity. All these things can be well illustrated there and note 
may be taken by the ,Government for their ~ action. HE're I must, how-
pver, remark that it is very regrettable that. unnecessary and undesirable.poli-
tical propaganda is being carried on there and I:apital iii made of the sufferings 
of my people for that ~ . Apart from that, 1 will now describe ~ 
the food distress hllppened in my pl'ovince. I mav at the outset refer to the 
normal economic conditions of the Orissa peasant. I may refer the Rouse 

. to a statement made by my Honourable 'friend 8ardar Sir .logendra Singh in 
,the Council of State on the 12th of August last during the food debate there. 
Very interesting figures are given in the last three columns of his st,tement: 
peT capitt! production in oz. and in mds. and peT capita consumption of. food-
grains in different provinces. Here.I may point out that Orissa is perpetually 
<In starvation diet. It is always on. the ,'erge of IJtarvation. In Orissa, the 
per capita production is 19'6 oz. per dny and per capita consumption is only 

,18 oz. foodgrail1s. In the l1eighhouri:t;lg province of C. P. the per capita pro-
.auction is 26·5 oz. and cOl1sump'tion is 22'8 oz. In Sind, the per oapita pro-

~ is 28'6 oz. per duy and consumption is 20'6 oz. The Oriy's peasant 
bas got nothing to supplement his food, such as meat, eggs, fruit, etc .. 
unlike the peasnnts in N.-W. F.P. or even in Sin'd. This 18 oz. foodgrain 
is pllddyand not. wheat. nor even ride. Orissa. is not a wheat ~ 
province. There is also another factor to be taken into consideration. -The: 
non-coastal districts are better off in pl'oduction and ~ . 

.An BoDourable lIIember: What about fish? 
Pandit lfUakantha Das: 'rhnt requires money. This pe1' capita consumption 

if calculated in rice will come to about 6 or 7 01.., that is, about 15 or 17 tolas 
<If rice. Anyone who knows the peasnnt ia Orissa will bear me out that the 
()riya peasant does not even supplement his rice with (l,n onion, and sometimes 
not even with salt. So in t,hc Case of Orissa, the dictionary meaning of surplus' 

'dbes not apply. It is somElthing else. The peMant has got -tq sell hig paddy 
because he has no money-no' other menns of paying his land rent Rnd taxes 
and also for his little \necessaries of life like snIt, cloth, etc. According to the 
figures given by my PIonouruble friend in the table referred to Orissa uports 
187,000 tons of foodgrains outside the Province per year on the average though 
it is not a surplus Province ~ sueh. The Oriya peasanill hnvp. no money to mest 

• their ordinary ·demands,. they are ~  ',to sell their produce. It is not real 
surplus. The, situation now in Onssa hRS been aggravated on ·account of 
people coming back from Burma, On account of the. bombing of Calcutta and 
Assam; an army of such people also came back from those places. Vfe used· to 
send out 187,000 tons or 45 lakhs. of maunds of paddy or 80 lakhs of ~  
-of ricp" from the Province in nonnal years. There is no margin. If the export 
is a ]jttle more or production a Jittle les!! we. are Sure to be in tIle grip of 
'famine. The Central GovemmeDt should be careful. Foodgrain control 

, merely in tMory will not do. These little details must be observed Rnd care-
'full.v attended to. 
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\\'lten last year it was required that all surplus 'Provinces should' contribute· 

to the deficit areas,our Provincud ~  carefully calculated, for last 
year ~  stocksarld sent out Ia lakhs of m(lullds of rice before the middle of 

,  . this ;year.. Suddenly there ~  tc;> be alarming conditions in Caloutta. 
and the Central Government went ott its head, 841d there was decl8.red free 
trade in the eastern regions of India. Many of the Honourable Members might 
have observed what the Premier of Orissa. theil said. He said, that if .the free 
trade continued, there was no other alternative for the· Ministry except to 
resign. There was a ~  .statement to that etlect. But in' the meant •. 
10 lakhs of maunds of rice had gone out to Bengal, and 4 lakhs of maunds. 
had been amassed by stockists to be sent to that Pro:vince. 'When: the appeal 

\ was made by Dr. Shyamapral\ad Mukherjee for opening free kitchens, these 4 
lakhs of maunds were finally allowed by the Premier of Orissa to be sent to, 
Bengal. On ,the 4th of this month a statement was made I?y that Premier that. 
only Ii lakhs of maunds out of this stock we're sent out'to Bengal by that 
d.. '. . 
When this waR the position the Provincial Government wanted somehow 

to bring paddy from the non-cOastal districts wpere there. was some surplus 
toO save the situation, if ·possible. But' in the last statement of the Premier 
iii was made clear thut there were no ~  facilities available, nnd ill the-
wprdsof the District Collector of Ganjulil' "starvation stalks in the Jand" nnd 
.' we are today in the dire grip of the famine. Who made this famine possible . 
and who forced it on our people? Gnohm, Purr and Balasore, the coastal 
districts. were all caught up in the fami .. ~. ThiS is in short the history or 
the ~ in Orissa. 

I There is another factor also to observe. I found that ~ patriotic people, 
for humanitarian reasons wanted to open free kitchen in Puri, lind they got 
some rice locally. Perhaps some shopkeeper got it, by providing means of 
private tranBport. from' Sa.mbalpore. So' the 1'::,u1 difficulty for the starving 
people was lhat thel'e was no money. Rice was selling nt ten snnas n 
l18er, but there was no money to buy it. People were starved ~  deatb';, 
for want of mOlley to ~  rim'. This condition i,. pec'uIiar Ilnd must be-I 
taken note of. Sterling balance,' inflation and yariouR such other money creat-
~  devic;es do ~  mean ~  to the poor Oriya "peasant. You should 
",.,lVe money to thIS land. Orlyas must get mOlley. .  . 
.  I :was a Member of the Supply Department CommIttee slJ?-ce when the-
departmE!nt was organised. I quite realised that money was being poured out 
to all in India. But my people in Orissa were starving. No money was sent 
to Orissa, ~ there were no industries which could supply war materials. 
I also stressed this poirit in the Committee and here I must acknowledge with 
thanks the kind sympathy shown hi Sir Muhammad ~  Khan and Sir 
:a.P. Mody towards my poor. Provinca. I named small industries like pottery, 
China' olaf, tinning and dehydrating fish, etc. I wanted them to start those 
industries in Orissa with small capitals. .  . 
1 need nM go into more details.' Today the fact remains that though you 

bave 'purchased 600 crores of rupeeE! worth of fl.rticlt's· from this countllY for 
I war lIupply, Orissa's contribution will not be Bnyt.hing near a. few 
P... lakhs. I was told to go to the Commerce Department and the-

Transport. Department and from this. door to that door, but I have gone to all 
these places invsin. This disorgallised thing is no Government; you must;' 
organi8e the Departments in proper eo-ordination and· co-operation with one-
another. It bas been now held tha.t a. strong Government is necessary .. lIut 
a strong Government mny be still ~  and it mightcreaiie panic among-
the people. It muBi bE; properly orgiLnised to make it ODe unitary institution. 
One department should always count upon the co-operation of another when-
ever nece8sary.· . , 
In ~  I will give. ~  fact which is ve? ~ . .  In 

the cda8t· of On,SB the only factorIes. wor.th the name are nee mills. I may 
say by the-bye that those rioe mills ought to beolosed at once if possible 
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because they are the worst hoarders. And many of these miUownera have. no 
life. interest in the land; tlhey come from outside like so many merchant' and 
others also in Orissa. They are not only the worst hoarders but they can cor-
rupt even the blind God· nf justice. Apart from that, thei, emplor a very' 
small number of people. In this regidn there is only one factory, a ~  

factory. which employs about 600 labourers.' This factory is near my home· 
.. and some six months ago I found that the managers there employed very few 
people in spite of getting some war, supply orders. . To my question they said: 
they had· no ;coal. ,  I went to the Provincial Govemment, alid they said -that 
they, had recommended 15 wagons a ,month. I went to. flhe. Transport ~ . 
ment and the Commerce Department and what they said or what they did I 
need not here 'say. Tbe glass factory is practically closed today for waqt:· 
of -tloal whereas for those rice mills coal is t>eing supplied and there ~ of . 
; th!s supply is being sold in the black market today., That is the position. 
Her.e I may tell you that there a.re three aerodromes J.n Orissa and many' 

Members here might have read the statement of Maharaja Parlakimedi, the· 
Premier of Orissa, when he resented ~  labour being brought from abroad, 
from C. P. snd Malabar for· thesp aerodromes. Orissa it! famous for its: 
labourers, and the adaptability to skill of .Qriya labourers is well known. 
¥T. President (The HonourablE- Sir AbdUl' Hahim): The Honourable Mem-

ber's time is up. . 
Pandit Xilak&ntha Das: Verv well', I ,have ~  indicated how things: 

should be managed and how there should be a strong Gentral Government 
with a definite plan and purpose 'Working like a unitary institution 'with firmness. 
as, well as forethought. • . 
Dr. G. V. Deshmukh: Sir, let .• me begin my speech by expressio8 thanh' 

to 'those nations who do not belong to the so-called Commonwealth but who-
have' shown their sympafby in our distress; I mean particularly the contribu-
'tion of £100,000 by ~  and the promise of another £100,000 to come. 
Let me also thank China for having contributed t<;> our country in, our hour of 
distress. Sir, let me also take this opportunity, ~  which I hope the whole-
House will agree, that we here Ilre very happy that the great Asiatic Euro-
pean nat!on has recovered its londsllirom a foreign foe, tbat nation, being Russia. 
We are happy at the .recovery pf its lands by Russia for we know very bitterly 
in. this country what it means to have our lands 8ml resources taken up and , 
adm!nistere.d by a. fereign agency. .' , . " 
Now, SIr, conung to the llnmcdlsbe subJect. of the debate, my, concern IS-J 

. not with the death of 'yesterday !l0 much as -with the death of tomorrow; for I 
see that death which is today stalking round the land of Bengal will tomorrow' 
be striding all over the country. Today it is Bengal, tomorrow I am sure, 
my own province :will not be immune from it. I am. not so nRrrow-minded as· 
to think, in terms of 'this province or that province; my mind is broad enough 
to consider that every part of India right from the North-Western Frontier to 
Cape Comorin is my country and that the ,p1inutest minority and the biggest 
majority are all my countrymen. Those being my feelings. I am not going' to-
bother over petty things as to who is ~  for this disaster and who is 
not responsible for it. I want to go into the root of the question and I .say' that 
thistfamine is not only man-made but is the result of planning; and I am not. 
making this assertion without foundation. If I had any' doubts about it I am 
. today convinced after hearing the Honourable Member who spoke for Govern-
ment,-the 9Un-dried .. dehydrated" bureaucrat. I am convinced 't,hat 'this 
is the fact and that all of us. have to be careful to save ourselves from. thiS: 
planned famine in one pat;; of the country. Sir,  if it is not part of a plan 
_ bow do you explain the bUI1gling measures .which were taken by the Central 
Govemment? One day they talk of food controlf the ~  day they talk 
of free trade, the third' day they have' Regional 'Commissioners; one day they 
• say that prices should be controlled, the next day ~  say there should be-
free trade. What is the meaning of all this? Can you imagine that these-
highly paid men whom we pay fof j;heir services to() this country ~ not under. 
stand these elementary things? My Honoura.hle friend who spoke on the side 
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of. Go\rernment just. ~  t.alked p.atitudes about psychological factors,. food 
price factors and spmtual {actors and Food Controllenl, and so on as if we 
do. not know any\ping.' I want to ttlll him that he. kno,,·s ,mighty little about 
the generaL principles of vlar rationing and food quest.ion at the time Qf war. 
Is this u new subject? At the thue of the last war, ill 1918, nIl these 
questions had cropped up befOl'e the British people, and there is absolutely 
no excuse for those gentlemen to conle·here and say thab the question is new, 
·that it is complex and tackling it would be an ambitious scheme, that they 
bave no agenciE's and no ofticers uud no men to deal with ~  lIubject, ~  so 

.... ·on. 1 say these are all hypocritieal excuses. They 'are fatly paid, paid so 
Dl)lch that. no service in the world ia,; paid 119 much; 1 do not see any reduc-
"tions made in their salaries 'even during war, ancl if >t:nything, there. have been 
extra allowances. And what are we paying these ~ for? To remain 
ignorant. and at the .t;ime of 'crises to Ilsk experts to come .after two or three 
years of war to settle the food policy of this country. Wilat is the. meaning 
'Of control of prices of whellt at the early stages and then'rE'alizing after six 
months that this is nob good; this leads to blackmarketing. Let me give lXly 
Honourable friend' a simple clemmtnty lesson in food rationing. Everywhere 
he talked about rationing aud food control.lt is an elementa-r;v principle of 
war economy that when you reduce ciyil consumption-and you muat reduce 
-civil consumption-you cannot 1J0 in one direction, Bo'th product.ion as well 
as distribution and control have kI be 'im:ultaneously looked ufter. Was thi" 
not done in England? Why should not these British people who takt' fat. 
pa.ys-these sundried bureaucrats who bask in the Bun here; that is all they 
do-why ~  not they have realized at .~  beginning of the war that if 
during the war food economy was, going to come to this country, they should 
read books on the subject? They Rhould have intelligence enough to realize 
that. Books were published by the League of ~  before 1939-.....on 'how 
to manage war rationing'. I ·do not admit thllt these· 6entlemen, who are 
responsible at the Centre, did not know about ~ rationing. Sir, one of the 
two positions these men must oocuPY, and that is they are ignorant and. 
therefore inefficient. Yet they are so high)" paid. You might as well resign 
·.and leave that money for ff;eding my countrynlfm. 11' they do not accept that 
position, if they think that they are very wfse, if they claim ~ 
foese .8undried and 'dehydrated' burtJaucrats-then I say that they must admit. 
~  there is no other alternat.ive-that t.he whole situation is part of a plan, 
and nothing else. This monkeying with the food problem ofUiis country is 
part of a· plan and it.' is not just due to oversight. 
. The next question is production. . Have they any idea as to how prqduc-
tioJ;1 has been increased in England whieh WIl'S not primarily' an agricultural 
'OOuntry, but which was primarily an industrial country. Here the Members 
~  applause from the House .when they announce that· in the lagt three 
"years .of war, or Bft(:t the 11\11 of nunna, thE' food ncrE'nge has gone up froiD 2 
to 4 per cent. . This is the result of' which we have to be proud of. -What has 
happened in England? 'fhere the acreage has gol'\e up by 40 to 00 per cent. 
Row did they manage it? Not by giving niggardly loans· as you have given 
to the provinces, but by A'iving subsidies to the extent of 00 per cent. __ ot 
, 14 to 15 per. cent,-in order to increase the area under cultivation. Here in 
India what does 'food production plan' mean? ~ of all it means big poste·rs: 
·'Mother give me barley, because it is more llutritious than ~ . Well, if 
barley is more nutritious toan rice, why don't you give it to the Army, and 
'leave" the rice for the poor population. It is more nourishing and contains more 
vitaminR. Why don't you do that? This propajlanda advertisement is a.t 
par with the efforts of other departments of the Central Govenunent. Here 
is another inst·anee. At' first we saw big picture!! of stout Indian ~ 

"Sikhs, Marhattas, ~  Gurkhas and J ats-taU, ~  feeters, a.nd by th.eir 
~ a little European $ardler-a Tommy--and these SiX feeters are told '.'Glve 

1'0ur mone:v to this little man and he will ptotect you", You might as ~  
aslt Sir Edward Benthall or Sir Azizul Huque to hand over all his money to 
"Dly Honourable fri.end, Maulvi Sahib, or my brother. Mr. G. V. Desbmukb, 
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10 that when the opportunity wise!., this little man will protect you. b ~  
an insult to the soldiery of India. • 

111'. PreIicleJ1t (The Honourable .sir Abdur Rahim): The HonQurable Member 
can proceed with nis speech after Lunch. • 

The Assembly then adjourned for Lunch ijll Half Pi}st Two of the Clock. 

The Assembly re-assembled after Lunch at ~  Past. Two of the Clock, 
Mr. Deputy President (Mr. Akhil Chandra Datta) m the Chair. 

Dr. G. V. Deshmukh: May I know, Sir, how much more time I have? . 
JIr. Deputy PrHldent (Mr. Akhil Chandra Datta): You have spoken for ~ 

minutes and you have eleven minutes more. 
Dr. G. V. D8ahm.ukh: ~ I am sorry to see that the exhibition of arrogant 

infallibility that we saw this morning is not in the Rouse. He wanted-to ~ . 
U8 •••••• 

"!'he BonOura.b1e Sir oTwala Prasad Srlvaatan.: I am in his place. 
Dr. G. V. Deshmukh: Not you, the other gentlemtrJ; he speakiJ for the GOVr 

emment more than you can or you are allowed to do. If that arrogant infalli-
bility had been here--I am waiting for him to come-I could have told him 
that he did not have elementary ideas about food .ituation in war time: I 
could have told him that the whole mess which you have made is due to vou!' 
not knowing the elementary principles. To give you an instance, whl,l.t does, 
he say about rationing? He said something which I did not think was worth, 
paying attention to. The whole idea of rationing ·is that the man "¥iththe-. 
lowest income ought to be able to get subsistence food during crisis time: that 
is the idea behind rationing. But here we find all sortl:; of ideas put forward. 
If a man is an industrial worker, give him more food or more calories; if he is : 
9 worker in heavy industry, give him still more food; but that does not mean ~ 
that you ,can bring- in rationing unless you can ensure I:;ufficient supply of food I , 
for the population; and therefore all this monkeying about the food problem 
that has been done by tpe Central Government can lead only to one conclusion . 

. that it is nothing else----.it'is not due to inefficiency or to ignorance, but it all is 
part of a p)an. If any more proof was needed, besides the statements of the 
Sooretary of State for India, who lie ems to have ~  his opinion about. ~  
famine conditions from day to day 88 easily as a demi-mondaine might change, 
her associutes-I say, the way the Viceroy. who was responsible for this food: 

~  Ellleak£'d away from India like a thief in the middle of the night, the walt' 
the GovElrnor of Bengal fell ill, the way the whole thing has been managed can 
lead to one and only conclusion and that is that this is not due to ignorance or 
inefficiency. If that is so, then it can only be part of 8 plan. I have verj 
little time left; otherwise I could have proved by their own facts and figures and 
statistics that what I am aaying is not a wild statement but it can be proved, 
Now one more proof I can show you is this: I am rending from Sir Nazimuddin's 
stat.ement in the Muslim League Council. What he says is this: ' 

"At a ~ held on ~  'May 1943 Major GeJ;leral Wood laid down the following 
line of policy for adoption by the Government of Bengal: 

(1) The f,,:ct that ~  was a . ~  of ~  for Bengal .should be proved . ~ 
iically ~ given the Widest pubhclty by &dvertlsmg And repeatmg ad nalUllam.. ' , 

I (2) No price control in Bengal until Government acquire physical control of suppliea 
'of rice. Meanwhile forget Wices and concentrate on ensuring free flow of ~  into the-
mArket and exerCise' restraining influence on prices through Government agencies at regulat.ed' 
prices the quota allotted to each commercial agent and the priCe at which he is permitted' 
to ~ from day to day being kept secret. Buy in the cheapest market and bring down, 
your offer of prices by judiciously holding off the ~  when necellSary." 

, . Xow, Sir, arA these ~  of a government? Is government run rot 
private profit? Are the finances of a government to be run on the same lines 
6S that of a private capitalist industry? Now, if you at:e going to do that, then· 
all this talk about the welfare of the country and all that is sheer nonsense--
~  bunkum. It means that the ~ is in thi61 Country for noth-

ing else but to make JIront, and that profit they want to make out of tht> l!liser.l· 
of the people. That is the mentnljt.y of all these Axploiters, whether they W 
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in the Govemmcnt office or elsewhere. The whole lot of t.hem here 888IIl to 
have that mentality when we are starving for food; one gentleman who is fairly 
well-nourished-I!am not badly famis'bed either-talka about sending a shipload 

. of bicycles, or a tanker., ,which WQuld be of more use. We want food; we want 
'" strength in our legt to move about, and they are thinking in terms 01 profits and 

l, bioycles. ' That is the way in which the whole thing is managed . . . . . 
h Bcmourable lIember: May I interrupt the Honourable Member . . . . . 
Dr, G. V. Duhmukb.: I have very little ~  will answer you later; if 

~  Chairman will give me more time. I am prepared 'to answer you. There-
fore, there is not the least doubt that this is all part of a plan. This war haa 
taught us how European wars are run. If we had any doubts aboub European 
diplomacy before" all those hlusiona have been swept away. These European 
wars ore, run for European civilisation with Asialic blood qna Asiatic treasure. 
Thf!re have been more men killed and wounded of my countrymen than I dare 
~  even the Britishers themselves, for whose empire this ~  is being carried 

'On; nnd in spite of all that, do we get any credit for it? Whichever way you 
look at it. it always take, the same ~ If you are fighting for the sport 'of 
'lighting they are mercenaries. My countrymen are not cowards. ThllDk God 
'that. the womb 'of Mother India does not produce cowards. It is still produc.ing 
beroes. From ~ heigfttlf of Abyssinia, to the plains of Tunisia, Tobruk, Sicily 
'-and the lateqt information is that when in Italy the 8th Army could not do 
anything it is the Indian regiments who are being engaged-what does it mean? 
It means that wherever there is any doubt or difficulty, it is my countrymen who 
ha\'p, to. come forward and give their lives. And what does this Govemment do? 
I do not llee one gentleman whom I knew before the war has left this count.ry, 
and yet they are talking of the empire: t.hey say they are fighting anrl the,. 
"are llBing my countrymen 8S mercenaries for pay. But if some of us do n01l 
light, because ~ have got our own ideas of rCRpectnbilit,y and independence :i.Ild 

• 'We would rather fight on equal terms and not as slaves. then they say "You are 
'Dot doin'g your duty by the empire or ~ .  liberty. freedom and 
all that bunkum that we have ~  hearing about ad nUIIL'am. I say we will 
ho\"e cothing to do with this European diplomacy, where 'our 'blood has been 
'Spilled in ·this war as Ii matter of .~ . We do "not wa.Itt to have any-

I" lhing to.do with your European polit.ics, whether it is Nazism, or whether it is 
Fascism or w4ether it ~ even Eritishism, which means talking big Bnd behav-mg mean. We, do not want these Europeanisms at all. We want to look at 
t.his thing from our own point of view, from the point of view of our own 

I Interests I have got 8 toothache and have got to see how that can be relieved, 
I have got a stomach ache and I am hungry and therefore I want food; that ia 
\low we look at the problem. All ,this talk does not impress me, as J say, whe-
\ber it is Nazism, or Fascism or BritiFhism or any other ism; of , British ism we 
'have had a long experience. Recently we are .having an addition to this 
'Britishism in the statements of the Secretary of State: he is ma.king vulgar 

~  after statements day after day, repeating untruths, which nl\body 
pays any attention to, ,repeating like a parrot or even worse. We do not want 
to have anything to do with tbose things. What we want is our own interest: 
and I say hehind this planned famine there is this ~ . There is 
vindictiveness fot' this reason that in the last 150 years-I see that my time limit 
is 9.pproaching, I am not going to take more than a minute-in the last 150 
years, in spite of your efforts at emasculation my countrymen ~  produce heroes 
.. bout whom I can be proud. In spite of the 150 years of keeping us down 80 
that, we may be humbled and we may have inferiority complex I find that my 
'COuntrymen are just as good as, jf not better than these people ,who have t-ried 
'tilwir utmost, to humiliate and humble us. We 'fIlay be poor, we may be 
famished, but I can tell you I am proud that in spite of their ~  the1 
have not been able to make us slave.. That is the viiidictiveness ~  anel 
'&11, I say is this, that on t.he brow of our poverty yqu cannot force us to Weir 
\he crown of slavery. 
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Rural) : I support the amendment to the motion moved by my ~ . 
friend, Mr. Neogy. I DluSt say that having listened to food debates, this being 
the third one, I do not feel that they have been followed up ~  any substantia, 

:achievement on the part of the Government. I have been listening ~  
to the speeches made by the Members of G6vernment to see if there was any 
'indicaiion tqat they have realised the seriousneQs of the position for one thing, 
and secondly, that they felt confident that they can grapple with the problem: 
'The Honourable the Mover of the motion was very ~  asked for (10-
operation, told us what has all been done. He said that'the Government is 
~  to .foI1ow a particular policy. He has been supported by two ofi his sub- . 
ordinates. Mr. Kirby told us about the mechanics of rationing,' and ¥,r . 

• Hutchings this morning reviewed the debate in this House/ preached a sermon, 
but gave us no hopes so far as, the future is concemed. \ 

Sir, what it; happening iiI this country and in England is an attempt at 
throwing responsibility on others shoulders. Every person. who is resp<>nsible in II. 
measure wants to shove oft the responsibility on to somebody else. The debate 
in the Parliament revealed, the Honourable Mr. Amery wanted to throw the MS-. 
ponsibility on Provincial Autonomy. Sir, I ~  ~  while this House was 

·discussing this queption of food on .the last occasion I showed fairly conclusively, 
in my opinion and in the opinion of those that can judge the question,-that the 
question of Central Government's responsibility could not be disputed. At 
·that, time I referred to the operation of sections 102' and 8 of the Government 
-of India Act by reason of the declaration of an emergency, and the addition of 
section 126A to the same Act which made the executive authority of the Cen-
tral Government fmpreme. If the executive authority of the Centrl!l Govern-
ment becomeR supreme where is the responsibility? The auth9rity of the 
Governor G'enera] is ~ 'and he owes allegiance directly to the Secretary 
·of State for India. and how could Mr. Amery say that the responsibility by 
reason of Provincial Autonomy function.ing is that of Provincial Government' My 
Honourable friend on my ~M . Neogy-clearly pointed out the other day 
how executive authority is being ex.ercised in the pro"tinces by the Cent·ral 
-Government when it· suits them. sections 12 and 52 of the Government of 
India Act read wit·h 14 and 54 lay upon the executive authority of the G&vern-
ment of India the responsibility for tbe prevention of any grave menace to 
'peace and tranquillity of any part of India and makes it a personal responsibilitJ 
,of the Governor General. And now at the modest computation, over a million' 
people are dead . .in Bengal and it is estimated that about row: to five millions 
more will die before the end of the year over various parts of India, and it is 
said it is not the Governor Geneml 's ~  responsibility and it is nat the 
Secretary of State's, responsibility I. In the face of these facts how is it possible 

1;0 support an amendment asking for a Royal Commission to enquire into the' 
-cause of all this. It is- not, as my Honourable friend Mr. Jamnadas Mehta 
mentioned, that I have cast away ~  inferiority complex. ' I maintain I never 
'Possessed it. I think, to-day to go and ask Amery and Co. to appoint a Royal 
<Commission to investigate into what has happened in India, particularly when 

• they have shirked th,eir responsibility and tried to cast it on provincial ministers. 
. is something that the. world will laugh at. Sir, what we have really to ask is, 
'how Bre they going ·to discharge that responsibility? The GOvernment of India 
Act nnder which we are working in this House, forbids us to recommend to ,the 
House of ComUlons the only remedy that should betaken in the circumstances. 
'But we can very well ask, we can very well remind them of a statement made 
in 1001 by the ~  Secretary ?f State, Lord George Hamilton, in intl'Oducing, 
tbe annual ~  statement m the House of Commons. He repudiated the 
'idea: that Britain was bleeding Ind,ia, that Britain was exploiting India and said: 

"I admit at once that if it could be Ihown that India hal retrograded in material proe-
parity under our rule we atand Hlf-condemned and we ought DO loqer to be tl'Ulted with • 
tdlecicmtrol of that ~. 
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-Is ,\t or. is it not a fact,that, retrogression' in the economic sphere haa taken 
place In thiS country aU these 48 years; and to-day we· have reached the climax 
of that ·retrogression. Oan cmybody on the Treas\U'Y Benches or anybody in 
~  ' House ~ Commons deny that that retrogression has been progressive aftcl 
lias reached Its culmination to-day,? Am I or am I not right if I remind the 
British people, if I remind· their agents in this country, of that statement of 
Lord George Hamilton made, not in a cavalier manner, but in all l!IeriousneBII-
if I.remind them of that and say,' "Quit, get out, we have had enough of you, 
we do not want you any more", is there ndt. enougb justification for asking 
You to do that? Having that justification how can we with our--seH-respect in-
tact,-how can we asked them to come to this. country and be the arbiiers in 
regard to ~  .. res,?onsib.ility. f?r this famine and. decide who is responsible?' 
The responslblhty IS theil'S, It 1S not ours. The pnmary responBibility is theirs 
when ~  have taken all the ~  and they have shirked it, not only to-day" 
'but dunng all these 150 years, and particularly, after that ,tatement of Lord 
George ~  all these 48 years. We .are right in asking them to qui' 
whether It offends them or not, no matter whether the circumstances under 
which we ~  them to quit are right or not right, or propitious or not propitious. 

With regard to the question of the appointment of a committee of enquiryp 
I agree with my 'Honourable friend, Mr. Lawson, that as facls have to be found 
a fact finding enquiry corpmittee is useful. Probably facts might themselves 
be judgments, but a Royal Commission we shall not have. And it is not neces-
sary to-day so much to fix responsibility, whether it belongs either to the pro-
vinciaJ rpinistry or to the Central Government. We are ·convinced that it is 
~  (lovemment's responsibility and I am not concerned 'whether the rell-

ponsibility is going to be saddled on the shoulders of Mr. Fazlul Huq so far as 
Btlngal is concerned, or shifted on to the present ministry. We are not concern-
ed with it at all, but we do want an examination into the facts which have led 
to this debacle in order that it might help us to face the future. 

'Sir, I think that, if the facts are examined, as my friends who spoke before 
\me have proved, without doubt, the Government of India's responsibility 

would be clearly showD'. Starting from the denial policy. which is in· ~ 
a scorched earth policy, operated in this country out of mere panic, startinp. 
from that, .the putting in of an extra population in Bengal where t)le presSut6 • 

. ' .on the stocks of food was in existence together with a complete inability t,() 

,improvise food for the extra population that they have put in there, £Dr thi. 
the Central Government must take the responsibility withou.t any shadow of 
doubt. It may be that the Provincial Government is partly responsible bu' 
can it be denied th",t during the second Huq Ministry. it was not the Ministry 
but Sir John Herbert that was nIling the province and the Ministry was tamely 
'submitting to the acts of the Governor. Look at what happened to Travancore 
and >Coohiu States where the quantum of food that is produced locally' is jus' 
two-fifths of the needs ,.of the population. The Government of ~  under 
their basic plan have promised very generous treatment to ~ States bu. 
the actual performance has fallen ~  short of' . ~ promises made.. ~  
ponditiODs in Travanoore and Cochm are nowhere Similar to what obtainS ~. 
Bengal in spite of infinitely poor resourC!6S it;t t,hAS'" States and the. rellpoIllill-
bility for that must be laid at the door of SIr John Herbert and hiS ~ 
cratic machinery, There is no use tryin'g to put the blame ~ .the popular 
Ministry because the Ministry had no power but o?ly ~ . 

Sir, the question that has got to be Bsked ~  I.S what IS the Government 
going to do' about it all. Your free trade pohcy whIch sought to help Bengal 
hILS in effect brought Oriesa to the same ~ .( A ft H oftouf'able M em ~ : 
"Bihar also",) My friend says that :aihar is fonowing suit. I ~  tell thl,. 
House that ~ happens to Orissa will happen soon ~  the Y!zagnpat,tlm 

.' District in the "Madras Prp,sidency, It is very nenr famme condltIoqs .. ~ 
'ditions are bad there and if something is not. done to a1'l'6st ~  pMln'e88 ~ 
this faxnine it will creep from place to place and Boon the whole country WlI1 
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be in the gripe ot famine withoui a doubt. What is the GoYemlnent. gol'ng 
.., do .bout it. You can devise tht'l mechanics of rationing. You can devisu 
1Ihe mec'hanics of procurement but how can you produce food. 1Iy Honourable 
friend Mr., Gwilt very rightly warned us about one fact.. Be warned WI thAt 
this sssistance which is now fortbcoming from other countries ,will not be 
'available for lonp;. If it bappens that the will' situation in Europe gets better, 

.. 'if more COuntriAR come under the occupation of tbe Uniied Nations, then a" 
tihe area of occupation increases food from tbe eounil'ies which now ofter UI 
food and tbe few ships which are now carrying food grAins to us, will be 
..(fivertea 'to Europe as tbElse areas will probably need relief more than we do. 

What are the Government going to do abou. it. Have the ~  
thOlJght ().ut any plan? Has the }<'inance Member thought of utilising ,nis 
sterling resourees in this connection. Has he thought of requesting U. S'. A. or 
Britain to give us a few ships which we will buy ultimately as against our 
IIterling resourcell, so that we shall not be adversely atlected by any change 
in the ch'cumstances of the European warfare but will have 8 regular supply 
of food grains coming into the counilty. I understand that so far as, Bengal 
is t."'>ncerned the official heirarchy feels that they have merely to wait for two 
months and that at the end of two months they will get the aman crop and 
.all will be ,well. Suggestions have been made t,hat the aman crop sbould be 
purchased by Government. But people who have been in Bengal an'd who 
have studied the question feel that it is not going to be so rosy Ils all thRt. 
After all 'the aman crop will be available only for si:l[ months, provided it, is 
t.aken hold of by the Government. Even' if rationing is intrOduced; it, can bo 

'successful only in urban areas. It . has been soccessful in ~ ~ . 
It has been successful to a degree in Madras but do the Govern-
ment's advisers realise that there are pockets in be,tween one ration-
'jng area and another where there are a large number of people without land, 
people who 'live on a cash wages, who have to purchase in the black, mllrket. 
My experience in Madras is this, Wherll there are two very good rationecf areSB 
where rice is sold at a fixed price of say Rs. 18 per bag Or something like 
that, in between these two urban areas in the villages rice js "being sold 
at about Rs. 45 per bag. This is the black market I price. What is the USe 
of your mechanism of rationing when dealing with countrywide famina. It 
will only suit urban aress. ,Unless rationing is going to provide for all the 
.deficit areas, .for the landless labourers and those who live on cash wageR, what··, 
is the use of rat.ioning? But ~  in' regard to rationing, I do not know 
if what is contemplat.ed by the Bengal -'}overnptent at present is going to 
prove ~  at all. I have here a statement which says that the dole which 
the Bengal Government contemplate at prescnt for. manual labourers is 6 
chhataks, whereas an ordinary adult will get 4 ohhataks and as against thitJ 
I will ask the House to compure what has been laid down as being the correct 
ration under the Famine Code, under which an adult labourer gets ,16 chhata'ks. ~ 
An ordinary adult ,who does not do manual labour gets ~ ~  as againt.t 
the' foU'r chhataks ~ has been proposed by the Government of Bengal. I 
-cannot understand what use ~  of this qU&ntity is going to be, unless it 
is the opinion of Government and its advisers that those who have been 
starving should not be given a meal which will fill the stomach and that they 
-can assimilate food better if fed on a smaller dole. Unless that be their opinion 
I cannot understand how this is going to solve the problem of starvation. ,So, 
rationing oIt these lines under which a man' gets only a quarter of his needs 
is not of much use. One cannot therefore draw much comfort or solace fro!.. 
'that erudite speech of Mr. Kirby. It was good 8S far as it went and as far 
'as urban areas go but what about the rural areas. That is the real crux of the 
problem today. In Bengal what is happening is that destitutes are being, 
~  Very rightly perhaps but why ia that being done. Today, the 
tlamindar the CBpitaHAt" the oontractor Bnd tbe office holder mentality rules 
'in this' ~ . Could you ~  the Central Govemment to take action 
'-ap;a.inllt the Punjab? The Punjab zamindari interests are adequately represent-
.«1 here Rnd the ~  who represent those interest. eanno' dives' tbemsel1'''' 
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of their' 'previous ~  and that is exactly what happens all over this 
country. In Calcutta, the' rich English business man, the Indian' busineu 
man, the rich M~  and the well-to-do classes live in their houses' and go 
to their cinemas and' races as if nothing is' happening, as if there is no fa'mine 
in Calcutta. They do :Qot wish ·to see these miserabre people dying in I.htl 
streets of starvation and the Bengal Government is willing to oblige them by 
traosporting the destitutes to up-country areas. 
a. Dlpu" Prtaida\ (1rir. Akhil, Chundra Datta): Honourable M ~  

. time is up. , 

Mr. "1'. T. Eri·bnamachujl I am finishing. 1 would impress upon this (Jov-
ernment that unless they divorce themselves of this affiliations and unleBB they 
• p,.. propose to put their shoulders to the task and give some. hope that. 

something is being done-.instead of merely asking the people to c0-
operate with you-and that something is .being definitely'. planned, it is not 
much use having these food debates., They leave us exactly, where we were. 

Sir •• B. Jamea (Madras: European': Mr. Deputy Presid.ent, Sir, it i •. 
pleasant to see my HonourQble friend Dr. Deshmukh back in the House after 
absence of some time during which he has lost none of bis sound fury and 
wind; but I am bound to say that my Honourable • friend did not contribute· 
very much else to the purpose of this debate. He stigmatised an argumer.' 
used. by my Honourable friend Mr. Lawson as a foolish one, riot apparently 
aware of the facb that one of the difficulties in the present situation is tbe 
. absence of consumer's goods, as he himself, coming from Bombay, knows 
very ~ indeed. 
Now, Sir, I am not going to say a word as to where the blame for the' 

present situation lies. Many people can point a finger of Rcom at this Ilr 
that administration but my own view is that everybody who has been ill 
public. life in the last two years must. share to sODle extent the blame fOl' 
the present situation, and no one is exempt. 
Some BoDourable Kembers: Why? No, No. 
Sir 1'. B. Jamea: I ~  that the response of my Honourable friends 

shows that the cap fits them in any case. In any case, what we should do 
pere is not to look for scapegoats but to look for remedies. It is in that . 
•. spirit'" that I wish to address a few remal'ks on certain points which 1 do hot 
think have been dealt with in this debate. 
Now, I want. first of all, to say this. While as an old resident of Bengal, 

I 'have heard with ~  distress of the trouble there, I know thel'e are many 
in this House who can speak with much more direct evidence of the situation 
there today. I do, therefOre. want to put ill a ~  for 'the situation in South. 
India and particularly in the States of TI'av8ncore and Cochin. Whereas rice 
production in Bengal in 88 per cent .. 'of Bengal's 'requirements, in Travanoore 
and CQchin togethez: it is leBS than 50 per cent. Therefore, they have to be· 
fed mainly, whatever else they might do within those States, from suppliea, 
abroad. Here I would like to pay .a tribute to the administration both of 
Travanoore and Cochin. 
Dr. P. Jr. Baaeqea: Indian States are administered much better. 
Sir 1'. B. Jam .. : One is administered by a Dewan who is personally 

known to many Members ilf this House and snother is administered by Ii 
European who is a lQember of the Indian Civil SerVice. They have. been 
working together in th'e kind of comradeship that I hope to Bee in other 
parts of the country. They have from the very beginning controlled prioee •. 
They have set up a monQpoly procurement agency. They have brought undt¢ 
. control the distribution of all available supplies. They have instituted ratioil· 
ing not only in urban but alao in rural areas long before other provinces 9..'r' 
States even thought of it. A!ld yet ~ ..  "so 'measre are the supplies. whiClr 
they are able to get even on "he basis of the revisecl baeic plan of the Govern-
m.ant ol India that the rationing per head per day is 6 'OWlces of rioe or, 
includinBother grainl, on1J 71 bUDCU per head. 
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h Boaouralll, Kember: It is .not even 1 lb. 
Sir " ••• I ... : Not half a pound. If the Honourable ~  had 

travelled through Malabar as I have ~  and seen the effect· of this 5ileagrQ. 
allowance ~  the life of the . population, ~  hearts ~ ~  have. been. 
'Wrung. as ~  was wrung. UnfortUn'ately, oWing to the declared pohcy of 
\he 'l'ra vancore Qud Cochin ~  they did not -give- publicity to their 
woes. 'I'hey felt, whether rightly or wrongl) I cannot say, that if .they gave 
the kind of' publicity that was given' to the troubles in Bengal. it wouId unaer, 
mille the confidence of the .. people of the' States in the ability of the adminia 
tration to deal out evenly such meagre supplies as they ~ The Uti 
deficit PE!r month .is 31,000 tons. Up-ttl-date, under the revised plan of t.b 
Government of India, they are only receiving about 80 per cent. of that eac! 
month and under the basic plan according to. the figures that I was giveJ 
by my Honourable bend Mr. Hutchings the other day for 1948-44, the Gov 

. ernment of India are only planning to- give· 50 per cent. of the ~  
of the· people in thos& two States. Is that to be the penalty of efficient and 
wise administration? I would ask my Honourable friends, the ~ .  
uves of the Food Department here, to look into these figures. They ought to. 
be revised; they CBn be revised and, if necessary, they should be put ->0 aa. 
.high a priority as supplies for Bengal. I can assure my Honourable frief'ds. 
of this, t.hat whatever they send to Travancore and Cochin will not disappear. 
It will go to the people and it will go on the basis of rationing, which is the 
only fair and equitable basis fOI: the distribution of food today. 

The next point I should like to rals6 is in connection with rationing. I 
was. very glad, indeed, to hear It new speaker in this House, Mr. Kirby, the 
other day and. I am ~  he is not here today beca,llse I want to raise ~ 
pltrticular point in connection with the application of rationing, and it is tbilh. 

May we assume that where rationing is applied to urban or otter areas, 
it applies toO all alil{e? 1 ask that because today in the Bangalore Ch·jl and 
Military station where certain necessities of life are !'ationed to the ·eivil popu-

'lation, there are certain ~  the dependent.s of militnry officers, who draw 
rations from military supplies, whose rations ~  in Borne cases three. four, 
five and many times the amount of t.he rations which· the ordina:.-y eivil popu. 
lation draws. That is entirely wrong. That has created tn Bangalore and lD 
other places, in South India, ,which I need not mention, two classes among 
civilians, the ordinary and the privileged. Now, Sir, I will say thil'l'in justice 
t.o the militsry authorities, whom I myself saw in Bangalore when I was thel"o 
last, that they are perfectly willing to apply exactl)' the same scales of rutionot 
ing to the dependents of milita!'y officers as are applied to ordinary civilians. 

But they claim that they must be approached on that by the civil admi-
nistration. Why has not that been done before? The Bangalore CivH Bnd 
Military Station is a direct responsibility of the Centra.l Government. '1 do 
suggest that this should be put . an· end to' immediately. Civilians who are 
not actually in uniform must be treated alike and there must be no favomad 
class. . . 

. The third point 1 wish to touch upon it; the reference in the report of the. 
GregolJ' Committee to the need for· greater austerity among the more 
favou!"ed classes. Here. I ~  with great feeling. I have been in Bengal 
and I have seen the meals prepared at the great )lotels· and restnurants in 
Calcutta. which are out of all proportion to the situation surrounding. In 
Bangalofe, the other ~  where we knew that there was a shortage .')f rice, 
T was present, at a luncheon where at ~  120 persons, belonging to thl" 
middle and upper clasRes. were served· with platel'l of· curr:v and rice. That 
is ~. You call gq into the hotels and r.eRtaurants of this impe1'ial city 
o(Delhi. Where. are the sims of austerit:v? When I WaS in the Middle Eait 
WIth some of my ~  in May 1RRt. I found that. there was a Rhortagoe of 
meat. What was the result? It was decreed immediately that in every hot61 
op rt-st,sumnt. there flhould be fonr meRtlesfl davs. When there if! shortage of 
riCe :ih India. has anybody ~  of introducmg rilleJesR /lavs in the nub-lie 
. plaaes and rei,taurantl of towns? :Again, in 'tbe Yiddle East we fou!ld thaf 
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~  ~ were extrayagant or, who hoarded or who profiteeredreceiyed ye#J 
_lihort_ shnft. ~. one plBCe' in ~  1 saw myself in the main street on 
a ~ ~ ~  to the contempt of their fellowmen, Ii cit.izens of Alex-
andrIa WIth tiOfices hupg over them-they' were in cbaina;saying that ih_ 
men are profiteer.;, that they had beeu ~~  and that they were goinl 
~ priBOn tonight. . ' 

8ardar SaIL' Smp (West Punjab:. Sikh): Are they Minis_ ot tihe 
~  " 

Sir ~. Z. 3am .. : Ministers or private individuals, they ahould he treaW 
alike. That is an important thing in this country. That is the basis of the 
philosophy of rationing, and &8 it is the basis for supplying, let it also be 
the basis for punishment fOr those who commit a Bin against the social con.-
cience of the community. Then, Sir, I lIuggestto those who are in authority, 
if my words could reach the Big HO!lse, not far from here, I hope they will 
be ~  why there should not be a nation '\Vide campaign in ,the interest. 
of austerity on the part of the more fortunate classes of ~  country. Believe 
me, Sir, that starvation and malnutrition among ordinary people, up aud down 
the ~  and breadth of India today, 'are BOwing seeds of discontent and 
misery that will one day he reaped ina. rich cut and unplea1lant harvest. 

Now, Sir, my fourth point is to suggest that there is a good deal of wastP. 
in military circles. I mentioned the other day the case of a liistinguiahec1 
'Rcientist in Bangalore who W88 '8ppl'Oached by the authorities of a prisoner of 
war camp not fa!' from that City, with a request that hEl should advise tQem 
llS to how to make compost out of the surplus bread which they did not need. 
and that when people are starving I We reported that immediately to the 
General Officer Commanding the Southern Army and he ordered an instant 
-enquiry, Sir, I have no time to ~  this item. and all I will "ay is this,-
I am sorry my Honourable friend the Secretary of the War Department ill 
'not here--that fI'Om reports I have received from 'O'ariou8 quarters, there ia 
at least prima facie eviden'ce of serious . food ,wastage in military circles, and 
'this should be very carefully invtstigated. 

I Then, Sir, the next point ill, I was glad to hear from my Honoumbl • 
.friend the Secretary to the Food Department this morning, but was a little 
disappointed that he did not deal with the administrative recommendationa 
ilf the Gregory Committee-report. ,I would like to be assured that those teo 
<.:Ornmendations are receiving the highest priority in' his own Department. Wh"" 
. has hl\ppened to the proposa1i:l to set up these expert committees? Weare 
told tbat they are under consi.eration. I know they are. But after all, the 

~ was presented sometime ago, and on 13th October, more than a mouth 
ago, it was considered by the Provinces and the State Governments concel'll-
ed at_ the last Food conference. Every day matters, and l tUn sure ~  
Honourable the Food Member realises that.. 1 qo earnestly. appeal to hInI 
not to let any day pass without putting into effect some of these very import-
ant recommendations. 

Then, Sir, !' am BOrry that when my Honourable ,friend the M:ember for 
Education, Health and Lands spoke the other day, 'he spoke only about food 
pl'Oductiol1. But what is being done for medical relief? It is a sad thing to 
think that even when this immediate problem is solved and when once morl, 

. people are getting food, these years and months of malnutrition and Jltarvatioll 
will lay a very heavy tc.ll upon the children of the future. They are after all 
to be the citizens of India, the new Inrlia that is to be' built. How call you 
build a Dew free country on a generation which has been starved in it.; 
'Childhood? Therefore, while food is the first essential, the second. almost 
equal essential is to nlsh to the infected' areas adequate medical and health 
relief and supplies. Sir. I hold the view that this situation in India, wha,tever 
the causes for it, is the responsibility not only of the 'administrations in 
India, not only of the Britjjh Govemment which baa a direct and primary 
responsibility in the m.tter, but alBO of the United Nations, for after all tIlia 

11 the,"UnitedNatioDa war. ' One of the Ratisfaetol'J features of thi!!. the pPeaeul 
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t!II'lSlIl, h .. been. the instant ,,00 willing response that has 80me from nrioua 
countries throughout the Commonwealth of.' Nations. 1 wish there had been 
as instant. a respoD8e from BOrne of tbOBe great and wealthy countries· outside 
the Commonwealth. That rt'!sponBe eannot be put into effect unless th" 
United Nations decide·that supplies to India i, the fil"Bt ppority of their war 
effort ~  J ~  that will be· ~  and appreciated by those who no. 
control In the mterests of the United ~  all the shipping lines to t.hia 
tnlDtry. 

My finaJ ~ is. to 8!'Y, what I Am Bure, has been in ,the minds of many, .illP.' although thIS SItuatIOn may have rpvealed detects in the administration, 
,et thOlle who Bre now in power, as is the case in ~  are putting their 

~  to ~  wheef in no uncertain· way and are. trying to «10 what they 
oan, . ~  of ~ ~  ,nr race. They deserve our. support and I ~ 
that the VOIce of rohbcII m thlll mat.ter will be' dead for ever not only here 
but alBo' in Calcutta. ThOBe who arfl now in pow.er in ~  desenp. ~ ~ 
fu1lest support of all communit.ies . . . 

Sardar SaDt SlDgh: For miscarrying the whole thing. 
Sir P ••• .Tamea: ... ThoRe who miscalTY when they h8'Ve the goodR .to carry 

deserve to go out of office. Give them the goods to carry .. .If you give thell'. 
the ~  they will do the ,job. First give them the goods. 
Do not criticise before they have the . weapons with which ~ 
can wa·ge this wnr. Sir, ~ only haR this cri5is revealed defeots in adminis-
tration hut it, also hRR revealed what we ~  but w,hat we sometimes forllet, 
and that is, the terribly low standard of living to which millions of ,British 
subjects in this count,ry have heen condemned in' the past. The moment ~. 
is mBlndjm;tment, they hnvp no margin from ~  to. stand the strain. ThRt 
fundamentally is the root problem. You ·do not solve this problem "by decid-
ing who is responsihW>. 'Thp solution of this nroblem lieR in the future, and 
in the hands of those who will wield ~ in this ('ollntry. No nat.ion NUl 
be half slavEl and half free, ! 

JIl. Deputy ~ (Mr. Akhil Chandra i.)atta.): The Honourable Men,· 
ber's time is 'up. • . 

Slr p, •• James: Political freedolll will be counterbalanced and niore than 
counterbalanced unless there is at the Bame time economic freedom in this 
country. 

lin. Benuta Bay (Nominated Non-Official): Sir, it is not my desire 110 
apportion praise or blame between different individuals, . ministries or GOT .... · 
crnments for the manner in which the food situation in ~  has been ellow-
ed to develC!Jp; bllt it cllnnot' be denied that when the situation was most 
critical there WRS an entire lock of machinery to deal with it, and even the 
immediate problem of giving relief fell on the shoulders of voluntary organisa-
tions, of! whatever small scale they were ~  to take it up. It is not nece!'!' 
sary for me to go into details of what ill being enacted in Bengal today, for 
everybody has heard of it. Today ~  con1iiuent is feeling the miseries of 
war, our senses are perhaps blunted in regard to masll scale murder and death, 

- yet if we. make a comparison I think thp death that has faced Bengal for the' 
last' few months, the death from .which thousands Bnd thousands of our 
countrymen, . women Bnd children are dying ineh by inch is far worse than 
aoy death In an:-.' means of modem warfare. Sir, thoee of us who have gone 
down to the interior districts can give you details of unbelievable and untold 
misery, but 1 will not go into those details now for they have already appeared 
in the press and elsewhere. But I think that the tragedy of Bengal is really 
complete when we find that far more time and far more consideration has been 
given in' acrimonious recrimiI!ations and in blaming others and in shelving I 

blame than in combining all energies towards solving this problem or at least 
aaving something out of the dev8stat,ion that ha& already set in. 

lt has been said by many ~  it is landless labour that has mainly suffer-
ed' it has even been said that the small cultivator has aggravated ,the situ .... 

~ by hoarding, I have seen large numbers .. of ~  small cultivators and. 
their families' starving, Tempted by' the soaring prices theae small cultinton . 
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sold out. a far larger proportion of their foodgrains than before. not even keopitlg 
enough for their own immediate needs and hence their condition. Outside m. 
the districts and in the rural areas far more than iu Calcutta the fate of the-
poorer middle claslt families clinging 'to the last shreds of rel;:ectability i I 
perhaps the worst ·among those wh,o have suffered so far. I hln'e seen worneD 
without clothing or in rags and tatters unable to go out for food in relief 
kitchens, reconciling themselves to death inch by inch by slow degree torture, 
and this in the 20th cent·ury I Can this age be called a c:vilised age? 

Sir, It cannot be denied that ~  the situation was worsening no authority 
wM was,in a position to take action seemed to be aware of what was happening. 

~ growing population, the lack of improvement of agriculture and acreage, 
the trend of rising prices, scarcity of' fOodgrains,-these were aU there clamour-
ing for attention, but nothing W88 done. To put the blame on hoarding, and 

~  alone is to beg the issue. Hoarding and speculation is no parti-
cular characteristic of India or of the Indian l'O{'E'; this t·,pe of exploil;ation 
takes place, as the result of the action of a particular section of the community 
in every face and in every country including Great Britain. And if a Govern-
ment fails to ~ finn and eourafreous I\e't.ion in time this is bound to gain 
the upper hand. The actual shortage of foodgrainll ill recognilled today. t Each 

. of the bi.ctors that have contributed towards ;t ~  small in itself, but in the 
iotal they are not inconsiderable. It is true that ~ amount of rice that was 
needed ·for Bengal from Burma. wos not large; it is 31so trlle that the amounta 

~ for the military and fr>r !':tockR for military Rnd induqtrial workers or for 
eaaential selvie'es or for extra ,population due to evacuAtion from Burma. when 

~ .  the, ~  of the whole population was inconsiderable. Bu' 
t.bey are all contributory factors. And if we add to all these the failure of 
harvests, the havoc that was caused last year by the cyclone in Midnapore. 
the floods of Burdwan and ~  denial policy of Government, and in particular 
the boat denial ~  the effects of which have been very unfortnnate amongst 
the flsherme.n 'in Bpnq-al. Bud last but not least, natural apprehension-A'hich 
b86 played ita part- (In thE' d(·lieatp. ~  of ~ cOntrol,-thf1 picture is 
complete before us. ' 

But it is not to the ~ !Jut to the future that we UlUst look. 1 Ulll surt; 
we all welcome what the Honourable the Food Member has told us· in regard 

<to the 'action that is going to be taken in regard to the fixing of prices, ration-
ing in Ce.lcutta and distribution. But it is very nec'essary that imm,ediate action 
be taken and that. no mistake should be committed again be('ause this ,timtl the 
mistake will be very much more fatal than. before. It is not enough for Gov· 
ernment merely to buy up the winter crops; it is also necessary that investiga-
tion should be very ~  made as to whether places known a8 'so-called surplus 
areas are :really surplus or not.. Then with regard to distr:bution, it is a pro-
blem of immense magnitude and it is not going,.to be at all easy. Even with 
the recent changl"s t.hRt have been iotroduced or are in the process of ·being 
'htroduced very grP.At difficultietJ of ~  still rt!maiu. I know myse!! 
that even stocks that ho\''! reached district headquarters or in Borne cases 
sub-diviaional headquarters haye not reached the rural areas and arc not moving 
rRpidl,v or fairly .. 'l'he distrlbut:on should reallJ' ,",0 through the lIormal trade 
channels 38 far 81 possible, that is, of ('ourse if nOl'mal condit.ions CAU he 
brought back. ·Once everything has' bpen t,hrown completely out of gear it 
is not very eBSY to bring, back nonnal conditions. There is no /lround. for the 
&lightest ~ .  when the timan crop comes into the market . ~~. 'l'bere 
is no doubt that conditio!}.s will improve a bit. ~ a worse fate wUl ~  ~~ ~ 
in the summer of 1944 if Rdequate arrangements are not made about dlstr:butioD 
and also about the real deficit that faces us. I think any ecoDom:st should be 
able to'tell us that one of the main things, which is neceS"Sary in 8 gitlllltion of 
this nature is t1Je restoration of public ~ . Today there is a total lack at. 
public cmfideaoe, and this· is not only m the eeonomic sphere, bnt in' otbet 
. ~ Also, for 9ample there is abject terrot among'St. the demtut"B to gO ., 

• • " OJ • 



'. ftlBrooD 81TUA. '1'lOJr • .... 
homes, campa.or centres set up by the Govemment. Therefore" I say,' something 
has to be done to restore confidence, and normal conditions han to be ~  
back.' , 

, ,Sir, I have been down very recently ~ one of the tempor!,-ty ~  centres set 
up by the GoVernmfnt of Bf!!ngnl on DIamond H:irbourroBG. ThIs ~ was, 
claan, ~  with newly btiilt shelters. We saw a batl'h of 20 destitutes 
brought, in while we were there. They were given clothes and foodgrainfJ, but 
on closer investigation we fOUlld that there was some truth in the, criticism that 
these ~ are being ruthless1y ~  up. I found one old' 1'Ilan (!rying and 1 
asked him what had ~  and he slliq that his 8 years old son, hiR only ~ 
viving relative, hud been left behind in Calcutta wandel·jllg ill the stl·eets. 
He had protested when he W88 dragged into the van either t'b let him wait fer' 
his SOD OJ' to leave hil\'l behind, but his protests went ~ . The' same 
thing happened in the CBSE' or a woman with her two children. She said Mr' 
Ion bad got a job and that at least her lIOn.- should be infomied', Nothing was 
done. Six out of 20 cases were like this. If in a random selection, six out of' 
twenty cases are of families being broken ~  like this, then surely it is not just 
unfair criticism, not just that people want to find fault with Govemment, when 
they say these t&ings. There must be trome justiftcation in it and surely it is 
up to those in authority, if . they C8Dllot avoid the mistakes, to take the help of' 
901untary organisations in removing these destitutes and repatriating them to the 
villages. It is a good move no- doubt to return ~  deatitut,es to their villages, 
if relief centres in the vidnity of the villages, and places for cheap foodgrainll 
arp, really set up. But the'!le mistakes should be avoided at all costs and" 
certainly they ,do. not help in the restoration of confidence if things like this 
eontinue to happen. ' • 

Sir, l have already said that even the frnmediate work of giving relief feU on 
the shoulders of voluntary orgaDlsations. and with th<.! help and sympathies 
that they have got from the whole of India they have camed on well. But of· 
COUl"8e it is only the State that call realJy grapple wit.h a problem of such 
magnitude, Rnd we welcome !ill efforts of the State in this dire<¥ion, At the 
same time, Government schemes, as they have outlined, have not come into· 
operation particularly in the interior districts, and,' voluntary organisations are 
really doing good work. And yet there is some truth, some justification in the 
criticism that these voluntary organisations of ten have to fa(,e impediments and" . 
obstacles, I am not in R position to say personaDy about all the obstacles ad!. 

~  and 8S to how fllr ~  are exaggerated or not, though there are 
many complaints but 1 think it'is my duty to place before this House one case· 
that I know for myself. It Ihas happened very ~ . On' the 18t of· 
November, a wugon of fine rice was sent as a free donation from the Central 
Provinces to the Secretary of the Calcutta Branch of the All-India Women's 
Conference. On rE'!cei,ving the Hailway Receipt she went immedil!-tely-the, 
same day-and got a ~  according to regulations from the Civil Supplies' 
Directorate. She sent a lorry down with freight charges of Rs. 881 immediately· 
to fetch the rice, but she was told that this rice had already arrived a day 
before and had been unloaded end CI)uld not be located. After seven days she 
was informed that it was'locat.ed und so ~  sent the lorrv down for the second' 
time" but this t·jme I:Ihe was told that she must pay R8. 1,100, not Rs. 881, 
because there were some demurrage, charges and varioul.' other ~ So sha' 
sent Hs, 1,100 in casb together with the permit asking for the rice again, and' 
this time-for thE' t.hird timf\-the lo.,-y WRS again retunled on the ground that 
she must send a l'heque and sign a declaration that no dues are owing to her" 
and, that she- had received the grsin intact. She signed the declaration ana' 
sent fI, cheque for Bs. 1,100, instel\d of cash, and then this time some ~ 
rice was given. ' It WRS not the rice that wft Rent t'here. She refused it and" 
at this stage ~  gotil'lto touch with those who could approach higher au tho-
ritiel for help. Of course on applica.tien the higher 8uthOritiesirnmediately took 
up ,the case Rnd I am sure iohe has by this time received thE' rice ond charges: 
~ , reduced. But what of the lorry hira and' what of those who ha'fe 'no 
Meeasibilitr1 to higher authorities? Ie this fiba treatment to be meted out to· 
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~ doing reliel work? I do not wish to impl, that reHponaible .Authorit.i.e..-

~  or low--.:.would willingly allow such things to KO on, but thf! ne.t result· 
is just the same. My poin' is that they should be very careful and they should 
tab st&ps against'thoae responsible tor these mistakes the moment ~  like 
.hie are brought to their noticl', ~  it is tor this reason that. I have brougM 
up this case before this House. It is no good, saying there are exaggera-
tion8 and shutting one '8 eyes to facta when things like this ~ occurring. ltl 
does not restore public confidence either. Nothing can be achieved if publio 

'confidence is not there. • 
Sir. I hope I have not taken more time tbatl I was entitliid. to. Before I Con-

-conclude I should like to say Que word. I think I am voicing. the feelings 
-of-my people-people of Bengal-when I day that the,. are not interested in 
~  mere finding of ~  or the apportioning of blame between authorities 

:and individuals because this will not satisfy the hunger of the starving millions 
-of my country. Sir, I think it is very important that '1 very thorough investi-
gation should be made, and made at once, with regard to all the contributory 
factors and the causes which have aggravated the ·situat.ion. This is not only 
needed for avoiding mistsketl in the Ilim -distant future but· in the immediate 
future tliat is before Uf. This work of .investigation should be done in the 
shortest possible time and action taKen So that after the camaft crop, in 'he 

'summer of 1944, :1 wonit tragedy may not be enact.ed, that we are seeing enact-
·ed before our eyes today. . 

"I'ILe Honourable B!l .clward B.\ball (Member for Railways and War Trans-
port): Sir I had hop{'d. in ,;peuking on this debate to 8vf)id the cont.roversiu.l 
past. ~ there are One tir .two points that have been made in .the debate 
'which necessitllte my giving an "nn'er. My Honourable friend opposite, 
Sardar Mangal Singh, .vesterday fired a few shots at me, and coming as he 
-does from the martial races, he would not respect me if I did not fire back 
~  him. He retailed with evident delight what I have come to ~  as a 
jolly old ~ tale from the- Punjab, which bears no relation at· all to. the pre-
lent situation. I regard it as a fairy tale because in the first place his figule. 
'Were wrong. He cla.i.ms that in t.hto month of May the railwRys carried ou't 

.. of the Punjab only 16,000 tons . 
SardIr IIaDp1 Siqh (East Punjab: Sikh): Out of the ~ purchased fOI' 

!Jie Government of India. 
The Boaoarable SIr J:dward BentlalU: 'fhe Bcmal figures were, I think, 

·49,205 tons. Just 88 his figures were wrong, so were hi' facts. He said that 
~  W8S a shortage of wagons in August.' In the ten days ending on the 
'2lst August of this year wt: &llotted for export from the Punjab 776 wagons, 
-of which only 627 were filled with foodgrains . . . 

AD JloJlourable .ember: What happened to the rest"? . 
The BoDourable Sir J:dward Benthall: The rest were unfilled. The food>-

·grains were Bot there to fill them. On thE: 19th August ~ Regional ~ 
Controller, not an officer in my department, went down to mspect a certam 
mandi where there was considerable stocks; he wanted to know why· they were 
not moved. There were 88,889 bags in the ~  and only ~ bags offering 
tor transport. The conclusion is that tDe remainder were heing held hack: and 
I am afraid that at that time those who were owning a great part of that wheat 
'were not carrying out what my Honourable frhnd Mr. Hutchings ~  
-as ~  inescapable duty of mnkingavaile.ble foodgraiuA as rapidly ~ polHuble 
lor the relief of other parts of India. Why doelr my Honourable fnend have 
'1h ~  back to May. Junr: and July, if he wishes to complain agailllit the .supply 
'of transport "! The answer clearl;\' is that he has not got any, ('omplalDts of 
a IBter date. I must point out that IllY Honourable friend and my Honour-
'able triendos Honourable friends cannot llave it both ways. They ~ on 
"'he one hand claim, 88 they have done in defence of the Punjab's attitude: 
'ihat 'larger quantities of fbodgrains have been exported out of the Punjab thaD 
tMe1' ibelDre, and VBt that .E: railwan han not oarrif'cl them. They ha",. 110t 
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, been !D0ved by river, they were not moved by road or bY.Aa; they han mowd' 

by rad. . • 
Sardar ... _ Singh: Will the Honourable Member give figures of ~  

lying,at the railway stations at the end of June, purchased fCM' the Government 
of, India? 

The Hmiourable Sir J:dWlld Benthall: The Honourable Memhp.r himself has 
quoted those figures-but when we came to ask for that wheat to be put into. 
~  wagons, it was not all there . 

Mr. IlooIIlnbhoy A. Lalljet: Even purchased? 
The Honourable Sir :ldward BentbalI: It was not all there; but all _ this 

argument about .the past I submit, is profitless. What actually happened over' 
that; perif>d is summed up, 8S well as anywhere, in the words of my budget 
speech, made six months before this happened. ~  I said then was: 

~  long as the need arilel, fooditufU will be moved in high .priority; and if bumper 
rIJ6, CropB eventuate, al seemB ~ .  likely, and if confidence is reetored, the railwa11. 
mUlt be prepared to meet exceptionally heavy grain movements . which will tax their 
r8llOlJrcei IBverly."-So they did-"But in all events the food will be traDlported." 

And that is what has happened. 
For the future I am particularly anXious, it is my ambition, to, work in as, 

close collabQl'ation as possible with the Punjab Govemnlent and every other-
Government. I think we can continue to move their food grains ; I have no· 
doubt about it, except in one circumstance. There are good kha.n! crops in the , 
east of Illdia; there are heavy imports of fotldgrains coming in; there is a pros-
pect that more shipping can be made available. In that set of circumstances, 
it 'is quite possible that the time may come when the holders of wheat may all 
wish to see who can get rid of their stocks first, and if that happens and if it is 
accompanied by what I regard sooner or later as an inevitable panic to get, rid of 
these s.tocks, then I openly confess that it is quite likely that we shllll not. be 
able to carry those stocks fast enough to please them. ' 

: Mr. Boo&elnbhoy A. Latljee: Let us hope that they come soon. 
The BOIloarable Sir Edward. Benthall: The second point which I wish to, 

answer was the PQint raised by Mr: Neogy and touehed upon by one or two other' 
Mambers. They accused government institutions of hoarding foodgrains. 'rhe-, 
House knows very well what is the Government's poltcy f10wards railwaymen. 
'We have adopted deliberately a policy of cheap food, and of thereby stabilisin" 
.hp. cost of living of the railwaymen. We are pledged to fulfil our ~ 
and we have done so and done so without hoarding. The monthly returns of the 
railways between April and October show that over that ~  the railways' 
based on Calcutta-the E. I. R., the B. and A. Railway and the B. N. R.-held' 
an average stock of rice for 42 days. Mr. Kirby, the rationing expert whom you 
were listening to yesterday, has, I believe, laid it down-and it is accept.cd by-
Government-tha,t a thirty days' stock is 8 reasonable figure for any large con-
cern which has undertaken to reed itsstafi. . . . 

Sir Oowaajee Jehaugtr (Bombay City: Non-Muhammadao Urban): Minimum? 
The Bonou1't.ble Sir :Edward. BeDt¥Jl,;, That' is the minimum; but at an, 

rate even in present conditions, that is reasonable. In ;the CBse of the railwaY" 
. it is legitimate to argue. that the ~  ~  be higher, because the rail.ways are 
'not, one big compact unit, but their staff IS spread over hundreds of mIles. By 
the end of October, and 1n the early days ()f November, the railway stocks were' 
reduced to 21 days in some cases and in other cases to even less. The position 
quite recently got so serious that we had to ask the Central Food Depnrtment to-
help us out with some of their ~  and very nobly they hav;e come to olir 
resclle. There is no evidence of hoarding ~ . You cannot expect the rail-
w(l.vmen to work without fOQd; you cannot expect your food to be transported 
without feeci'inl1: your railwaymen, and it is wrong to blame efficiency just 
because it is efficient . • . . 

_awahlad& Muhammad LiIq'II&\ .All][han: Is there rationing amongst the· 
railwayinen? 

fte JIOaoaJ'&ble Sir .dward BlILtl&11: Yes-the Bcale of supply . • 
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.ourable Member state whether the ~  for the· railways were obtainci 
:t-hrougb private channeht or in every case thl'QUgh the Government agency .. far 
.&8 Bengal is ooncerned? ! . 

ft.e HODOUrable 8lr .'ward. .Ia\hall: The arrangements for procurement a 
food for the railways ~ that Pro"incial Governments are responsible; but the 
Provincial Governments asked the railways to provide the food in the. first 'in. 
'stance and they have bought at controlled or other prices, not ~  controlled 
,prices, in tbe market. . . . '. . 

Mr. K. O. B'IOIJ: What are the other prices? Are they above tbe controlled 
-prices? .. 

"lM HGtlDarab1e SIr .d'tl'U'd :aathaU: No; they have never been. I can· 
'Qot give way to the HOl!lourable Member in t.he short time avlrilable to mI::. I 
venture to say that had we failed to produce the food for the rail,rnymen and 
'thereby failed to . ~ the food and other necessities for the public, the Honour· 
.hIe Member who accliBes us of hoarding would have beeQ the first to spill his 
'Venom on Government. . 

I do not think it necessary to give the full details of all the transport arrange· 
ments made as they stand to-day, although, if time permitted, I ~  like to 
'have done sll. in response to Mr .. Hooseinbhoy Lalljee's request that we should 
'tIh.ow ~ ~ regard to the House and give them all the information possible. I 
~  It 18 generally recognised that so far as transport of foodgraius to Calcutta 
11' concerned adequate arrangement! exist. I would only like to make orie com· 
luent myself lind that is, at the moment we cannot find as much grains to be put 
511to wagons as we could in September or October. 

Sll C}owlll" J6&ng1r: From what part of India? 
'1'he Honourable Sir .dward, Beathall: Mainly from the north of ~ . 
Sir. OowU1ee Jeha.ngir: The Punjab? 
'l'he Honourable Sir Bdward Benthall: We could carry a gre!lt deal more if i' 

'Were made available. As to the details of arrangements for. transport to Calcutta 
I have already given them to the House; 1 need not repeat them as there hall 
been little chanae since I spoke last. As regards arrangements for trans.port of 
-grain!:' to parts ~  Bengal other than Co.loutta, we have nrranged for 20 wagonll 
a day t9move from the North Western Railway via Naihati dire.ct to the dis-
1ricts, that Is about 400 tons per day; four broad gauge wagons, t.6., .• 80 tons a 
. day via the metre gauge; 5 metre gauge wagons by the O. and T. Railway. and 
iD addition 400 tons of rice for Eastem Bengal from Dinajpur district. In addi-
tion to t,hat we have recently completed, in close co-operation with the Bengal 
Government, with the assistance of the army and with the help of the local 
transport authorities, the following arrangements for movement from Calcutta 
to the districts of Bengal. These figures will I think interest .Mrs. Renuka Ray. 
500 tons per day are scheduled to move from Calcutta by rail to North and East 
Bengal aud 325 tons per day to move by steamer to East Bengal. This givel 
me an ~  to pay a tribute to· the inland. steamers. They are ~ of 
t.he silent serviees cJ whom ·one hears little, but thev have done most valuable 
tranRport. work in Bmlgal in recent monf'lhs. 600 tons per day can be . noved by 
rail to Khulna and on by steamer and flat, and if and when arrangeulenta are 
made by the Army and·the Bengal Government, we will move another 600 tons 
by that route. But for that additional 600 tons it will be necessary to organise 
country boat traftic. Finally, there are arrangements bMng made for m(lving 
600 tons.s day to West Bengal by the ,B. N. R. Rnd E. I. R., if it. is ~ . 
It is Cl'OSl\ traffic of coilrse, alid we hope better arrangements can be made. ~  
these arrangements are in addition to the arrangements which are scheduled for 
direct shipments to the districts from outside Bengal, previously mentioned, i .•.• 
580 ~ a day, and they are also in addition to any arrangements made by the 
army for moving foodRl'ainR from Calcutta by motor vehicle or .by their own 
.teamen . 

'n.eafl at"e the arrangemen1Js which- hR\'fI been scheduled for transport. It i. 
for others to fill those wagons or thoae ilh4pa al1d flatll and. I am confi4eJ11. tbat 
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'with the close co-operation whie):. jR now existing between the different. depart-
meu.ta we shall Me thole wagons and thOBe fiats and ships filled and there will be 

!Steady improvement. As regard. the new aman. Crop, a ,transport programme 
will lOOn be arranged, and &0 far as I ~  see, owing to tM satisfactory crops 
likely to come forward in the east, demands plade on transport may be less, but 
I think that, whatever happens, they will be· Within the capaoity of the trans-por' ... 
·both internally ~  Bengal and frPm outside. . 

Now, Sir, Napoleon III in one of hiB more inspired moments jlaid: "War iJil a 
mstttlr of detail. There is more detail about an army than ~ else on 
E::arth'·. And so it is with.. the organisation of the war against famine. There is 
quite a lot, of detail to be gone into before 'pulk supplies can be. moved into the 
lDDuths of the people who need food ill the ilistricts. Goods have to be sold 'and 
!bought; they ~  to be removed to the maRdi and to the railway station; they 
have to be booked to their destl.in{/otion and to the right destination. They have 
to he transpprted, unloaded, taken delivery o!,cleared fron'l the railway depot, 
possibly redlstributed by lorry,. river or rail, unloaded, taken delivery of and 

'ditltributed into the mouths of those who need it. All that does require a .hlrge 
.e4mwstrative organisation, and I am glad to say, from the transport angle t.hat 
the difference between now and a tew months ago, even since the time I l'tbt 
spoke, is that the organisation is incomparably better and I would like to pay due 
credit to all those officers in all the departments of all the Governments con-
cerned for the improvement which has taken place in recent weeks. When' I 
IKst spoke I showed a certain impatienoe with ~  state of the organisation. I Cer-
tainly since that date much has been done, and now departments of the different 
Governments are working with much closer harmony, there is great,r accuracy 
sbout facts and figures and the work generally is better co-ordinated. The final 
link has been provided by the army. So far as we are concerned, from the 
transport angle, final arrangements for distribution were the mis&ing link which 
thl' Army now supplies.' The value of a disciplined force in the final stage of 
distribution is a factor of the very greatest importance. and one wMch is bound 
to have; its effects very quickly . 

. [At ihis stage, Mr. P[esident (The Honourable Sir Abdur ~  resumed 
t,he Chair.] 

In conclusion, Dr, Deshmukh in one of his more relevant moments asked us 
to look not to yesterday or to-day but· to look to tomorrow. It was over a year 
ago when I said that the peoples' food was a matter of the highest importance, 
and if it was offered for movement it would· be moved. Ever since August of 
1942 priority arrangements of one kind or another have eXisted for the ~ 
of food: Ever since that date there has been no complacency on the part of the 
Gc.vernment ~  the matter of the movement of peoples' food, no lack of fore-
sight. I venture to say that in this matter of getting food to the areas where 
the danger of famine was showing Government ~ awake long before the public. 
There has, of course, been a.oertain amount' of operational difficulties, bu. 
there has never at Rny time en any question of our, not ~  able to move 
food. t,hat was oifering OVer a period. My Honourable friend, Mr. Lawson, re-
ferred to the disastrous breaches on the E. I. R. They were disastrous from 
several points of view, but not from the point of view of fopd, because we were 
able to move more food, after the breaches took place, to Calcutta than before. 

Food is one of the things which must move like -coal and military traffic. It 
must move, it can move and it will move, and wha.t I am saying is not, as my 
Honourable friend the Nawabzac}a would say, whistling to keep up cOl,lrage . 

. What I have said will be done will be done. 
Those who are familiar with Government procedure will know by sight the 

red "Priority" labels whioh we have on the ftles. We 'have also a label ill blue 
marked "Immediate" for anything which is even more urgent than that. It is 
credibly reported to me ilhat in another great arsenal of democracy in the· west 
when they have a priority file they label it "Rush", and when there is a super- . 
priorit1 ilie, they now label it "frantic". We go about it in more prosaio way •. 
We ilave a "Oentral Priorities Oommittee", not a "Frena)' BUNaU'. bu. I , • . t . 
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maintaih that 6, one way or another it geta reault.B. But' wbethet the ~ ~ 
ment of food is ~  'Priority' or 'Immediate' or 'Bush' or 'Frantio', the 

" oK people's. food 'Will be moved wherever and whenever it is offered for 
~. movement. In this regard I would mention to Sir Frederick James 

that we have very oarefully in mina the question of supplies to Travaneore and 
, Cochin. We are aware that even if bumper ctOps in Bengal and the East help , 
to alleviate tAle position there, the ,problem of 'l'tavanoore and Cochin will nlways 
be with us and arrangements must always be made for feeding them. But the 
&mlngementa for Travancore and Cochin must largeJ, be made by sea and I 
unders,t;and that a careful and ~  programme has been worked out. If it 
is !tot iUfticient, I have no doubt thlt the authorities conoerned will go back toO 
the Food Department to make out their case but so far as transport is concerned. 
80 f,.r as my department.is concerned, we will give Tranvancore and Cochin just 
as ~  ~  8." ~ . That is all I have to . say. ~  year the diffi-
crulty hes In the mam U1 Bengal, Travancore and Cochm. Next year, it may be 
elsewhere but from the transport angle. I can assure the House that we will be 
alert'to wat.ch the situation and to try to forecRst beforehand the requirements 
of transport for whatever area 1S in need. 

Bawa1luda ~  UaqUM .All·Daa: Mr. President, this 1.68embly 
hu seldom, if ever; been invited to consider a matter.of !luch ~  
as what we hava been discussing since last Friday. I do not intend to paint 
the gruesome picture of misery thll't is stalking the fair land of llpngo.1. Suffice 
it to say that the distress which has been prevailing in Bengal, has 'been real, 
widespread and calamitous a-nd at last through the efforts oithe' State.matt 
which is the news Bible of every Englishman in this country, it hllil CODle home 
to them Dot only in this country but in EngllJ,nd that India is really in the 
grip of one of the worst calamities that could befall a cj>Untzy. My Honour-
able ~  who· have spoken before me, specially from the Eueopean Group, 
have said that this ill not the time to place blame on anybody. Let UK Ilot' 
think of the past. Let us not think of the present but let us think of the 
future. Let me tell them that uniess you take intp considEirntillll the PIlSt. 
amI the present, you can ,never ijecide about thl3 future. It is only if 11'8 
are to examine the past with regard to this matter of food that yon will be BLle 
to plan for the future. The Food Department has been, during the mOB' 
Nitical months, Baturated with European officers. The FOOfl Departmen' 
during the most crUcial months was under the direct control of the late 
Viceroy, ~  LiDlithgow, because from Februllry to May, till the lJonoul'Ilble 
Sir Azizul Huque took charge of the Food\ Department, it was adn!inistered 
by the highest in 'the land. Is it not' an irony of fate that a Viceroy who 
had come with hopes, with promises of improving the Flgriculture in this 
country should have ended his regime with an inglorious page in ~ history of 
the ~  71 ~  If he had ~  ~ ~  attention to the acanomic 
ruination of India .. han to geographical umty, h would have been !\ble to S8ve 
thousands of livei in this cmmtry. I think every member of this HOllse wil:l 
express his appreciation of the prompt 'action which has been t.a.ken by the· 
new Vicero:v. He realised his ~ . He realised his "ut:v ond now 
I 6slf whether it was necessary to wait till hundreds atl.d thousanllg of livea 
of 1'001' Indians werf!' lost before they could take effective .tnansutes, I want 
to know why was it not possible ror the Government to tskp the same 
measures four months ago as what they did now. Is the ~ situation Rny 
bett.er t{)day than what it ~  As a matter of fact, during ~  time' there was 
less danger of Japanese invasion or .Japanese attack than there is now and if 
the military. could spa.re the .transport and the men to, serve the peop.le. of 
Bf!Ylf!8l now, why could they npt have done this a few montns f QUO. Why 
should they have ~  to see ~  of lives of mp-n, ~  ~ ('hildren 

.. hemg lost before any ~  measures could bave been taken. ,M:v Hoqour-
abIf friend, Mr. Hutchings, I think I ani right in saying that it ~  
lnnldetl speech .today, has made a speech which is the WONt condemn"ion of 
ihe pft.nt Government: He stated, U • matter of fact he .. dm'itted, that 

• 
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. we have made experiments in the' past. We have made mistakes. We have 
~  plans from time to time'. This is what he admits. A GovernPlent 
that makes mistukes, changes plans, w.lrue t.he lives of ~  people are 

~ . has no business t-o be sitting there .. A Government likc'\ that'in a 
{n'e country would have been kicked crut long before this. What is the nse 
of your coming forward alld saying 'We have made tnistnkes? We haei, no 
pillns·. Why did you not have any plans? Whose fault is it? lR it the fault 
of the peoples of India 01' is it your fault? Who was there to check you· 
from making planR? Who was there to prevent you from having B well laid 
and well planned policy? And now.we are told thut they have now Ii. pIau. 
Dr. P ••••. BuerJ.a: Who knows that plan will not be changed ogain? 
Rawablada Muhammad Llaquat All Khan: I only hope that this time' their 

~ phn is of n different nature und that this time what they haV3, phmned ,till 
really give iood to tho ~  of India. My HonQul'sble friend Rir Edward 
Benthall said that this time I would not say that he was whioitliug to keep 
\lip hfs courngc. 1 WRR ruther disappointed because in the speech thnt he JOatie 
tQllf.y there was not that courage which I found in his last speech. ~ 
f;pf'f)(,h today was an ~  of failure. He told us that "the foodstuff will 
move; it must move;" hut he did not sa .. it did move. 
The HOIlDIlrabl. Sir Bdward B.athalf: I did. 
Hawabzada Muhammad Llaquat All lDl&ll: Sir. if t.be House will see the 

. Ilpeech as reported, they will find' ths.t that expression 'it diel. move' is ~ 
t.hflJ·c. My Honourable friend may have had it in his mind: Howov,>r, let us 
&dmit. that it did.move. but it moved very slowly: It moved gO slowly that 
it it< equal to not having moved at all. 
!'he Honourabl. Sir Bdward B.nthaU: It moved too fast for UUl supplfers. 
J(aw3.blad.a Muhammad Ltaquat A1llDl&ll: My Honourable f!'iend.· Rass 

.. t.hat. it moved too fast for the suppliers. I am afraid i·n the 20 minutes that I 
hllVe at DIy disposal I am not able to eKpose the activities of my Honau1'8ble 
friend's Department. But he would find that fl't¥D facts a!ld figures I could 
p.how that if the food in Bellgal did nut move from Calcutta to mofussil, it 
WflS the fault. of his department and of nobOdy else. 
Th. Honourable Sir J:dward Benthall: No. Sir. 
B'awablada Muhammad Llaquat All Khan: My Honourable friend say,:; 'No.' 

'As J said. I am not going to be dragged aside from this debate. but I have. 
got here the statement of DO less ape1'8on ~  the Chief M ~  of Bengal 
which he made ,Yesterday at the Council of the All-India Muslim League anit 
whieh has heen published in the papers this morn ina and it shows in ('lear terms .• 
tIle ineffictency of the Department of Transport." apart from the inefficiency. 
of .. very other Department of the Government of Indi3. 
Sir; my Honourable friend Sir Jogendra Singh, who, I think, spoke vester-

day. gave a very fertile picture of the success which the 'Grow more foOd' 
campaign has achieved. He told us that so many million acres of land have 
heen brought under cultivation of food. but he did not tell lIS that it was not 
dUEl to his propaganda for 'Grow more ~  but it WRS due to the fact that 
a large tract of ~ where cotton used to be grown before had 0 be converted 
into ~  area because of the fact that the Japanese markst for short 
staple cotton is no longer there. I would have lilted to know how much-
Inore IRnd throughout the country !taAcome  under 'lultivation durinu the ~ . 

year nna not his telling us that so much more has come under cultivation of 
fooel. In t,his connection. let me te'll you that the whole hiRtor:v is tragic and 
the actions of the Government of India have been callous. There is next door 
to Bengal-two million ncres of land lying fallow-in Assam. The yie1cl per /lcre 
i" 1.5 mannds. ThRt means that 80 million maundA of rice r.an be {ll'own. 
Converted into tons, it c.omes to over one million tons a'nd that is (xMtl.y 
whal; iA expected to be imported -into this country or perhap,:; a little more 
than t.hat. If t.he Government. had any plan and if tbev could t.hil'k and not 
l-,fI huried into fllp-s. lookine-at, thp. colour of the labels attache:i to thelry. they 
wOllld be able to find out thRt India itRelf could be !'lelf-sufficient. in the r'latter 
of food. 'But no attention is .paid ~  t.hat nnd no ~ is takAn 1)£ that. 
I submit. Mr. President, that the ~  tragedy of the situation is due t9 

• D 
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tl» .aotions of the British Oovernment .. The situation that hils arisen in 
.1 nelia is due to the fact that India has been made a party to this terrible war 
that ~ been raging in the world. It is the British Government ~  have 
decided. to ~  as the base for their operations in the Ellst. It is the 
Rritish Government that have decided to make Bengal as the lrontier of India 
in this war. Bengal, in fact, is· suffering for the cause and for the JIlfety of tIM: whole of India, if not of the whole of the. British Empire. I submit that' 
it IS the duty of the whole of- India and of the British Gov<;lrnmeflf. to help 
'Beugal fully to get over this calamity. But what do we find? My RonoursHe 
friend, the. Finance Member. has beoomeonly a financier and bas ceased to 
he everythmg else. When t.he Bengal Oovernment asks for help at this time 
and . ~ it requires the financial assistance of the Govermtlellt of InClia, 
they are tola that they must manage in their own way. They mbst try Bnd 
raise loans and if ~  fail, t,hen the Govermnent of India will Hec what can 
be done. I RublJl,it tliat this is not really tbekind of policy that is expected 
of a Government which is responsible for bringing this caiamit'Y 011 the people 
of Bengal. It is the duty of this Government to help full.v and freely the 
Uovernment of Bengal in trying to improve the condition and SKve the Iivetl 
of millions of people who are still in a very seriouR danger. 

My Honourable friends, some of them, have opposed the nppointment of "'-
Aoyal Commission on the ground that we do not. want a Roval Commission; 
we want this Government to get out. If this Government could get out b, 
our merely saying 'get out', then there would be nothing better than that. 
It is no use our playing to the gallery nnd ~  'get ollt'RB if tlley have got 
out by our saying that. This ill what we have l]een &Aving for the hlt'!t 20 
years, but they are stronger today ·than what they were 20 ~  ago, thnnks 
to. the poliey that sODle of our countrymen have been. following. That is not the 
point. The point is that we do wllnt a thorough inquiry into. ~ m'8tter It'ot 
sa much for maki9g a scapegoat bf any individual hut to ~  a recurrence 
of it. I submit-and it is my experience after havinl! toured Hongal for three 
weeks-that the mighty steel·frame of, :ldmini!ltration in this country has 
collapsed under human misery. It if! not able to dea.1 with qituntions like 
tht'f!e. It has been playing the role of II policeman for so long' that it hilS 
lblt all initiative, all drive 8nd all courage to face a situation like the one thai 
is ~ in the country. It is 8 mat.ter ,,·hich needs very thorough t·nquiry . 

. ' Now, Sir, a number of amendments ~ been moved sugge'lt:ing that. there 
'RhouJd he a Committee like this. or A. Committee ·like that. BlIt I r.m 
Lftoaid these Honourable Merubel'fl have not appreciated 0111' demand for a 
Royal Commission and not for n <.lommittee. Those who lenow the (·onatitu· 
Henal and the legal position would realise thnt a Royal C.ommisflbn has ~  
much mQre and mu"h greater. powers than Rny CommiUec t.hnt may he 
"ppointed by the Government of India. A Roys'! COUlrnisRion ~  ask hr ~ 
papenJ from the Government of India. n Roval ConimlF;shn elln Eitllnmon 
anybody . to appear before it and give evidence, a Royal ~ ~ . 
.. dminister ·smth to every witness whieh no Committl'p. ran. If you wunt an 
enquiry, let that enquiry be of n kind that wO\lM rp/I 11y finel Ollt t.he rf'al 
CIUl8eS and the'real remedies to prevent surh a sih19tion in future. Wha·ii jill 
the use of your Committee? If yonI' Committ.ef' wants f'ome pp.per from the 
Hllme Member, let. us say, then he WHl SAV. "it ~ n serret, rloclUmmt. I nanfto1i 
,rive it to you". So that is the rf'ason why WI' wRnt R Royal CornmisRicm. 

JIan'UI z.&, All Dan. (East Centrol Punjnh: Mllhnmmadan;:wm Hlch 
• CommiSlion have an Indian lilement. in jt? 
. ~  Kwmmad Llaquat .AU. Khan: My fricno nstc.;, will there he 

!In ·Indian e1emeht in it.· My HonollrAblp friend, who is a Member.of our-
)Dartv. ha'8 not seen the amendment movea by Mr. iE.RsnkSait thai thp noysl 
CommiBsion should compose of independent Ilnd impnrtiAl persons, amaiontv 
of whom shall be Indians, Indians-I do not . want to cast sn:v reflectk.n on 
. l1tl'V· who are llittlng over there-not Indians like thORe who (Ire in t1!e GoT' 
emment· of India now, but Indians who wiU command the confidence of t.he 

~  of this ~ . _ t want tolmow' what-foirer compo.,itil)n .• what better 
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c;)nlposition of an enquiry_ committee can be. than th('. one-which h,. been 
lliuggestad in the ~. Nobody hU.N oPfosed that there should not J>e an 
enquiry into it. My HonourablE' friend I I beheve, it wal Mr. Owllt. ,aid 
tbs.t ~ want a fact finding enquiry. 
AD Bonourable Kember: It wsa Mr. Lawson who said tAi ... 
Ifawabpda Muhammad Uaquat All DaD: I am sorry if I nave ~  

-6omething-on Mr. Gwilt which he did not 'say. Mr. Lawson said he wanta 
a fact finding enqliiry, yes-finding of fact as to who is' responsible fOJ: the 
losil of thousands of lives 6f Indians, finding out the fact whether the presellt 
machinery is able to cope with Iilituations like these', finaing \If fact as to what 
Thaosures should be taken and to see that there is' no recurrence of a r.ituutioD 
of this kind in the future. That is the object of the amendment which has 
been moved by my Honourable friend 'Sir Muhammad Yamin Khan and bJ.s 
been amended by my Honotaabt(l friend Mr. Essak Saito I IippA1,\1 to ihis 
• House and I do hope that they will support this amendment and I r(!quest 
the Government also that if they have .the good of the people of tnis country 
at heart, they 'Should ·be the first, oue to welcome a pr.oposition of this kind 
which would prevent Ii recurrence of such a tragedy. -
1 see that my time is nearly over. I ean only F:ay that I luake an F.ppeal 

t.o the people of 'Bengal that this is po time for petty jealousies, this is, n.o 
time for internal squabbles Hnd quarrel" when thousauds of ,')ur countrymen 
Bre dying of ,Rtarvation and hunger. when Hindus nrul M ~ are both 
<>qually suffering from this misery and calamity, but this is the time for every 
"lUI t.o unite and work hard and co-operate with the Provincial ..Dovernment 
and  any machinery that is there to relieve the di!;tress of the millions of people 
living in ~ . 

JIr. If. K. Joshi: Sir, I rise to support the demand made from al\ parts of 
the House that there shoulrl he It thorough enquiry into the situation that has 
.8risen in Bcngal and several other part,s of this country. Sir, thou8ands of 
people have dred in Beughl and we do not yet see when these deaths will stop. 
The other parts of India may not be as. worse off as Bengal, but they cannot be 
free from that danger. I therefore feel that it is the duty of this House, consi-
d.e!"o.s. the ~  bungle an? the mUddl.e ~  by ~ ~ ~ . ~ 
rltles m thIS country 'and m Great ~  that this legislature wtll fall m Its. 
duty if they do not demand and secure a "thorough enquiry into this muddle. 
There must be an enquiry into the causes that led to this muddle. The enquiry 
must go to the root of the cause, there must be an enquiry regarding what wl1s 
done hy the Provincial Government, the Central Government, and by the ~  

tary of State and the responsibility must be fixed upon the right shoulders. 
I would alsotite that the enquiry should be thorough. Among the causes whieh 
ha\'a led to thiE1 disaster, I feel the main cause is the weak agricultural economy 
of Bengal 'and some ~  Provinces. Bengal is the place where the zamindari 
system exists B.nd there is the greatest 'exploitation of the poor peasantry of that 
Province. I feel, Sir, t.nere must he nn enquiry into this fundamellt.almatter. 
As regards the machinery for enquiry, I huve no special prepossessions in favour 
of anyone, bun I want to say this on this occasion to my colleagues in this 
Assembly that this is the occasion when all parties in this House must agrep.. 
We all want an ~ and therefore' it w.ill be wrong, if on account of OUr 
insistence upon our small differences, we allow the ~  to escape the 
censure which is implied in thls demand for an enquiry. I therefore, if I may, 
appflal to all sections of this House not to insist upon their small differencp.s. 
I mayself have got something to complain ab6ut the Royal Com-
missi'ln, somE'thing to complain about the other forms of Committees 
which have been proposed before t.his aouse. Objection has been raised to the 
aoynl Commission. 1 am myself' a republican in my views, but, Sir, I know 
as a practicnl mnn, in order to· come to this legislature, I have to toke oath of 
aJlegiBuce. I may say all persons here have taken the .ollth of allegiance, and 
therefor.e if we CIlQ ~  on a ~  Commission., let us unite f,nd give up OUf 
small differences. ThIS country ~ suffered tembly on account of our internal 
differencel.\l. Jet us not aUow our country and especially Bengal to suffer on 

.'1 
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account..of our differences as regards the machinery which should make the. en-
quiry into this matter. I would ~  appeal to all sections of this ~ 
to unite on ihis point. Sir, if I ha\'e made an appeal to all sections of· thp 
House to unite twould make an appeal to nil sections of goverllmEmtnl authority 
to unite also. The most painful and the most undignified spectacle· presented 
to the whole world by the governmental authorities of this country is the dis-
unity and the recrimination which has been indulged in by Q.very section ~  
that gO\'erllmental authority. The Secretary of State for India thought that 
it was the best- opportunity for him toeondemn the· people of India and their .-
capacity to rule this 5lountry. He t.alked of the populur minJstry in Bengal 
being mainly responsible for the muddle, forgetting altogether the constitutional 
situation in this country.· No llrovincial Government can be responsible for 
fixing the prices and for moving on grains from one province to another, ~ 
best remedy anil the main remedy for. any deficiency of food in the first }llacc ih 
that the prices must be controlled, which cnn be done 'Qnly by the Central 
Go\'ernment ~ int.cr:provincial movements of grain can only be dono also .by 
the Centre. Then, 511' the Bengal ~  finds fault .:with the PunJab 
Government and also with the Central Government and the Central Govern· 
ment tries to, buny and use· blustering words only. I therefore suggest to the 
Government of India to stop this fault-fimling nnlong t.hemselves nnd unite 
and co-operat(:' with each other. Let thorn admit frankly that there bas been 
a failure on the flRrt of every governnlental ~ in this COl\lltry uud in 
Great ~ . I do not wish to defend the Bengnl rninilltry; the Hll<} ministrJ 

~ . If the complaints which Mr. Fazlul Ruq is makin/Z toclr.y 
had ~ made at thnt time, and if he was not listened to either by the BanguI 
Government and the. Government of India, it was his duty to rellign, hut he 
waited for the Governor to ask for his resignation. Bir, the present Ministry 
in Bengal has been in existence and administering .the countr.v for six months. 
They too could hnve been mOl'C vigorous and more efficient. It is now several 
months since we ha"e been hearing about the Bengal minillt.ry "inl;roducing 
rafioning in Bengal, and we were ~  that rationing ill Calcutta would he 
introduced on the 15th November. But 'the 15th November has passed. The, 
Government of India have failed ancl failed very miserably; they were first timid 
in using their ~.  controlling pl'iCi!s andwhell they began,. they. v8cillllted . 

. Sir, it is not a Government of"bbiskind which can solve suoh an important and 
. difficult' question. I do not wish to spend_more time Ut pointing out tlle failure 
of tbis Government or that G6vernJpent. I suggest to them now truit flince 
they will not resign and we cannot remove them from their positioii, th,:y should 
ope.n a new chapter, take up courage and unite and face the problem. 

Sir; the Government at India appointed a committee and that committee hall 
reported I would suggest that they would now stop discussing; we have 
enough discu8I!!ic;n. Let 'there be action. The time has come for actioll. I 
have manv faults to find with the decisions of that committee; some of the reo 
('ommeudation& are at least in my· judgment halting. But I am prepal'E\d to 
accept. in ordeT to get prompt, quick and vigorous action, all the recommenda· 
tions of that committee. I. suggeBt that the Government of India should draw-
up a time-tlible now and take action SO that wit·hin three months, within. at 
least six months, all the recommeniIations of that committee will be given effect 
to. ] ~ thllt they -should make a monthly report to the public and to the 
~  as to the action taken on the recommendations of that .committee. 

The committee made 98 ~  -I should like the ~  of 
Indi" ~ get reports; every month from all the Provincial Govemmentll anel 

~  ill a tabulated· form the action taken in each of those 92 recommenda- _ 
tions; and let such· report be published every month "till at the end of the six 

~ all the recommendations will have been given effect!' to. 1 suggest that 
the Government of India should not stint money on printing as they are Qoing. 
Unfortutlately this Government do not reatise, although they sometimes t"lk 
of securing public confidence, the importance of. public education .• This 9om,-
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~  published a ~ ~  of ~ ~  after seeing a ~  ~  

me In Bombay and Bsked for a copy,· t,hinkmg that 8S a Member of the ~  
la'tive Assembly I might have been given a eopy. Not ~  \\"88 I not given a· 
copy while I was in Bombay but nfter GOming here I had 50 beg fur a copy. 
Copies are not available at the bookstalls.. The Government of India hRve 
never realised the importance of public educatiOn. They feel that they are 
all irresponsible Government and need not bother about the public; and pen 
they make a 'muddle and cannot deal with a ~  they talk of securing 

.... public confidence. If they want to get public confidence they can only get ii· . 
by public educatioil. I therefore suggest that they should make a report to the 
public Bnd to this legislature every. month on the action and progress made on 
all the 98 reoommendations made by the Committee. I do not' wish to go into 
the dp.taiIs of the questions dealt with by that· Committee, but I wish to say a 
word about the control of prices. J Hhould like the Governnient of India to 

·follow a bold policy 8S regards the eontrol of IJrices. They said that their 
ultimate goal is that there should be Central_conwol by .. the Government of 
India.- I ,should like that ultimate goal to be reached very quickly, You can-
not have differel1t and varying ~ in different provinces and deal with the 
preF;ent situation at all. Prices must be uniform us far.as possible in all parts 
of the <;ountry. • 

'I'he second point which I tohould like to make about }.Irices is that the prices 
ruling todav in all provinces are .too higb 'nud beyond the power of the general 
masses of people- in the country. YOi.l may ~  toO provide grain throughout the 
couutrv hut' if your grain is too ~ to be purchased by the peoplc, starvation 
will not end. Sir, ROme praise has beeu given toO Bombay for its rati<vllng. If 
r wily suy so, I had contributed my humble mite tQwards at least securing 

- ~  in that city. But let me ~  the Government of India that in Born-
bRY nfter one month '8 experience we found that at least 90 to 40 per cent. of 

. the ration- was not taken by the people. 

'I'he Honourable Secret.llrY this morning suid that 20 ller cent. of the ration 
was not taken, or at least 20 l)er cent. of the ration is generally not taken. In 
Bombuy, nearly 40 j>er cent. of the ration was -not taken. I feel;' Sir, -that it 

.is due to tlul1l\ct that the i)rices in Bombay were too high Jor SOme sectioneof. 
the populution to buy grain which was too dear. I would therefore suggest to 
the Government to take every mensure to lower ~  ~. I 8Ill not 8uggtt,sting' 
thllt .the peasant lIhould not get his reallonable cost of production; ~ him get 
only rea8011llblc cost of production. But if, 011 account of the policy which the 
Government of India is following in finance and in alJ.Jwing inflation to take 
place, prices cannot be reduced, J would sllggelit-to the GoYernment"of India to 
face thut question boldly and take up the question of giving subsidies and thus 
keeping t.he prices,at a ~ le\;cl nt-leust for that section of the population 
which cannot afford to ~ food at··the present level of prices. Sir, J 
would' suggest to the Go:vernment of India, if they are going 1;0 stop starvatiotl 
in Bimgal, that they ,,,ill have to subsidize food for the landless labour in rural 
lUf'US. j<jvell if YOll t.ake yom' grain to the villages and if YOlir prices are high 
unless the landless labour plunders his richer neighbour he will not get food. I 
would therefore ask you take. ~ to provide subsidy at least in the caBe 
of these landless wage-earners In rural areas. I feel, S1r, there is a similar need 
for subsidizing the food of un-organized laoour ill urban areas.' For instance. 
in Bombay the textile ~  is getting deamess allowance; he may be· in a 
position to lJUrchase food, but . there are hundreds and thousands of labourers-
p,\'en . in the cit,y of Bombuy who are not weH-organized" who ue not getting 
suffiCIent .dearness allownnee from the employers. In theIr case too a method 
must be found for subsidizing their food. - .. 

Sit·, much has been said about ,'Orow more Food' campaign. I would BUg-
gest tQ the Governmellt that they should take a bold step to secure more food . 
from the lnnd in this country. The (tovernment of India had failed· to take 
precautions too secure fertilizers for the laud.. It is ~ well known fact admitted. 
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...kY everybody. and ~ most humiliating fact. that although the land iJl Iuma is 
not Tary poor the yield of land in India is the lowestjn the whole world. 

Mr. Presldent.(The Honourable Sir Abclur Rahim): The Honourable·Mem· 
ber has one minute more. . 

1Ir ••• M. JOIIll:· Sir. I therefbl'e suggest to the Govenlment of India to ~ ~ 
0014 measures. The Honourable the Food Mernber toni us that 41,000 tons 
have been brought into thfs country during this mouth in six ships. I would 
like to aRk one queslion. If he is thinking of bringing into India _1 • .500,000 
tons at the rute of 41,000 tons per month ill six ·ships. will he not take 40 months 
-at least 30 months- to complete this import? Is that sort of action going 
to remove the distress in this country? IR that going to give confidence to the 
public? . 

Mr. President (The Honourable Sir AbdUl' Rahim): 'I'he HOlloufllble Melli. 
, ber's time is up. 

Mr ••• M. JOIb1: Sir,' hlll'e done. . 
Mr. !'rank B. bthooJ (Nominated Non.Offidal): Sir, I agree entirely with 

the Honourable t.he previous speakel' who said that aU sections of this House 
should unite in demanding 8n ~ . But I feel, Sir, that we should 110t 
expect too much from such all enquiry. 1. agree entirely also with the point 
made by my Honourable friend. NawabzlIda. Liaquat Ali Khan, that a Hoyal 
Commission will ha HI certain wider powers and definitely show certain superior 

~ ~  as col?pal'ed with an ordinary committee of enquiry. But a l{oyal Com· 
mlSSlon also wlll not, I feel, come up to our expectations. It will, as its name 
implies, take its tenus of ~  from, the British Government lind C8n 
. we expEfut such 11 Hoyal COlllmission":"-if circumstances warranted-to· indict 
the British Goveriullent. if it found it necel:i88ry. or to ·indict a member of that 
British Government, if it found it. equally necessary. To expect this, ~ is to 
expect too much. The Hoyal Commission 'l'ould be placed in the ullellviuble 
position of huving to find II l:icllpegoat 01' scapegouti. and it will find a scapegoat 
or scapegoats. The result will be that the findings 9f the Royal Commission 
will iuevitllbly lead to its repUdiation by the people of this country. It will 
lead to bitter recriminations; it will leRd to unseemly and even indecent con· 
troversy. 
, I.. for <?lIe, cannot see how those re.;!ponsible in I.olldon aud in Delhi, for 
~  .direction of policy Qf this Government. are going to escllpe blaJ;pe. complete 
blame, for the ~  dil:iaster which has overtaken fhis country. I cannot 
see how they Ilre going to repudiate the indictment which published factl:i in· 
exorably, lay at the doo\' of those who control and have ('o11troUOO Govern· 
ment ~  in this ~ . 

i have before me the ~  Committee's Heport. On page 29 of this 
Report figures are· given of the Ilet imports and exports with regard to India 
for the period from 1937 to ]943. vfind that in t.he ~  before the wat: India 
was a net importer of over OUe million ~ of ~ . In 1989·40 India 
was & Ilet importer of foodgmius to the extent of almost 2i million tons. And 
lihen suddenly we find in 1942·(3 that I.ndia is no longer a net importer; India 
becomes a net exporter to the extent of 860,000 tons. These publtshed facts 
tell their own story. The Government ('!Umot· explain li'way this gap by saying 
that itw8s caused hy the "Iudden stoppage of importB from Burma. It was 
the inescapable duty of the Government to .see that at least a semblance. of 
the previous balance :between exports and imports wus ~ . Govern· 
ment bv their laCK of foresight- 1. will not use the .expression used by my 
Honoura.ble friend, Mr. TJamuaoo8 Mehta, of (}riminal negJigence...-created this 
gap of three million ton!'l of ~  8S between tht1 period 1989 and 
1942·48. The total consumption' of foodgrnins in this country has been placed 
by Government between 52 Bnd 55 million tonR,. That is, Government by its 
lack of ~  won't say by its deliberate policy-has deprived this country 
of 1/18th of its t.otnl supply of foodgrains. It has deflrived twenty millions 
or inore of the people· of this country of the foodgra.ins which were 'available 

• to them in the year 1939·40. . 
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And if it was necessary. in 1939·40 for India to be .. net impon6l' to the 
extent of 21 million tons, how much more necessary is it today, in th, 1atle 
of the vast additional demands that India is carrying in the matter of food? 
My friend, Sir"'. Eo Jamtls indicated today that there is ttemendou9 wastage 
by the military. I JUyself have heard 8t9ries-l have not b.en able to verify 
th,em but I ha\'e no reason to doubt them-noout the considerable wa.stage 
on the part of the militarY' authorities, o£ troops selling their exceks supplies 
in the markets, while thotlsands of other. people were dying of starvation. Apart 
Jrom any wastage, military consumption in this country has imposed a tremen-
dous additional hurden ou the food resources of India. This is an issue wl;Uch 
officials have sought to trcat lightly and are still trying to do so; but 110 good 
can be achieved by burking this iuue of the' tremendous \.Iul'den placed on 
Indi,.', resources by u1\litary consumption. The '".Fbod Member is not aere. 
but I think be guve the piJitary collsumlttion IlS a percentugf'-he mentioned. 
some time ago that ~ 'almed forces ate something not very much-that they 
were cOllsumiilg"onc per cent. of the total foodgrains available in thiR country. 
Regarded as a percentage it mlly not seem ~ but let us analyse the (lctuul 
figures. Accordiilg to the press, India has rai",l:>d about two·million troops; 
many hundred thousands of these are overseas. Even if we ollow 11 •. liberal 
margin, we can ~  estimate that there al'e not more than two lIlillion troops 
in this COWl try , that ill . 5' per cent. of the population as R whole. According 
to the Food Member's' own figures this '5 per cent. of the lnclian population 
is 'eatiug one per cent. of the. total foodgraiu su!,ply; that is, they are eating. 
double of what should be nHotted to them on the basis of til(> a "Hilahle food . 
",upplies. W orkpd out in actual figures it means just this: two million troopt' 
in India Ilre eating their own share and £hey are, in addition, eat:ng the f;hllre 
of two millions of India's civilian population. • 

I do not, for one moment, suggest that the troops should not be well fed; 
it is axiomatic that._an army, in order to constitute an effective ~ machine 
must be well fed, it must he contented. But what I do ask is, that the Gov· 
ernment should not <;idetfllck thisi8sue of the tremendoUt! additional burden 
which consumption uy ~ armt'd forces is pla('ing and will continue to place 
on Indin's food n'SOllrcc;;. And thiR is a problem witieh ,,,m be accentuated 
and not mitignted in the n'ear tuturt'. With India as the chief basis of·opera-. 
tions against thc Japanese, we should normally expect the llumber of troops 
in thi" countr,' to increase' !llld not to ~ . . 

Then Rgaill I' feel that rl110t her serious strain has been imposed on' India's' 
food resouP{'es hy the thouilandR of prisoners who have been brought into this 
country. The adullI figUl'f'8 h:we not been madll available to liS, but even if 
tens of thousands of prisollers have been hrought into India their consumRtion 
of foodg1'llins ~  a ver.' serious additional burden on Indian resources, 
because these ~  ar", accordillg to my information, treated not only on • 
Ii libeml but on a very lavish "cale. . , 

The number of ~.  brought int,o this country also, represents a serious 
Ilddit.iol1(11 burden thrown on Judia's food resourl'es; and I would ask the· Gov-
ernment not to hlilll{ ~ these various factR, not to put off criticisID or sugges-
tion ~  sllyillg that these d,ifierf'nt ~  merely consumc n very small 
proportion of India's foodgrnius. I maintain that the cumulative effect of the 
consumption by India's arllled forces, by the thousands of prisoners in this 
country I h.v the tellS of thoUflands of. refugees in India-the cumulative ~  
has' \)I'ell ~ depriye hundreds of thousands of civilians of the stocks whirh 
would normnl1y huve cOme to them. , .' 

And in the face of these vast, additional commitments, if it W8S necessary, 
8S I have said, in }939.40 that India should ~ been a .net importer to t.he 
extent of 2. million tons, how much greater is that 'leed today? Mr. J oahi 
has just mffitioned that the Honourable Food Member is trying to satisfy us 
bv BQyillg that India has import,ed 40,000 tons of foodgrains. We ha.ve heard 
and read typical official statements that foodgrains win lle imported iMo this 
country ali' and when shipping space permIts. But'these statements bring' no 
reassuranre .to U8. Unless ~ Food Member can wield real in6uence in thl. 
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IlUAtter-lU1d I ~ it very much-unless he can ~ upon those who 
really ~  the government of this country the inescapable 1leed for import-

. ing. not 40.000 tons. not Elven a million' tons. 811 suggested by the Gregory 
Committee. but II(. vera! million tons of foodgraius. only ~~  can we .. hope to 
see the present situation sur,cumbins even partially to administrative control. 

I ieel Bure that m09t of us agree entirely with the principle of rationing. I 
think it was Mr. Kirby yestt"rday who B!!ked ~ why many of ~  were ~ 
that rationing meant not salvation but. starvation. Apparently Mr. Kirby. 
who seemed very llew to this countr.Y. is not 8\\'ore of the fRct that rationing. 
if it is to be a success in India, will qp.pend on the efficiency, the integrity of 
'your administrative machine; and the ~  in this country know that not 
onlv is your administrat,iv:3 machine not efficient, not" onlv is it not honest. 
~  today it. is a hroken reed on whieh neither the GQVernment nor· the public 
can rely. It is Il hopelesslv ulIbRlan('t'd IIdministrat·ive machiner.y on which 
you han got tQ depl'nd ror thl' .. hopt'!'. of success of your ,rationins scheme. 
That is why the public in thiscou!1try are afraid about the success of thllt 
rationing scheme because ~  have :l hopelessly unbalam:ed administ.rative 

~  and'lllt:ntally Tarnished at the top, BSld- under-paid and 
morally famished at the bottom. If t.he vital pre-requisite ,01 rationing. that 
is an adequate all'i ('ontinuous ftow of foodgraius is not ensured, you will, in 
attempting to 'implement rutioning,' be building up a Ij()wder magazine which 
will blo.' ·up thl' Food Depurtrnentand its Whole scheme. I have, watched 
lJte working of rat,ioning' in South India where this vital pre-requisite of an 
adequat.e and continuous ftow of 'foodgrains was not the-reo I have seen the 
poorer man.th6 daily ~  stauding, not for hours. but fo1' days. in queues • 

. ' not only . ~ his ~  ",agt· but being required. becRuse e! ('ontrol or '8,ck of 
it,.to starve. 

We alto realise that before rat.ioning can seriously be implemented you 
must have a successful procurement sehernl'. Even jf you cannot, implernent. 
rationing. I fef:l that you should have tl procurat.ion scheme. Even if you 
have to allow for a margin of loss, owing t.o the inefticiency or corruptness of 
your administrative mQ(.'hine. it, is bett.er to have a procuration scheme that 
will prOcqre 'some food. rather than not have a scheme at .a1l. In this con-
nection I 'WOuld ask the Food Member as to what' machinery if any he has 
dovised for procuring the Anu£1I. crop. If you have no machinpyreadyio col-
'leet the Amatl. crol!. you will find the prospect which you nonnally expect from 
a bumpererop, :vou :«-ill find the prospect of relief lit.et:al1:v slipping through your 
fingers. 

We realise also the' need for prica control, but I would ask the Honourable 
the Food Member and his ndviaers to remember that the declaration of price 
level •. does not constitute control of prices. In Bengal for instance you have 

. declared. I think. the rice price-level at Rs. 15. Having declared this Juice-
I level you will accentuate the tenslency to haImi:ng and black-

..... markets. Your Aman crop, unless you have an effective procura-
tion machinery. will disappt;al' so soon as you have impolled the price control 
level which you wilL not be ~ to implement UIlles!lY(I)J, have at your disposal 
machinery for counteracting hoarding. snd \:lIRckmarket dealing which will in-
e-"i,tably result from the declaration of the price contro) It-vel. That is why, 
fui81ly. I would ask the Honourable the F'ood Memher to remembl'r this, that. 
his procurement scheme, his rationing •. his price control. these'tneQsures will 
aceentuate the tendency to hoardin/l and blackmarket dealing. and the only 
way in whi('h he can po6!1ihly scotch hoarding and hlackmarket dealing is by 
adopting, if be has \he COUl'ajle and the vision to do it.-by adoptinQ' the mo.st 
1'Uthlp,n me.snrel; against hoarders, bla('JrmRrket dealer!! and profiteers. _!s 
}i1" • .Tamnadaa Mehta.said in his speech. Govehlment seems to have some kind 
of .. piritua) aftlnitv with hoarders and bls('kmarket dealers. We stilT see on. 
the part of the Govemment Rn inexplicable' tendency to deal with. these people 
with misguid6Cl leniency. A.' I have mentioned, youtppce control attempt. 
~  pIOeurement Bcheme, your 'ft\tioning all ~~ will aggravate the tendency 
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of hoarding and 'blackmarkets ana unless ~  are prepared to deal ruthleaaly 
with the hOQJ"der and th& blackmarket dea.ler, all your hopes, ~  schemes 
all your plans will be torpedoed. 

STATEMENT OF BUSINESS. 

• 

The B0D0lll&ble Sir 'Sulu AluDt4 (Leader of the' House): As regards' the 
business for Wedbesday and Thursda.y, it will contain the following items; 
first, the legislat.ive business which was entered.iu ~  list, and second-
ly, after this is finished, the continuation of the food debate. In view of what 
appeal's to be the general attitude of the House, there will be sufficient time' 
perhaps even to-molTOW for the continuance of the food debate.; if not, at' any 
rate, there -Will be a whole. day, Thursday, available for that debate. 

The Assembly then adjounled till Eleven of the Clock on Wednesday, ~  
17th November, 1943. 
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